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LOK SABHA DEBATES

LOK SADHA

AMonday, June 7, 1971 Fyaistha 17, 1893 (Saka)

. The Lok Sabha met at Eleven of the Clock

[MR. SPEAKLR in the Chair]
ORAL ANSWERS TO QUESTIONS

Inducements for Encouraging Family
Planning

*301. SHRI SAMAR MUKHERJEE : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) the numker of cases of sterilization,
wsertion of loops and the number of regular
users of conventional contraceptives for each
year between 1968 and 1971 :

(b) what kind of inducements are being
offered for encouraging the people to undertake
family planning or to undergo sterilization ;
and

(c) whether Government are contemplating
the introduction of old age security scheme
to encourage family planning ?

THE MINISIER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY -
PLANNING (SHRI D. P. CHATTOPADH-
YAYA) : (a) A statement containing the
required information is laid on the Table of the
Sabha.

(b) No direct inducem:nts arc off:red "but
persuasion and education is used to secure the
willing involvement ol the people for acceptance
of Family Planning.

(¢) No. Sir.
Statement
Year Sterilizations IUCD insertions Conventional Cya- Total acceptors
traceptive acceptors
1967-68 1,839,811 668,979 475,236 2,984,029
1968-69 1,664,817 478,731 960,896 3,104,444
1969-70 1,422,118 458,726 1,515,329 3,396,173
1970-71 (incomplete 1,275,962 458,185 2,064,789 3,798,936
figures)

SHRI SAMAR MUKHER]JEE : The Cen-
sus report is now oul. So, will the hon, Minis-
ter cnlighten us about the total impact of
family planning in regulating the population on
a natjonal scale ?

SHRI D. P. CHATTOPADHYAYA : During
1967-68, 18,39,811 people had been sterilised,
and TUCD insertions had taken place in the

case of  6,68,979 persons ; conventivnal con-
traceptives had  been  accepted by 4,75,236
Persons.

SHRI INDRAJIT GUPTA :

All
been given in the statement,

that has

SHRI SAMAR MUKHER]JEL : What has
been the impact ?

SHRI D. P. CHATTOPADHYAYA : The
impact has been considerable, because the
projected population growth has been arrested
to a considerable extent.

SHRI SAMAR MUKHERJEE : In which
State has the effect been relatively more in
comparison with other States ?

SHRI INDRAJIT GUPTA : In which State
has it been the most and in which has it becn
the least ?
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SHRI D. P. CHATTOPADHYAYA : I fird
that in the case of Dadra and Nagar Haveli,
Nagaland, Tamil Nadu, Maharashtra, Rajas-
than, West Bengal, Andhra Pradesh, Bihar and
Gujarat, the impact has been felt relatively on
a lesser scale.

st fo o WYF: g aF A
F @A g, SAHT AT AL AT ATHS
ze fad €1 37 gar =war g fF gy
IAY A0 W B | ZEF 91T w1F Y ot
ff fwrad a § W AT ¥ oqu e
sagt & W gt § owar g & oagt @9
AT A F WG F AN & ATIAT HT
fed oy & ¥R wAst 3@ fwdr ® afaa
F fqar s@rg |« @ sAem =rgar g
WE ik ¥ WAl WIET ;AT FIG AT
@E!

fato sitltr smm am @Eem st
afzarz fratea w=t (=t s difaa) ¢
AT @IET F S G IsMAT  ag
ux afafqd gz as @@ A gFar 2
wfea afs sma 3@ a1 srawr fafeq e
fr wa gy efafe=r sn W@ & fegwan
AL IE §F6 g2 q 98 A WY
gt 3l za FWO fAsw ot W@ R
fFa 99 ¥ g sam@ =E faan aar
2 a% AT ar g fF feazar s @Y
g forar 31 Fd 91 H{IFS F 98 FY
Fg W w3 feg o1 w & ¥ ufus
fazada 1

s{f gFA T2 FTAW : FAT T T &
WA FAfT dAT FTEAFN AT A
FUA & fam gara sAT Far g ? &
ag g2y A8 & % ¥|F arfl F1 Fgv 4w
g gl @ qar gaedrg o gy
fasft w9 g7 AT F@T AN ? FAT
ag @ @y ¢ & FEEN &1 FF &
dqr a1 ¢ @A & fan dav ar 9, @r
arfz gfiaw & fao dar g endl ¥ adr
faat JmaT 2 S T I AT AA(OIT IHT
a7
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HCTHEAF AT 57 THIX FT aGAT HLH
A I & SR ¥ Tar FIaT &
TG AGl 3T B | A uh wAAT carfar
FHE H AT AT A g gH 39F aR H
TH o A FIAMAT 97 fF ATTHeTTT FT 49
TIAT AGY qqT | W SrAar ArRar g fE
FTag T agrg 7 s¥F AL F AT FAT
FLWE?

oy gawT difdm  qAdAg gaem &
qre 2wy Wt sfgw FEAweE g, vwn aen
q3Al 8| U 919 TH GG & A1 FV
gaar gt g | & «qr faslt A7 wwe w€
q F Fgm BF 4IsT agd arm g1 al A4S
afvoma g asa § 1| wafad @mE ag g
arfze | Sfed q@rg & @ & @i arer
g\ afFT gw zara &1 Ay oz ad =q
w® e 1gur wa 3g  f& fagraa: @a
FAAT § AR EISEAT gg  ATAAT qsy
T T H 9IGaT § qEadr fAad a1
Tara ar gzgaie ¥ # wmar g fr wfaw
gEAar Ag¢ A )

SHRIMATI JYOTSNA CHANDA: Just
now the hon. Mlinistcr stated that encourage-
ment and cducation are given to take advan-
tage of the family planning programme. Are
Goverrment aware that a minority community
is not taking advantage of these mcasures 2 If
so, do they propose to cnable them to do so ?
Is any law in contemglation for (his purpose ?

SHRI D. P. CHATTOPADHYAYA : The
facilitics of family planning arce being u.ilised
by all communitics more or less. If there is
difference, it is due to the lack of education
and other relevant information.

Sale of Arms to South Africa

_+.
*303 SHR1 N. S. BISHT :
SHRI R. P. DAS :
SHRL T.S. LAKSHMANAN

Wil the Minister of EXTERNAL AFFAIRS
be pleased o stare :

(a* whether the UL N. Special Committee
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Orn Apartheid has stated

}S,acsl r;.‘,\‘Britain, France, West Germany,

» Switzerland and Belgium are selling

2rms to South Africa despite the U. N. cmbar-

(g:C;uZ:ic;’s t(l;at. ‘it is a clear Lreach of Security
s decision ; and

in its report that the

b) ir .
to?( ) if so, the reaction of Government there-

h,l&?gTRliFPUTY MINISTER IN THE
SURENDR OF hX’l.“EIV{NAI. AFFAIRS (SHRI
Commitce APAL SINGH) : (a) The Special
decision of lOn {\Pfl’l‘lh(?id has stated that the
arms sale ll ‘CSU. K. G'ovcrnmcnt to resume
Security Co0 .,0“”1 Afiica is a -brca(h of the
cmbargq rlfllllu] rcsolEnuons imposing the arms
in the C';~ lc‘COIllInll(l:C has also stated ?hat
Germ ase of Trance, the Federal Republic of
Soaany, Isracl, Switzerland, Bdlgium, the
ted s{)ifd others, information has been restric-
. hat ‘Lhc amount of coverage given in the
nOLPSOI‘tcur? reports to th:ir collaboration does
o CCcs.sanly reflect the full extent to which
A diére m""lvc'% in the arms trade with South
Csscn:‘: According to the Committee, it is
‘13\] that all breaches of thc embargo by

the
\\iuSlalcs concerned  should he stopped  forth-
vith, !

ati(dbc)d 'i'hc Go\n'n;nnu'x.u of Irdia ?m\'c felithﬁflly
imDOsin by the Security Counml’s. rcsol'uuon
Afric;l g a‘n arms cmbargo against  South
calley :nd, in the U.N, a d eISe.wl.mz re, have al:o
‘-‘lllbargc?on all other btatc.s~ to nnplcmc.nt the
Pal‘lici\ fu.lly and' }uu‘oudxl:on‘ally: India w'ull
tee Onl):te in 2 mission of }hc :S;.)r-ua‘l Commit-
frica ‘ Parlhcx.cl which \V'.ll! Visit Lu‘ropc a.ncl
and . Vl}h‘ a view to l.m)lnhsu.x‘.; public opinion
S‘mlh (/)\Orl(.lll‘lalll]g action against apm'lha'ld m
Africa,

SE . -
COmI-{RI N. S, BISHI: Are Government
Whi:}mp!:nmg any direet and dynamic action

1 will compel South Africa to give up its

Aparhye; .
bartheiq Policy ?

SHRT 11 0.n.
IRISURENDRA PAL SINGH : T do not

NOW \}
and AL the hon, Member means by “direct
&t dyng, 3

Mic actjon’ S lav cevervihi
Possible ;, action”. We have done everything

(ISC“’I\‘:I-Q the world forum- in the U.N. and
and hay, ‘;’ condemn South Africa’s action
C Alwave o . .

Ways supported all resolutions in

favour of
o impgg;
Alrien Posing an arms embargo on 8.

SHRI N g

BISIIT : Is the Goverament
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aware whether the embargo was imposed on
South Africa by various countries ? Wil the
hon. Minister state the name of such coun‘ries?

SHRI SURENDRA PAL SINGH : In July,
1970, a resolution was passed by\ the Security
Council not only placing an embargo but
supporting all the previous resolutions on the
same subject and appealing to the world com-
munity to strengthen this move. Practically all
countries, all Members of the Security Council,
supported the resolution, excepting the U. K.
France and U.S.2A. w! o abstained from voting.

SHR1 DASARATHA DEB : If Britain does
not stop the sale of arms to South Africa, will
the Government of India quit the Common-
wealth ?

SHRI SURENDRA PAL SINGH: Our
views regarding the supply of arms by U. K. to
South Africa have been made known here on a
number of occasions, and we have condemned
this intended action in the part of U. K. in no
uncertain terms. As for quitting the Common-
wealth, it is a much bigger question which
cannot be decided here.

SHRI P. VENKATASUBBAIAH In view
of the fact that Gt. Britain, which is a member
of the Commo..wealth, has flagrantly violated
the decision taken by the Security Council and
has not observed the cmbargo, may I know
whether this matter will at least be raised in
the Commonwealth Conference and brought
home to the U. K. Government that in case it
does not respect the wishes of the Security
Council, our Government w:ll sever its conncc-
tions with the Commonwealth ?

SHRI SURENDRA PAL SINGH : I do not
know which Commonwealth conference he is
referring to. There is no likelihood of a confe-
rence taking place in the near future. A con-
fevence did take place in Singapore in January
last, and this matter was discussed there.

SHRT INDRAJIT GUPTA : In view of the
fact that the U. K. Government is reported to
be insisting that its supply of arms (o South
Africa is within  the framework of the Simons-
town Agreement and therclore does not consti-
tute a violation of the Seccurity Council deci-
sion, what i3 the attitude of the Government of
India towards this action of the U. K. Govern-
menl in so far as it has a bearing on the
current attempts being made by the UL K. and
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U. S. Governments to incrcase their military
presence in the Indian Occan, because South
Africa would be only at one end of the Indian
Ocecan ? And does not the Government think
that this affects our national interests, security
interests, and from that point of view, have they

made any strong representation directly to the
U. K. Government ?

SHRI SURENDRA PAL SINGH : It is truc
that in support of their dccision, the U. K.
Government have invoked the Simons town
Agrcement, and they have made it known to
the Special U.N. Committee that they are
under some lcgal obligations in terms of this
agrcement to supply arms to South  Africa, but
this at:empt of the U. K. has been criticised by

us. We do not accept it, nor does the Special
Ccmmittee on Apartheid.

Expansion of Ordnance Factories

*304, SHRI S. M. BANERJELE : Will the
Minister of DEFENCE be pleased to state :

1a) whether there is any scheme for further
expansion of the Ordnance Factories with a
vicw to rrachirg a state of sclf-sufFciency in the
matter of convention al weapons ; and

.b) if so, the Ordnance

Factories which
arc likely to be expanded ?

THE MINISTER OF STATE (DLEFENCE

PRODUCTION) IN THE MINISTRY OF
DFFENCE (SHRI VIDYA CHARAN
SHUKLA): ta) Yues, Sir. Development and

production of weapons und other defence cquip-
ment is a continuously evolving process. Conse-
quently, a rumbier of projects are always under
consideration for production in the existing
defence factorics or in the now

units to be set
up for this purpose.

by Ttis notin the public iuterest to dis-
cluse this information.

SHRIES. M. BANERJEE : I am happy that
we have reached the stage of sclfsufficiency in
the matter of conventional weapons. I would
like to know  whether it is a fact that at present
in all the ordnance factories less than 50 per
cent of the production capacity only is boing
utilised,  whether  there are any  schemes to
improve the position by utilising ar least 70 (o
B0 per cent of the capacity and if co, what arc
the schemes,

JUNE 7, 1971
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SHRI VIDYA CHARAN SHUKLA : Itis
not true that in all the ordnance factories less
than fifty percent of the capacity is being
utlised. However in certain ordnance factories
there is 1:ss utilisation of the capacity. We have
answered a question earlier in the Lok Sabha,
for instance, about

the clothing factory at
Shahjahanpur. ...

SHRI S. M. BANERJEE : My question does
not relate to clothing factory ; it relates 1o other

factories, aims and ammunition factory, cordite
factory and so on.

SHRI VIDYA CHARAN SHUKLA : There
are cctrain factories which are not utilising the
full capaci!y and we are continually looking for
zdditional ranges of production for the benefit
of our armcd forces. We do not want to produ
goods which arc not needed merely for utilising
the installed capacity. We have to balance the
requirements with our capacity to produce and

thercfore we arc kecping a constant watch on
the cntire sector.
*

SHRI S. M. BANERJEE : Is it a fact that
after such a long time the Government has
taken a decision to set up an Ordnance Produc-
tion Board with a view to step up production
in the ordnance factories and to decentralise
the powers in the hands of various general man-
agers and to give it to a properly constituted
board and if so, bas any firal decision been taken
or is likely to be taken about the association of
workers in that Board ?

SHRI VIDYA CHARAN SHUKLA : This
board has been set up and has actually started
functioning frem 3lst May. We hope that with
the sctting vp of this Board many decisions
whih normally took many months or even years
sometimes to take would now be expedited. ‘T'his
Board is necessarily a board fot administrative
cfficicney and  «xpediency  and  therefore the
quesion of workers’ participation may not be
quite relevant, Whot is more relevant is work-
ers’ participation in a g cater mcasure on the
factorics where items are preduced because this
Board is nceessarily a board (o strecamline the
functioning of various azencies which are con-
cerned  with defence production in the country.
This particular question of workers’ participa-
tion, the extent, the manner and the way in
which it should b done is heing considered in
vespeet of  the
units,

vanious  definee  production
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SHRI H. K. L. BHAGAT : Is it possible for
the Minister to let us know the target date by
which we would be self-sufficient in the supply
of conventional weapons ?

SHRI VIDYA CHARAN SHUKLA: We
have stated several times in the House that we
are more or less self-sufficient in conventional
weapons. There is no question of setting a tar-
get date in such cases. This is a dynamic pro-
cess which gors on from year und to year, We
have to keep pacc with the rest of the world
keeping iu front the various kinds of weapons
that are developed s5 that our armaments do
not become obsolete. The question of complete
self-sufliciency could never arise.

SHRIT DINEN BHATTACHARYYA : May
I know whether a certain percentage of the
conventional weapons arc now cxported from
India and if so which are the countries to
which they are exported ?
| MR. SPEAKER : This question relates to

\another Ministry.

SHRI VIDYA CHARAN SHUKLA : We
do cxport certein varielics of conventional
weapons, But I do not think that it is proper
for us to disclose either the quantity or the
countrics which purchase arms frem us.

SHRI BUTA SINGH : There is acute shor-
tage of small arms in the country resulting in
large-scale smuggling of arms like revolvers, i)is-
tole, ote, There is no provision either in the
ordnance factorics or in the private sector to
maunfactuve these avms. May I know it there
is any schems with the Government to stap
smuggling and to have some unit in the public
scctor to provide small arms, especially in the
border states so as (o stop smugaling of smoll
arms ?

SHRI VIDYA CHARAN SHUKLA @ Ac-
cording to the industrial
adopted by the Howe in 1952, it has b-en
decided that the arms production, whether for
civilian usc or for the use of cur armed foress,
will be made entively in the public scctor. It is
true that from time (o time there have heen
d'mands from (he public for certain types of

policy  resolution

arms or arms foy personal sality or (Iii[)l;ly and
in the past when thae was not a heany rush on
certain kinds of weapons, the ordnan: ¢ factories

were producing  doubl-larrel - breech-loading

JYAISTHA 17, 1893 (SAKA)
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shot guns and a certain variety of rifles which
were converted from .303. But itis a fact that
this has not been able to meet the entirc de-
mand in the couatry, and it is also a question to
be considered whether we should allow or
cucourage the prolification of arms into various
areas where it could be misused. As the hon.
Member knows, there are factories which have
been geing on for several years, before this
particular policy deccision was taken, in the
small-scale sector and the cottage industry
scctor which are producing small arms, breech-
loading weapons and also  muzzle-loading
weapons. As far as the Goveramsnt s
concerned, at present there is no intention to
make any change in the policy.

Adulterated Food Articles in Dehli

%305 SHRI KALYANASUNDARAM : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleascd to state :

(a) Whether 10 1o 50 per cent of the samples
of food articles collected each month in Delbi
arc found adulterated ;

(b) ifso, which are the articles usually found
adulterated and what arc the substances used

for adulterating these articles ;

(c¢) What harm these substances will pro-
duce on human bhodics ;

(d) Why food adulteration coatinuss to be
a major cvil despite measures taken to combat
it ; and

(¢) the steps Goverament propose o take to
put a stop 1o this evil ?

THE MINISTER  OF WORKS  AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRT UMA SHANKER DIK-
SHITTY @ ia) Yes, Sir,

by A statement is Laid on the “Tabl: of the
Sal ha.

(¢} The adulterants like lead  chromate ete.
used in spices or ceriaia coal-tar-dyes uscd in
confctinnary, sweats ete, are toxic and carci-
negenic in nature,

<) The number of traders dezling in food
very large they  are widely
dispersed all over the city. Tt is thevefore difli-

articles ia and
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cult to ensure that all of them conform to the
highest norms of commercial conduct. There
is howevcr reason to believe that in Delhi steps
taken by Government have brought about
some decline in the incidence of food adultera-
tion.

(¢) The provisions of the Prevention of
Food Adulteration Act have already been made

JUNE 7, 1971
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more stringent and the States asked to ensure
proper enforczmsnt of the Act. All the 106
Sanitary Inspectors in the Municipal Corpora-
tion, Delhi have been delegated powers of food
inspectors. In addition, there is a G=ntral
Squad under the Corporation consisting of 8
Food Inspectors under the supervision of a
Senior Officer to lift food samples.

Statement

Name of the article

Adulterants

1. Milk
2. Ghee
3. Cream, butter

. Ice-cream

5. Spices

6. Honcy

7. Wheat and whcat preducts
8. Coffee Chicory Mixture

9. Soft drinks

10. Fruit products

11. Oils

Water and abstraction of fat by skimming

Vanaspati

Dcficiency of fat or addition of Vanaspati

Usc of non-permitted  colours or deficiency
of milk solids

Exoessives and or grit, ins:ct iafestation,
extrancous colours like lead chromate or
coal-tar-dycs

Commecreial invert sugar

Insects, grit aud deficiency in Gluten

Usc of excessive amount of chicory

Use of non-permitted colours or suspected
matter

Deficicney in fruit conten.s or addition of
noa-permitted colours.

Addition of chraper oils.

SHRI KALYANASUNDARAM : Sir, from
the answergiven by the Minister and also the
statement placed on the Table of the House, it
appears that all essential articles of consumption
are being adulieratrd ona very big scale. T
understand that the feod insp-ctors in Delhi are
able to catch orly the small verdors and they
arc not empowererl to catch the person at the
point of adulteration, that is, the wholesale
producers who are responsible for the aduliera-
tion. May I krnow whether the Act is going (o
be amended so as o cmpower the Food inspec-
tors to attack at the point of adulteration ?

SHRI UMA SHANKAR DIKSHIT : The
amerdment made in 1965 hae, i my opition,
cousiderably improved  the position.  If we
increase this kind of measure, 1 am not sure to
what extent it will be (ffective. but [ am  not
straightwy able o say whether on merits we
should amend the Act in order 1o cover the
extra ficld pointed out by (he hon, Manber,

SHRI KALYANASUNDARAM :

AMay |1
know how many cases were detected in

Dalhi

recemily and how many of them were
vendors and how many wholesale dealers ?

small

SHRI UMA SHANKAR DIKSHIT : Itis
difficult for me 1o give separate figures for small
and large vendors. So far as D:lhi is coacerned,
the percentage of samples feund  adulterated
was in 1965, 22 per cent as against th: All-
India figurc of 31 por cent: in 1965, 22 per cent
against 25.5 per ceut on All-Tndia Lasis; in 1967,
19.9 per cent against 25.2 per cent on All-[ndia
basis and in 1968, 16.8 as against th~ All-India
figure of 24.3 per cent. The latsst fignres are
not exactly available, but Iam assured that the
trend had been maintained.

s U@ TN ¢ @i qaraf # ST
faeitae %37 & T S 39 @ gt A
T & @ A1 1 0w & g fasdr & 7
ST faetaz £ v § 3T AT agr |
faady 2 = ot F=3 e € gAR o 3@y
gt fa=dy & 7
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ot IamET AleE : 1 =T I §
IFE F AT HiAY § IR g AT AT BT
AT T q1 |

i GTEE IO ¢ BfHA A_A AT H
FHL IFAT TG grar fqaar A e F;
gar g

*t wqTa faaedwic ¢ fafaeeT aga
T agar i gFTaaTl St g aga sanat
& @R zafay az gfewa g omar & fF g
A€ § TSI 9HI N HF, dq1 T 4G
SATT ATATT ALY § f A-ghaa<a &1 9F3T
S HFifF AR qEE FH g AR F1AA
#1 qhffea amar sir gwar 8, wq faeraz
HE A KT G ogFer wra, T F Fuy
FIAT H |

N JAEwT difwa : gEFT 7 oAU
FEA | A qEET A4 Fg G g (@
T3z & 9ol GRaar @wa 3 ar agr | s
afs w3 g iR sirazgs g ar gd 9%
g9 wazg fa=re 30 | sfFq ag g 9w
frar g fr stfas fa<hia sgaear ) & faqd
grRa-gqq 93 JfgF Srgt § A A1
qireror earfs & a4 |

«f( gER @77 FPAT ¢ FFFT AT S
geat, faat, afqar, s zafs 1 @3 qan
g ¥ fawd § sAdr G sand a3
e & FFT A &, a1 AW g FIAT
g fF sz @3 Aars g9 & sAsr o
YEqA & & AT g7 ol @ gwey T
9% FT g8 0 3 safaw fF S8 3
& 2 FT AITAT ¥HT 3FT #7 feaqn sng, 47
7g |@g1 & ?

o gumEie eE ¢ TR g=AT Ay
2 1 afz wadm azea 1§ 991 37 Y 99
9% qFEd fFAR FIN WY ITH g Y
T

P
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SHRI DINESH CHANDRA GOSWAMI:
There is a provision undcr the Food Adultera-
tion Act by which, if a trader, if his goods are
found to be adulterated, can makz a good
defence if he can show that he purchzs:d the
goods in the same cendition from a producer.
There is no provision in the Act by which the
producer can be made liable. Is Goverament
contemplating amending the law to caich such
producers ?

SHRT UMA SHANKAR DIKSHIT : I can-
not say that wearc contemplating it. Butl

shall examine the suggestion.

iy dio do RYF : sfemeT WEEW, WS-
Al # famEe &7 #1% w47 A5 30 7
ATTF ATEAH § HAT AGIRT § SATAAT AT8AT
g f% go A=t § fra@e FET IR W F
guta 1 foa ag & asua-ufge &
SET A AT AT @Y AL g, F4T I4A¥
qg FY GEd a9 fqerae FF & fag a8
@ AT GFdl qIfs 5@ I F TFES AT

. gF |

st IMFFHT ifta : 9gs fas wrew
F @17 6 WA & T N —F guAAr g
ag FIE ATHAT WA G T

off dio Gio WG : 6 WHT FY T qr
Fg Y 7€l g | TF fAU F7 § 79 Fded
gfqerde gt =1fge |

ofy IuimieT ifea : afssw  sndfaaa
F QI FAT FAAT SATRT =T T,
SfFa staT mifaarde w1 fa=e g o}
g4 U|T wrgw 98 At s§ae it fasme &
qF4AT 2 |

SHRI T BALAKRISHNIA : May I know

what steps have been taken to check  the  pro-
duction of adulterated stuffs which are injurious
to health ?

MR. SPEAKER : The Minister has replied
to it carlier.
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Grounding of Indian Air Force Planes for
want of spare parts

+
*306. SHRI YAMUNA PRASAD
MANDAL:
SHRIT S. M. KRISHNA :

Will the Minister of DEFENCE
to statc:

be pleased

(a) whether a number of Indian Air  Force
Planes are lying idle for want of spare parts ;

(b) if so, since when these planes are lying
idle ; and

(¢) the steps taken by Governimnent o dis-
pose of these planes or manufacture spare parts
for those aircraft in India?

THE MINISTER OF STATE (DEFENCE
PRODUCTION) IN THE MINISTRY OF
DEFENCE (SHRI VIDYA CHARAN
SHUKILA) : (a) to (¢) A statrment is laid on
the Table of the Hous:.

Statement

1. Aircraft arc sent to the repair agencies for
periodical  overhauls after they have done the
prescribed numlber of flving hours or for repair-
ing damages sustaincd by them in  accidents.
This is a normal feature of any Air Force. A
certain number of aircraflt are, therefore, hound
to be found on the repair or the overhaul line
at any time. There has been no  serious  diffi-
culty in the procurcment of spare parts requi-
red for servicing/overhauling the aircraft. No
aircraft are lying idle for want of sparc parts.

2. Consistent with th: economics of produc-
tion, spare parls
aireraft are

for indigenously  produced
being  manufactured  within  the
country to the extent possible, Sters are also
being taken to expand their range. Spare parts
arc required both in the operative  units and in
the repairing agencies. Complete self-suffizicncy
in the manufacture of all the required
parts indigenously s difficult
and can only be

spare
to be  achicved
attempted  over  a period of
time. For imported  aircralt also, cfforts arc
being made to achicve as much indigenous pro-
duction of sparc parts as practicable.

ol agar wwE W www AgRY,
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A HA HAIGA A oA9H g H
fF—

“A certain number of aircraft are, thercfore.
bound to be found on the repair or the
overhaul line at any time.”

FAT ATT TAFT Gear gar and fF Fof-
1 e & fau fFad wawwmige <@

SIS
gEI-ATaT TeHz § F37 5

“Complete self-sufficiency in the manufacturs
of all the required indige-
nously is difficult to be achizved and
can only:be attumpted over a  period of
time.”’

sparc  parts

T AT 3qF 41X | I41 gaq 6 39

qAA H gA FT IF QR T F TAEAE a7
SET

oA faaaw s ¢ Aewd W AT,
qgAY atq at ag 3 0 gu frad gard saw
fTmw o AMatge & fAg daa @A §
¥ GrAAAF T T qqrAT AF FE¥ 81T |

~

zafaq cast aard ¥ & wand g

Sigi @ gHL 93T F qEFY 7, qg A1
q1% g (F ga Fa1st av@ £ I FAvATS
%, 39 gT A gaAT aftadq AT gav g
fF g au-A gars ware ¥ A # |
q3AT & | §aTS AT 34 g § W T 2
A7 qqd AIMA M AT 1 /g7 q o
ZAE AT qq3T &, IAH grarg § WY
ZHIT AT WA wFed @At 2 fE 9w
T grew Y g 99F g ¥ aqd arfs
afg® § sfas exFaedl g1 as | %A (6
Y 7g AT a@raq 2 A1 Ay o IW
F fam srgrag o 5 ag qor &9 ¥ zaF
@EAr g 5% | 5T ot § §6 2w #
% & 98 g9 &7 W § 35T ag g 3
wad grn fe fedy o o et o S §
FEYOT ®Y F @AAFAT g AF |
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Allotment of land to Tara House Building
Cooperative Society, Delhi

*307. SHRI S. C. SAMANTA: Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) the progress made in the matter of al-
lotment of land to the various House Building

Cooperative Societies in Delhi and New
Delhi;
(b) the number of Societies still awaiting

allotment and the prospects for such allotment
in future ; and

(c) by what time a decision is likely to be
taken in the case of one Tara Cooperative
House Building Society, consisting of M.Ps.
and non-M.Ps,?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) 141 Cooperative
House Building Socicties have so far been
allotted undeveloped | development land in
Delhi/New Declhi.

(b) Cases of 29 Cooperative Societies are
being considered for allotment of land under
Group Housing Scheme.

(¢) Decision in principle has already bcen
taken to allot them land on Group Housing

basis in Scuth Delhi. Further steps in this
dircction are heing taken.
SHRI S.C. SAMANTA: Isit nota fact

that Tara Cooperative Hcuse Building  Society
consists mostly of Members of Parliament and
ex-Members ? Yet, no land was allotted to
them for the past cight years and in  thc mean
time many Members have becom: ex-mzmbers.
What is the reason for this delay ?

SHRI I. K. GUJRAL : The case of Tara
Cooperative Society has been an  unfortunate
one, in the sense that they werc offered  a picce
of land on the other side of the Jamuna but,
unfortunately, at that time that land  was not
acceptable. Now we have decided to give them
land under the group housing scheme in South
Delhi. T hope and I can only say that, provi-
ded cooperation comes from Tara Cooperative
Socicty also—we should be able to finalise it
very soon.
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SHRI S. C. SAMANTA : The members of
the Society were informed that they should
apply to the Minister of Housing. If it is so,
why were they asked, vo doso ?

SHRI I. K. GUJRAL: Idonot know who
asked the members to apply to the Minister of
Housing. If the Society had asked them to do
so, I cannot be held responsible for that.

SHRIMATI MUKUL BANERJEE: What
measures is the hon. Minister thinking of taking
to recover those lands, which were promised in
writing to some housing cooperatives but where
the Jana Sangh administration, in ordet to catch
votes for the Corporation clections, allowed the
irregular colonisers to build hundreds of
houses ?

SHRI I. K. GUJRAL: This is an unfortu-
nate situation that some lands, which were
under acquisition and for which even payments
had been made, are now being trespassed upon
and some unauthorised construction has cosme
up. The DDA is now trying to get those lands

reclaimed so that they could be given to the
original owners.
SHRI SUBODH HANSDA : The Minister

just now stated that land was going to bz allot-
ted to the Tara Cooperative Housing Society
but that lands would be allotted only if the
cooperation of the Tara Cooperative Socicty
would be available, May I know whether the
Tara Cooperative Housing Socicty is not coope-
rating with them for allotment of land ?

SHRI I. K. GUJRAL: I think, my hon.
friend has overstressed my casual remark. We
want to finalise it very soon. I hope, the Tara
Cooperative Society will also be cooperative
hecause at an  carlier stage land could have
becn allotted if they had taken the land across
the Jamuna. But, unfortunately, the insistence
was on this side of the Jamuna,  That is why
now we have taken a decision in  priuciple to
give them land on this side of the Jamuna, that
is, South Deihi, group housing
scheme.

under the

SHRI K. SURYANARAYANA: May 1
know whether the Tara Cooperative Society
is allotting sites and plots to MPs, ex-MPs and
other members, who arc already having  houses
in Declhi  and outside; il'so, what are the
reasons ?
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MR. SPEAKER: Itis too detailed a ques-
tion. They have not got any land yet and you
are worried about the allotment ?

SHRI I. K. GUJRAL: The rule is that
every persen, whether a mamber of a coopera-
tive society, before he is allotted a plot of land,
has to file an affidavit saying thathe or his
depcrdants or his wifc do not own any plot or
housc in Delhi. Those who cannot qualify
under this, that is, those who cannot file this
affidavite, wilt not be given land.

Indo-Nepal Relations

+
*309. SHRI NIHAR LASKAR :
SHRI P. GANGADEB :

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state :

(a) whether the attention of Government
has been drawn to  the statement made by the
Prime Minister of Nepal as rcported in ‘The
Hindustan Times’ of the 20th April, 1971, in
which he is reported to have pledged bétter
ties with India; and

(b) if so, the reaction of Government there-
w0?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF EXTERNAL AFFAIRS (SHRI
SURFNDRA PAL SINGH): (a) Yecs, Sir.

(b) We have always stressed our friendship
for Nepal and, therefore, welcome the Nepalese
Prime Minister's statement.

SHRI NIHAR LASRAR: T would like to
know from the hon. Minister whether the
King of Ncpal is visiting India very shortly
and, if so, whether they will take this oppor-
tunity to discuss about our mutual interests
and things which concern both  couutries and
fry to develop relations between  these
countries.

two

SHRI SURENDRA PAL SINGH : His
Majesty the King of Nrpal is due o pay a
two-day visit to New Delhi very shortly—1
think, fromx the 10th June to the 12th June—
and during his stav hcre the Prime Miuister
and the King are likely to discuss all matiers
of mutual interest and other outstand ing issues
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which are at prescnt starding between the (wo
countries.

Self-sufficiency in Chemical Fertilizers

*310. SHRI P. VENKATASUBBAIAH:
Will the Minister of PETROLEUM AND
CHEMICALS be pleascd 1o state :

(a) whether sclf-sufficiency has been reached
in the production of chemical fertilizers in the
country ;

(b) if so, whether impore of fertilizers will
be steyped ; and

(¢) whethir the cost of preduction of Che-
mical Fatilizare has Leen brouglt down in
order to ecnable the farmers to bring down the
preducticn cost of fced crops and other com-
mcrcial <rops ?

THF DEPU1Y MINISTFR IN THE MI-
NISTRY OF PETROLEUM AND CHEMI-
CALS (BRI DALBIR SINGH): (a) No,
Sir.

(b) Docs not arise.

(c) Cost of production of fertilizers in pub-
lic sector units and therefore the prices of ferti-
lizers kave rot generally come down. The po-
sition is the same ir the case of private sector
units as fa. as is known.

SHRI P. VENKATASUBBAIAH: May I
kncw  whether the ratio of preduction both in
the private scctor and public sector has not
gonc up bcecause of the fact that we arc not
able to wtilise the rated capacity and, in that
case, whether the Government will take  proper
steps to sce that the projects under pulblic see-
tor are worked to full caparity so that we may
be able to ceme up to the sclf-cufficiency lever ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. . SE1HI): It is
true that the puklic scetor and private sector
proiccts are rot worked o fuli-rated capacity.
As far as public sccter pr¢jects are  concerned,
all possible «ffirts are Eeing made to sce that
they work vp o rated capacity. But in the
cate of certain feréiliscr projecrs like Sindri
which  have become too old, even the rated
capacity has to be revised in terms of the con-
dition of ex’sting machinery.,
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SHRI P. VENKATASUBBAIAH : May I
know whether the Government have taken
any steps to expedite the completion of the
coal-based projects like Ramagundam and Tal-
char and ; if so, when will the projects be com-
pleced and production started ?

SHRI P. C. SETHI: Asfar as Talchar
and Ramagundam projects are concerned, we
are making all possible efforts to expzdite them.
But on account of various things to be tied up,
as far as foreign collaboration, import of machi-
nery and technical know-how are concerned,
because these projects are based oa coai, it is
taking some time.
to expedite them,

But w:arc trying our Dest

PROF. S. L. SAKSENA: There isa great
demand of fertilisers and there is deficiency in
the production of fertilisers in the country. May
I know by what time do you hope to fulfil the
demand by our own production ?

SHRI P. . SETHI: As far as production
of nitrogenous and phosphatic fer.iliser is con-
cerned, it is hoped that by 1975-76, we shall
be able to becom: self-suffi sient. But as far as
KO is concerned, it is imported and, in that
variety of fertiliser, it would bz diffisult to
become seif-sufficient.

i Fo gAo faard : § w7 =r@ar
g ™ =9 3w ¥ wfzarmr Fr ey g5<
feamz & gud grard & @ owi
et Argifaad wizarsT & araeg § ?

SHRI P. ¢ SETHI : During 1970-71, the
demand for nitrogencous fertiliser was estimat-
od to be 1.748 million toin:s. As lar as phos-
phatic fertilisers are concerned, it was estimat-
ed at 0.567 million tonves and as far as K,O
is concerned, the estimat: was 52,56 million
taunes, As far as the supply position is con-
cerned, in the case of nitrogenous fertilisers it
was 0.839 tonnes and in th: case of phospha-
te fertilizers it was 0.203 million tonnes and,
as far as K,O is concerned, it was all imported.

SHRI RAJA KULKARNI : Will the hon.

Minister tell us what was the Plan target for

fertiliser preduction in the first two years of

he Fourth Plan? |
demand is not picking up.  zlling short of the
Plan target ?

wiit to knew why the

JYAISTHA 17, 1893 (SAKA)

Oral Answers 22

SHRI P. C. SETHI: As far as demand in
the Fourth Plan period is concerned. for
nitrogenous fertiiisers, it was estimated to be
3 million tonnes and for phosphatic fertilisers_
it was 1.20 million tonnes. It is truec that as
far as demand is concerned, last year, it did
not register a proper growth although in the
previous yecars, the growth was from 18 to 19
per cent and it touched even 22 per ccnt at
one period of tim:. Last year, it had gone
down. Ther: may bz various factori, may be
on account of conditions of rails or various
other factors.

SHRI D. D. DESAI: Since you are im-
porting crude for naphtba which is ths bass
raw-material for fertiliser production, what
objection have you got to importing ammoaia
so that fertiliser could b chzapar ?

SHRI P. C. SETHI: As far as th:qies-
tion of fertiliser based on imported naptha or
ammonia is coacerned, it is a maiter which
will have to be decided kecping the national
interest in view. The entire policy will have
to be decid=d from this point of siew. India
being a country which is surplus in coal, we
will have to think whether we can have coal-
hased fertilizer or fertilizer based on imported
ammonia.

SHRI PAINULI : In view of the fact that
there is acute shortage of phosphate in the
country and w: have to import it from othzr
countrics involving considerable amount of
forcign cxchange, will the hon. Minister please
inform us whether it is true that the NMDC
has abundant exploration of rock phosphate in
Mussoorie hills ?

SHRI . C. SETHI :
on behalf of NAMDC.

Tt is diffizult to reply

Demand of Apology by Pakistan for
Harassment to the Wife of India’s
Deputy High Com missioner in Dacca

*311, SHRI SHYAMNANDAN MISHRA :
Will the Minister of EXTERNAL AFFAIRS
ke pleased to state :

(a) whether Government had demanded
an apology from the Pakistan Government for
harassment to the wife of Shri K. C. Sen
Gupt, India’s Deputy High Commissioner in

Ditcea @ and
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(b‘) if so, the reply of Governmcnt of
Pakistan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) (a) The
Government had protested strongly against the
objectionable behaviour of the Pakistani autho-
rities in subjecting Smt. Sen Gupta to harass-
ment and maltreatment, Government
demanded not only that the culprits should be
punished but also that suitable amends should
be made by the authorities responsible.

(%) The Pakistan Government have rejected
the charge of maltreatment and harassment of
Smt. Sen Gupta. They have stated that it
was because of mistaken identity that she was
not allowed to leave for New Declhi on the
Ist April, 1971.

SHRI SHYAMNANDAN MISHRA : Not
being able to do much ahout the insult meted
out to Mrs. Sen Gupta, may we know what
Government is doing about the harassment
that has been meted out to her husband, our
Deputy High Commissioner in Dacca ?

SHRI SURENDRA PAL SINGH : It is a
separate question which does not arise out of
this question. But I will try to answer that.
The House knows the conditions under which
our Deputy High Commissioner is being kept
in Dacca and this matter was discussed on a
number of occasions. He is undergoing a lot
of hardship. He is not able to go out of the
house or meet his stafl. This is contrary to
Vienna convention.  We have pointed this out
to Pakistan on a number of occasions. We
have kept other friendly outside countries
informed. The lates: position is that we have
also imposed similar restrictions on their man
in Calcutta and we hope this will have some
salutary effect on Pakistan,

SHRI SHYAMNANDAN MISHRA : May
we know whether there is any degree of reci-
procity hetween the treatment meted out to our
diplomatic personnel there and  the treatment
meted out to the Pak-diplomatic personnel here
to the extent that is consistent with

civilized
behaviouwr  of

Government 2 Is there any
hiawus or difference in the two treatments ?

SHRI SURENDRA PAL SINGH : Recipro-
city has to be accepted by both the sides. 1 is
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true. It is also true that in certain matters
Pakistan is behaving in a manner not in keep-
ing with international law. It is true we have
not retaliated in time. The reason is this. We
in India consider ourselves an ancient nation
and we have culture and civilization going
back to thousands of years and it is not always
possible for us to stoop down to the same level
as Pakistan and behaving in the same way.

SHRI SHYAMNANDAN MISHRA : 1
have been misinterpreted. I myself suggested
consistent with the civilised behaviour of our
Government, and said that we should do some-
thing effective. Now the Minister gives some
dessertation about civilised behaviour that our
Government would adopt.

SHRI S. M. BANERJEE : I would .ixe to
know from the hon. Minister whether it is a
fact that our Deputy High Commissioner in

MR. SPEAKER : Let the hon. Member

confine himself to the wife of the Deputy High
Commissioner only.
* SHRI S. M. BANERJEE :...the Dcputy
High Commissioner, his wife and other staff
who are therec are virtually interned and
anything can happen unless they are properly
brought back to India, and if so, what steps
have been taken to bring back his wife fiom
Dacca and save her from further humiliation,
along with her husband.

SHRI SURENDRA PAL SINGH : His
wife is already in India.

SHRI S. M. BANERJEE : Along with her
husband ? What about her husband ?

MR, SPEAKER : The hon, Mcmber wants
ancr to be sent back to Dacca ?

SHRI S. M. BANERJEE : Ido
her to be sent back. I want her hushand also
to be btought back in view of the bad treat-
ment meted out to them.

not want

MR. SPEAKER : The hon. Minister rep-

“lied to that question a little carlier.

SHRI S. M. BANERJEE : What steps have
been taken o bring them back here in India?
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SHRI SURENDRA PAL SINGH: As I
had already mentioned, we are making all
possible efforts to get our Deputy High Com-
missioner from Dacca ; certain difficulties have
cropped up, and we are trying to negotiate,
and we are seized of the matter.

SHRI TRIDIB CHAUDHURI : In this

connection,....

MR. SPEAKER : The hon. Member may
confine his question only to the wife of the
Deputy High Commissioner. The main ques-
tion relates only to her, but the husband also
has come into the picture. If the hon. Minister
has got the information, I have no objection.

SHRI TRIDIB CHAUDHURI : I am not
very much interested cither in the husband
orin the wife. T want to ask a general but
serious question. I understand from newspaper
reports that our High Commissioner in Pakis-
tan, Mr. B. K. Acharya has con:c to India on
rctirement or on leave preparatory to retire-
ment. In view of the serious state of relatiors
between India and Pakistan, what is the actual
state of affairs, and who is looking after our
interests there ? Will Government immediately
send a scnior officer there so that our interests
in Islamabad and also Dacca may be properly
looked after ?

MR. SPEAKER: This has gone much
beyond the scope of the main question. From
the wife of the Depwy High Commissioner,
the question has now gone to Shri B. K.
Acharya.

SHRI SURENDRA PAL SINGH : Have
you allowed the question, Sir.

MR. SPEAKER : If he is not in a position
to answer, I cannot him,
qu estion.

force Now, next

Utilization of Rostam Crude Oil

*313. SHRI D. D. DESAI : Will the Minis-
ter of PETROLEUM AND CHEMICALS be
pleased to state :

(a) the quantity and vatlue of Rostam
e .
Crude produced in lran through M/s Flyvdro-
carbons and India’s share thereof

(b) the quantity lifted and the price realised
by Government so far : and
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(c) the immediate and long-term plans

which Government have formulated or have

under implementation for offsetting rising
foreign exchange Lill of imported crudes by
utilising Rostam Crude ? v

THE DEPUTY MINISTER IN THE

MINISTRY OF PETROLEUM AND CHE-
MICALS (SHRI DALBIR SINGH) : (a) Hy-
drocarbons India Private Ltd.’s entitlement is
1/6th share of the total production of Rostam
crude oil. ‘Total quantity ptoduced up to April,
1971 is US barrels 33,930,898. Its valuc is
dependent on the realised price.

(b) Quantity lifted by HLPL up to April
1971 is US barrels, 3,298,254. Total sale
proceeds received up to April, 1971 is U.S.$.
2,297, 652,68. Sales are made on usual credit
terms of 120 days.

(c) A number of offers for purchase of
HIPL’s share of Rostam crude on suitable
terms arc being received and considered and
there will be no difficulty as a short-term
mcasure to disposce of by sale the crude. As for
long-term plans for utilisation of the crude,
proposals for its utilisition in Barauni and in
the next refinery to be scon taken up in the
Public Scctor arc under examination.

SHRI D. D. DESAI: Since Government
is already forgoing its share and—in disposing
of its limited offtake at a throw-away pr ice,
would it not cousider putting up a refinery at
Kandla at the carliest so that the drain on
our forcign exchange is reduced and we are
able to use cur own crude ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI) : As far as
Rustam crude is concerned, at one time it
appeared  that it would be difficult 1o sell it
But now that is notso; it is being sold 5 we
have already the quantity we had in
our possession Lo Spain and  a few other
As far relining capacity, we are also
making the necessary changes in the Barauni
crude could be used
I-million

sold

countries.

refinery so that Rostam
there because we huve already a
tonne extra capacity at Barauni.

SHRI D. D, DESAI : Since there is already
a proposal for putting up & crude il refinery
in North India, could we not consider fixation
of the site on the basis of fist cost, that is,
capital cost and the end-product cost, that is,
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the cost of thz fiaish=d product to thz custo-
mer ? Oa both these counts, Kandla would te
a better site than any other in Noarih India..

MR. SPEAKER : Heis maling a sugges-

tion.

SHRI D. D. DESAI : I will put it this way:
Would Government not consider Kandla as
the site in view of the lower first capital cost
and the end product cost ? Will th= site selec-
tion be based on technical and comm-rcial
considera*ions or oa political considerations ?

SHRI P. C. SETHI: The questioa isa
limited oue, limited to Rostam crude and its
utilisation. If you allow it, Sir, I would like to
say that as far as the location of thz site in the
north-west is concerned, it has bh:en given to

a technical committee whose riport we are.

awaiting. Their examination would be based
on techno-economic feasibility studics of the
places consider:d, k::piaz in viw thz inputs
and products which would bz sold in the
market, and the matter would not b: decided
only on political considerations.

Death of Major Bahuguna

+
*314. SHRI HUKAM CHAND KACII-
WAL :

SHRI MANORANJAN HAZRA :

Will the Minister of DEFENCE b pleased
to state :

ta) whether the Everest climber, Major
Bahuguna dicd du~ to huager and faiigu:, wiil -
he was dimbing the Everest s

by whether the attention of  Government
has bren drawn to the statem nt of Mr. and
Mrs. Michel Vaucher and Dr. Pierre Mazeaud
co-participants of the late M jor who lelt  the
Lverest  cxpedition  blaming the brhaviour
of th expedition leaders for his death : and

Yo, if so, the reaction of Governm it there-
to?

THE MINISTER OF STATE

DEFENCE
PRODUCTION;)

IN THE MINISTRY OF

DEFENCE (SHRI1 VIDYA CHARAN
SHUKLA @ ) 1o ter Briel reporcs on the
death of Maj. Babugona have hern reeeiyed
rom the rader of the expedinin. N wpe-
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recorded version of the evidence taken by the
leader while investigating the case is expzc-
ted shortly. In view, however, of the conflic-
ting reports cmanating from different sources
on the subject, the Indian Mbountainecering
TFoundation has sct up a Committee to go into
this matter. The mombers of the Committee
are Brig. Gyan Singh, L-tader of th: Indian
Mount Everest Expadition, 1950 aad Major
HPS Allawalia, onc of the summiters of the
successful Indian ~xpzditina to Everest in
1955. When the committes’s report is received
the position may b2 clearer.

ofi gFR w2 Fgam : fag afufz &
AR #T 1T FIY NE F 3 FT AT A
IgF &7 av AT fearid 73 M
aiar g ?

o famraTo gaw : 9gf 97 gA w9H
%, 98 AT & 937 & 47 HA a9 |
¥z @vadl w3 wwar fF F7 a% @y
feftE ar FFA, @iFa grdrE a3 § 0 ag
FFE ITAST g1 A |

~

ol gFH Ty FJAW : FTIT FATAILTA

o931 T 2, Y@ AT 9FE & F
AT qeY gE F 1 FAT AIHT N AW
FETET-TET § o @I 57 T aAr 8 7

afg war g, 91 za% FF AF A 27

st fagiaww gaw 3T @F TG0 A
@ & Z1 ag Avaq v fF a3 w33
F a3 swig afeiz a0g Sig FA006 395
AR F AT F JTZ LG F HTAT AAT AT
Faars g€\ s wiF afafs g7 a@ @
SUFAT AT T FI qqT AT |

sy &3t ;370 Az Aw § R AT
AZTOT A FA N 37 AW F @ gHANTT
# A Ay et wirfgr FEF A ofr oY e
qarA% F 0F  Arzes AfIFEY 7 ITF W

wFAN ¥ 3 5 o gwaw fearan ?

How does it arise out of
Ui queition ?
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SHRI INDRAJIT GUPTA: What pro-
viso, ifany, has the Government made for
Maj. Bahuguna’s family ?

SHRI VIDYA CHARAN SHUKLA : Maj.
Bahuguna was insured for Rs. 30,000 during
this cxpedition. That moncy
Then, for his commissioned service, hic family
will be entitled for the following berefits
according to the Government rules. First,
family pension to the widow of Rs. 220 per
month ; then, children’s allowance of Rs. 40
pr month per child ; thirdly, cducational allow-
ance of Rs. 40 per inonth per child beginning
from the age of 5 and cnding at the age of 18
years ; family gratuity of Rs. 6,500. Thes: are
the bencfits which will  be  available to the
family of the late Maj. Bahuguna. Apart from
this, the Tndian Mountainecring Foundation
has awarded posthumously is gold medal for
distinguished mountaineering to Maj. Bahu-
gura.

would come.

SHORT NOTICE QUESTION

Shortage of Kerosene Oil in Orissa State

I. SHRI CHINTAMANI PANIGARHI :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether Government are aware of the
acutc shortage of kerosene oil in Orissa state for
the last two months;

(b) 1if so, the reasons for the same ; and

(¢) the steps taken by Government to
ensure  adequate  supply  of kerosene oil to
Orissa by now  to
from his hardship ?

relieve the  common-man

THE DEPUTY NMINISTER IN THE
MINISTRY OF PETROLEUM AND CHE-
MICALS (SHRI DAIBIR SINGH): (a)
Reports of shortage of kerosene oil
veeeived from the  Swate Govanment  during
May, 1971 onlyin rcspect of the Balasore,
Bhadrak and Mayurganj area of north Orissa,
served Ly ‘the oil companics’ depots at Balasore.
There have been no complaints
of the S.ate,

have been

from the rest

{b) Extensive thefis of overhead  traction

wircs and other cquipments have  resulted  in

occasional reductions in rail transport capacity
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ex-Calcutta. It has, therefore, not bhcen pos-
sible to despatch the needed quantities of
kerosene by rail from Galcutta, the normal
supply source for this arca. to the
extent feasible, substantially increased supplies
have been made to the State from Vishakha-
patnam, the other source of supply for kerosene
and oil products io the State.

However.

(c) The following steps have been taken :-

(i) The oil companies have advised
their agents to uplift maximum
possible kerosene by road from
their storage depots and  installa-
tions at Calcutta.

(i1) The State Government has been
requested to induce the agents to
maximise road upliftments of kero-
sene from Calcutta,

(iit) The State Government has tcen
requested to distribute the available
supplies of keroscne equitably and
to ensurc that it is sold at the
controlled price fixed by the local
State officials under the Essential
Commoditics Act.

(iv) Dcpendence on rail transport for
the movement of kerosenc from
Calcutta is being progressively
brought down by maximising the
utilisation of the Haldia-Barauni-
Kanpur pipelines.

SHRI CHINTAMANI PANIGRAHI : The
hon. Minister just now stated that the report
of acutc shortage of kerosene oil in the State
came to the notice of the Gevernment of India
only towards the end of May. But this shortage
started in April, and in May it was quite
acute. What was the quota allotted  to Orissa
in February-March and to what extent supply
was adhered 1o, What is the actual controlled
price fixed for Orissa so far as kerosene oil s
concerned ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P, C. SETHI): We
came to know of the shortage  from the Siate
Government and various complaints  that were
received in the ministry, and the hon. Memnber
also spoke to me about  this Parti-
cularly after be spoke to me, T ashed the olficers

shortage,
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of the IOC to go to the spot and discuss it
with the State officers. Then we have come to
know about the entire position. About the
monthly supply to Orissa, I should like to point
out that the monthly supply to the State has
not actually gone down. We have tried to
supply kerosene from Visakhapatnam in order
to cater to the needs of the Orissa State. It
is true that Balasore depot was being served
from Calcutta but on account of railway
difficulties there was shortage of kerosene in
the Balasore depot.
alone experienced

other areas.

That particular region
some difficulties, not the
The keroscne control order iy
common to all the Statces ; freights and  other
charges have to be added to it.

SHRI CHINTAMANI PANIGRAHI : May
I know from the hon. Minister whether the
shortage has actually been overcome and
whether people are really getting it as they
used to get it in February and March ?
Rccently the Government had taken up a new
distribution system so as to improve the availa-
bility of kerosenc in North Bengal and Bihar and
Assam and to eastern U. P. which areas also
were expericncing shortage. Orissa has  been
excluded from this new system. Arc  they
going to transport more Kerosene to Orissa so
that the other parts of Orissa also would not
suffer ? Acute shortage is not

restricted  to
Balasore area only.

SHRI P. C. SETHIL: Artificial shortages in
kerosene are created on account of two factors.
One is that kerosene is being mix~d with  high
speed diesel oil because of the high ievel of
differrnce in duty among them and sccondly by
some unscrupulous dealers.  ‘Therefore a new
system was devis:d. The dealers were asked
to take from the tank. This system  functioned
in Maharashtra very well, The authorities in
Orissa accepted this schem: but later on  they
said that they would not take up the schem-.
We are actually negotiating  with them. 1In
order to overcome difficultics of traction we arc
actually moving kerosene through the  pip.line
from Haldia to Barauni : it will reach Barauni
by tomorrow. Weshall be ableto overcome
the diffi:ultics of both  Bihar and Orissa on
account of this method. We are also taking up
the pumping of kerosene from  Barauni to
Kanpur. Thus the difficuities of traction  are
being overcome.

SHRI D. K. PANDA :

The rewail pric: of
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kerasene: is going up day by day compared with
the  wholesale prices.  What steps are the
Government going to take to putan end to
this sorry state of affairs ?

SHRI P. C. SETFII: Astar as the distri-
bution and price control of kerosene are con-
cerned, that has to be imposed
State Government machinery, and we have
taken it up with all the State Governments
that they should strictly see to it that the kero-
sene Control Order is strictly enforced and
there is no blackmarketing in it.

through the

oft URE@EarR @ faedr & aa A
FHI @F TME T--FATR gI H oy & 1 AR
fagre & fagdt & aa A w41 & 4T §F 957
q& AT, WA IR § 9g HAETS FqeaA
a1 fear At | agt oF daa #1 F1Ad S
TAT g A A1 W T zm feafa §
TAG F FAT grAd gy g | 7 ag
AT AGAT g fF aeae fagdy & a0

I3 FT TF FLA & (99 F19 T ST $
LA '

S{i o wo AZ: FF Famar E fF
g BT FIE H @A 1 Iq09 92 2 T
AT F1 fqaT srgzawan 2, sad faama
¥ gH a7 W@ A FA@A dai FT HR AN
FH T, IAFT TR FEF [T OFT)
AT 51 Sfefoda drsgam 1967 & 20
ATE 2T 91, JafF 79 9y 93 29 arg A
g zEY wifgx & fF 300§ 74 T
STSFAT FZT F | THHT FH FI QU 3 F
fag 23 1967 & 4,48,000 =7 zeqiE
fFar s g8 |/1d 4 Arg @7 TEE fFar
FEFAT AT FFIE AT qgT8 9T @
AT AT AT N A9z F QG 7 Ay
FHAI 8, AW L FIA F fA¥ @ 3T
w3 91 w5y & § 67 91 @ F S0
B AATE FT 747 TUAFC AGAA0 AT 33T )
W oA § gz fosma aif 2 f
AT AIHIA T WG qrew W 9 &
A T 9@ gAFT B ada @ dar
FW E F fefadt 97 3 arg 7 oy 1 g
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awg ¥ ot greee A A gd | sEfAg
Aq ag HaeaT H UL g fF A F A %
fear smd A F S a9 R F F DN
gz fafad) g @1 Fifer A S @ R0
gl OF WEST F FCIA AL F AN
FW &1 @ g, AT T TAHAC
afgsrfeat ¥ fAags fear & 5 3 saa
AET H1 gl F g AT F 19 &V
Frfaar #31

it faufa fas : 97 2@ grarg § qama
WY &1 ua fawr ar | I a9 gt
F g fagr & sox fege 1 3a a0
fow wfsars &1 @waT F7 9g wWrE
g g FTE qE 1 gwR ggt wifagrd
g 110 @t qz qAT ggar g1 agi I
9T gAT & 1 SfFa aigl ¥ aa 1 '9@
Siga & fgara ¥ fawar & 1 @@ &=
Tz gedas o4t feaw F Faa@ 4%
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WE s gasr fgma 2@ & fFqar as
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§ ot faedt & &9 &Y Fga wEFHT d O
fagia®z 4t #gieq F gATa-dgq F A0
ifg-arfg T W@ & | Jg1 X a1, ¥ ®AF ¢
N Faa At § | F@r §dT AwSEy Tai
afafes I ag=na &) sqaear F4 7

NeqE WEIEY : qg WATA ILAT F I
§ 8 wfFT wmadg axe fage o ae
R FAE F AR H gIAd 9y @ & 1 S
am grfess F 9N, ¥ FEX fF
AHERAEET d d A 99 W@ 9, SfE
TAFT Y ITFT TATIG % @T AT | gafag
AT GAIT AT FT |

W gEW AT FTAW : JeAL WG,
g g IW FT AGAT & | WAL HIET A
A Fgo a1 § % a7 F1 Q= § famman
SraT g |

qeaw w@ew : ofdw smq A aar
Faeaq H faamaz T @ &

SHRI S. B. GIRI: The minister said  that
it is the unscrupulous traders who have created
artificial scarcity. May 1 know how many of
such people have been arrested ?

SHRI P. C. SETHI :
such general and broad terms g
unscrupulous traders do try to do it.
the State Government to take suitable
against them.

I did not say so in
I said, some
Itis for
action

WRITTEN ANSWERS TO QUESTIONS

Merger of Hindustan Antibiotics
with I. D. P. L.

*308. SHRI M. RAM GOPAL REDDY :
Will (he: Minister of PETROLEUM AND
CHEMICALS be pleased 1o state :

(a) whether thereis any proposal before
Government for the merger of the Hindustan
Aniibiotics Ltd., Pimpri with the Indian Drugs
and Pharmaccuticals Linmited ; and
reaction  of Government

{b) it so. the

thercto ?
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THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI) : (a) No,

Sir, there is no such proposal before Govern-
ment at present.

(b) Does not arise.

qffa™ gRT W@ W AS QAT HT
Ieouaa fwan siar

*312. st A@wR S A@T : ;AT
TEAT WAl Jg qATH HT FAT FIA 5 ¢

(%) armwg AT & qEATq arfeEaT
g WIE FT gYE WHT FT A4 T FA
faaet @1z Sedaa fear v §

(@) wfqsr & 3@ wF1T & JeA"A
A ¥ fag qeE @ FqT FEAE FY
g g AR

() sww safa ¥ oz@ owET &
IHTT FY gIARKT F QT aifpeam &
fram @fqs qor awfw freeae

-

@ ?

W o (s st W) o (F)
qAH qHANT F a1q TEFEATT g At

g I stfuga Jadmr #7 F18 Ieouq
g fwar war g

(@) stz (W) s ALY Iz

Purchase of Crude oil directly from
the producer country due to
rise in price of Aghajari
Crude

*315. SHRI A. K. GOPALAN : Will the
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state

(a; whether Governmert have taken any
steps to purchase the crude oil directly from
the producer country in view of the rise in the
price of Aghajari Crudc supplied to Cochin
Refinery by C. F. P, of France ; and

(b, ifso, the nature of those steps ?
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THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI) : (a)
and (b) The price of crude has been raised
not only by CFP supplying crude to Cochin
Refinery but also by other private oil compa-
nies supplying crude to their own refineries
and the Darius crude being supplied to the
Madras refinery. The possibility of purchas-
ing crude directly by producing countries and
other ways by which crude can be procured
by Government from cheaper
being explored.

sources are

Trade Training to Jawans

*316. SHRI TEJA SINGH SWATANTRA :
Will the Minister of DEFENCE be pleased

to statc :

(a) whether Government have prepared
a scheme to impart training in some  trade to
the Jawans one year before their retirment in
order to enable them to earn casily their livcli-

hood after retirement ;
(b) 1if so, the salient features thereof :and

(¢) when the scheme is expected to be
implemented ?

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM) : (a) 0 (¢) A number of
pre-rclease training schemes are being imple-
mented. The duration varies according to
requirment and the different courses _ for
training in carth-moving cquipment, farm
machincry, agriculture, dairy, cattle develop-
ment, bee-keeping and mushroom cultivation.
A more comprehensive scheme for imparting
a pre-release and a continued  post-release
training to a maximum of 1000 men every
year in collaboration with State Governments
is  presentdy  under <he consideration  of
Goverument. )

Jhuggies at Bapu Dham, Chanakya
Puri, New Delhi

*317. SHRI B. K. DASCHOWDHURY :
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether @ farge number of Jhugeies
cemerged at Bapu Dham. Chanakya Puri, New
Delhi soon after the stay orders were passed ;
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(b) whether many Government servants
residing in the adjoining Government colony
have also constructed Jhuggies at Bapu Dham
in the fake name of their relatives ;

(c) thecriteria of regularisation of these
Jhuggies Government propose to adopt ; and

(d) how much land will be required to
rehabilitate these Jhuggi dwellers ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR

DIKSHIT) : (1) No stay orders have been
number  of
Bapu

court. A
cmerged  at

received from any
Jhuggics
Dham, Chanakya Puri.

have however

(b) Government have no such information.

(¢) . According to the Jhuggi Jhonpri
Removal Scheme, the pre-July, 1960 squatters
are provided alternative plots in comparatively

ccentral localitics and the post-July, 1950
squatters are taken to camping sites on the
periphery of the city. The scheme is, however,
under review.

(d) No such assessment has been made.

Import of parts of MIG and
other Planes

*318. SHRI N. SHIVAPPA: Will the
Minister of DEFENCE be plcased to state :

(a) whether India has to import parts of
a number of MIG, and other plancs
foreign countrics ; and

from

(b) if so, whether Government are  propos-
ing to manufacture them in India ?

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM) : (a) and (b) Sparc parts
for MIG-21 and manufac-
tured in the country to the maximum extent
practicable. Since it is not yet possible  to
manufacture the entire range of spares  indige-
nously, rcquisite imports arc arranged from
the country of origin of the aircraft.

other aircralt are

Traders of Indian origin in Kenya

#319. SHRI G. Y. KRISHNAN : Will the
Minister of EXTERNAL AFFAIRS be pleased

Lo state @

(a; whether Traders of Tudian Origin in

JYAISTHA 17, 1893 (SAKA)

Written Answers 38

Kenya have been asked recently to close their
business and leave that country ; and v

(b) if so, the reaction of Government of
India thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH, : (a; In
April, 1971, 410 non-citizen traders in Kenya,
mostly of Indian origin, were issusd non-
renewable trading licences valid for six months
with effect from 1Ist May, 1971. They are
required to complete transfer of their busines-
ses to Kenyan citizens during  the six months
p:riod. No orders requiring the affected trad-
ers to leave the country have been issued.

(b) 'The Government of Kenya have taken
these mzasures in their sovereign right, and in
accordance with their declared policy of Afri-
canisation of trade and commer.e.

These affected traders of Indian origin who
chos: to come to India for permancnt ssttle-
ment arc entitled to liberal Customs and
Import Trade control concessions from the
Indian authorities.

Political solution of Bangla Desh suggest-
ed by U. K. and US.S.R.

*320. SHRI SAMAR GUHA: Will the
Minister of EXTERNAL AFFAIRS be pleased
to state :

(a) whether Government have studied the
implications of the suggestion made by Russia
and United Kingdom about political solution
in regard to frecedom struggle in Bangla Desh ;

(h) whether these two countrics have made
any move in this matter ;

(c) if so, the progress made in this dirce-

tion 3

(d) whether Government of India has been
consulted by those countries ; and

{(¢i il se, their reaction in this regard ?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF EXTERNAL AFFAIRS (SHRI
SURENDRA PAL SINGH) : (a) to (¢) The
have informed us that

Vodgorny’s  statement

Soviet  Government

apart [rom  President
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they have impressed through diplomatic chan-
nels on the Government of Pakistan the un-
desirability of the use of force and the need for
a peaceful political scttlement.

The U. K. Government have informed us
that they are in touch with the Pakistan
Government about the desirability of a peace-
ful political settlement.

However, we have no indication of any posi-
tive reaction from Pakistan.

(d) and (e) The
have been

Governmnent  of India
in constant touch with foreign
governmeants including the governments of the
USSR and UK, and have impresscd on them
the urgency of stopping the further influx of
refugecs, to create conditions for their safe and
carly return, to stop military action and the
use of force and seek a peaceful political solu-

tion with the elccted representatives of the
people.

Revocation of Armed Forces (Special
Powers) Regulation, 1958

*321. DR SARADISH ROY: Will the
Minister of EXTERNAL AFFAIRS be pleased
to state :

(a) whether the attention of Government
has been drawn to the Nagaland Asscmbly’s
Resolution asking the Union Government to
revoke the Armed Forces (Special Powers)
Regulation, 1958 immediately ;

(b) if so, the salient features thereof ; and
(c) the reaction of Government thereto ?

THE DEPUTY MINISTER IN THV MI-
NISTRY OF EXTERNAL AFFAIRS (SHRI
SURENDRA PAL SINGI, : (a; Yes, Sir.
(b) The Armed Forces (Special Powers)
Regulation, 1958 has been cxtended from the
Sth April, 1969 10 the 4th April, 1972 by the
Armed Forces (Special Powers) Continuance
Act, 1869, The Regulation certain
powers upon officers of the Armed Forces in
arcas which ave declaved as “disturbed”” by the
Governor of Nagaland. After the agrecment
on the suspension of operations, a three mile
belt along (he international border of Nagaland
with Burma is the only arca which has conti-

confers

nued an i cdisturbed ™ arer under the Repuba-
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tion. The rest of Nagaland is no longer a dis-
turbed area, but for so long as the Regulation
remains in force, any part of Nagaland can be
declared as a “disturbed”, area if circums-
tances necessitate it.

(c) The Resolution is based on a misunder-

standing of the reality of situation and the
need for securizy.

Ffemst @A ARF JEAF F AR
F & F i

*322, sft wzw fagy awmay ;A
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Jhuggi Deals at Chanakya Puri

*323. SHRI BISHWANATH JHUNJHUN-
WALA :

SHRI R. KADANAPALLI :

Will the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether Govevifinents attention has
Leen drawn to the news itam appearing in
‘Hindustan Times' dated the 12th May, 1971
that the petty political leaders arc sclling plots
to “jhuggi” dwellers at a price varying from
Rs. 200 to Rs. 1600 depending upon the size of

the plot in Chanakya Puri; Now Delhi: and

(b) whether Government have lully inves-
tigated into the matter, if so, their findings ?

THE MINISTER OF WORKS AXD
TTOUSING AND HEALTH AND FAMILY
PLANNING (SHRT UMA SHANKAR DIK-
SHIT)Y : (03 Yeso Sir,
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(b) As no specific instances have becen
brought out, Gavernment do not contemplate
investigating the matter.

Merger of Safdarjang Hospital with the
All India Institute of Medical Sciences,
New Delhi

*324. SHRI K. LAKKAPPA : Will the
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) whether any decision has since been
taken by Government in regard to the merger
of Safdarjang Hospital with the All India Ins-
titute of Medical Sciences, New Delhi ; and

(b) if not, when a decision is likely to be
taken in the matter ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR DIK-
SHIT) : (a) and (b) The matter is under
consideration.

Reorganisation of Willingdon Hospital
and Nursing Home, New Delhi

*325. SHRI C. K. CHANDRAPPAN :
Will the Minister of HEALTH AND FAMILY
PLANNING be pleascd to state :

(a) whether Government are taking steps
to reorganise the administration of the
Willingdon Hospital and Nursing Home, New
Declhi;

(b) whether the eriticisms about the propo-
sed reorganisation have been brought to the
notice of Government; and

(¢) if so, the decisions thercon ?

THE MINISTER OF WORKS AXND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA  SHANKAR
DIKSHIT): (a) So far only certain  discus-
sions of a preliminary nature have taken place
between the officers of the Divectorate General
of Health Sevvices and the Willingdon Hospital
regarding the following :---

(ir distribution ot bheds hetween  ditle-
rent Ut
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(ii) phasing of reorganisation of, the
hospital by shifting beds to the
newly constructed multi-storeyed
360-bed block; and

to fix priorities for the devclopment
and reorganisation of the hospital.

(iii)

(b) and (c) Do not arise.

Oil Occurrence in Andhra Coastal Belt

%326 SHRI B. N. REDDY: Will the
Minister of PETROLEUM AND CHUMICALS

be pleased to state :

(a) whether the Oil and Narural Gas
Commission had taken any steps to study .he
possibility of oil occurrence in the Abdhra
coastal belt;

(b) if so, what arc those steps;

(c) whether any drilling operations had

“been conducted; and

() if so, the resule thereof ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI) : (a)
and (b) Yes Sir. Geological and geo-
physical surveys have Dbeen carried out in
the Krishna-Gedavari delta arcas of  the
Andhra coastal belt.  Currently scismic surveys
are bring carried out by Oil and Nawral Gas
Commission using to fizld parties. In the
offshore extension of the Krishna-Godavari
basin, reconnaissance scismic surveys were
carried out by Oil Natual Gas Commission
using a Sovict offshore scismic vessel

so far have not
for oil and
exploratory
conducted

(e} Surveys carricd  out
revealed any drillable structure

gas accumulation.  Therelore,

drilling operations have not  been

so far.
) Docs not arise.

fawmsite I &t g% faAaA & 39 &
AEY T 9 AHER KT J&q@

*¥327. off QUFANR TE@ SvE : 4T
fadq w1 ag F97 Y Far 3 fF

(%) #91 wydq ey wa 9(wy &



43 Written Answers

AL ag  w&a A g fw fawmader 2o
F ST A ¥ A= AT § v @ ol
fadiustl 1 der & saa ¥ gervas faa
saT =nfEd ;i

(@) afz g, @ z@ qe R A
Far gfafwar g ?

fadm waa § Se-HEs (o @3 O
fag) : (%) s gt wifqma sfaffages
d afas grmfas afteg & 509 afudwa
§, ST 26 wdw ¥ 21w, 1971 aF
A FgaT 3@ fagd o3 oF g Ag
R

(@) =g =g & sufas qrarfes
qftqg &1 9T wIET G ¥, AhHT Ferw
#1 gfaaa @ uF wiedrr sfafafa-qoea &
509 sfuawma & s foar o enfas -
fax aftag # faarefaad & S =g
aar v 5 ozm @faag gears ¥ %%
sragifes Ffearzar gaw gidr 2, fafasa
¥ 38 ar ¥ fF genas &0 fgae v
&Y AT AT | AT difaaa sfafafagee
A4 WHWE F1 @ THIT GAGA FIF F
fa¥ wgaa & won, faad Gxfaa o
F srafa o g faadadt ok
sfaeomfadi 1 oqd i § condt ®T F
Faa F fAx 378 S w97 51 #1% fadg
I 7 F2 | aifaw araifas qfvaz & 29
ST F OF gEATT qrfva ganr AT qa
(T 95 AZAT 3 |

Proposal for de-linking of price formula
for the Oil Refinery products from
Persian Gulf prices.

*328.
Miniser

SHRI DASARATIIN DEB : Will the
ol PETROLEUM AND CHENMI-
CALS e pleased o state

Gy whether  Government ave o ddering o
propusal to de-link the  price formula tor the
oil retinery produet. from the Percian Galp
prices; and
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(b) if so, the salient features of the

proposal ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI) : (a) and
(b) The pricc formula for products is normally
determined every 3 to 5 years, after the whole
question has been reviewed by a price enquiry
committee. Its report and recommendations
are thercafter considered by the Government
and are adopted with or without modifications.
The last such Committec to go into the
question was headed by Shri Shantilal Shah.
The decisions on its recommendations, contain-
ed in Government Resolution of 11th May,
1970, a copy of which was laid on the Table
of the Lok Sabha on the sam= date, will be
valid for a period of 3 years from 1.6.1970,
unless extended or revised carlicr.

National Museum of Armed Forces

*329. SHRI C. CHITTIBABU : Will the
Minister of DEFENCE bz pleased to state :

(a) whether a vast trcasurc of military
heirlooms and trophies are with various Regi-
ments of the Indian Ariy ; and

(b) ifso, whether a National Muscum of
the Armed Forces is proposed to be sct  up to
house thesc heirlooms and trophies for enabling
the general public and the military historians
to sce them ?

THE MINISTER OF DEVENCE  (SHRI
JAGJIWAN 'RAM) : (a) and (b) A proposal
to sct up a Defence Services Muscum ai Delhi
has hrca under consideration.
ded to display the antique furniture and
trophics which ave at prescat held in the  old
Regiments as theiv property.

It is not  intrn-

Setting up of Decpartment of Physical
Medicince in All India Instiiute of
Medical Sciences. New Delhi

#330. DR, RANEN SEN @ Will the Minis-
ter of HEALTH AND FAMILY PLANNING

be pleased Lo state

() whether after a long delay  Department
ol Physical Medicine has been opened in the
Al Tndin bnatiiate of Mediceal New
Delhi recently ;

Scicnees,

hiowhethor e is the oaly Tostantion in
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Dclhi to open  the Departinent, but without
proper specialist ; and

(¢) if so, the reasons, therefor ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND TAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : (a) The Department of Physical
Medicine and Rehatilitation has been func-
tioning in All India Institute of Medical Sci-
ences since Juiy, 1962,

(h) Departments of Physical Medicine are
also in existence in certain other Hospitals of
Delhi. Tt is not correct that the D~partment of
Physical Medicinec and Rehabilitation in  All
India Institute of Medical Sciences is function-
ing without proper specialist.

(c) Does not arisc.
“India’s Defence Bill lowest in group”

1596. SHRI CHANDRA SHEKHAR
SINGH : Will the Minister of DEFENCE be
Pleascd to siate :

(a) whether his attention has been  drawn
to the news item appearing in the Indian
Express, New Delhi, dated the 7th May, 1971
under the caption “India’s Defence Bill lowest
Gmup” ; and

(b) whether while India’s Defence cxpendi-
ture has decreased by 11 per cent in the years
after the Indo-Pak war of 1965, Pakistan’s
Defence expenditure has gone up by 80.5 per
cent in the same period ?

THF MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM) 1 (a: and (b) Yes, Sir.
Becaase of the revision of parity in the  rupee
with effect from the €th June 1966, India's
defence expenditure in terms of United States
dollars has decreas=d from $ 1843.23 million in
1965-66 to § 1377.59 million in 1968-69. The
defence expenditure of Pakistan is  known
however to have increased  substantially  over
the same period in terms of US dollars,

foooht & aifafeaa s samn

1397, xr0 seWiiaw  qig : w7
fantor st srara At gz FaE R war
O fF

(%) fzeet wagx & faww & fA7
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frady sfafaa sraifaar &1 fFato &35
FTE;

(@) =& anw e Frenfaar fmtor-
T g ; SR

(M) faulor #m@ # &0 @ F fo3
G 7 T FEAE F1 & 7

fantor it sitar@ dA=@a § ey A
(*ft o Fo wETW) : (F) FEE
qET q Aqq Fu=rraEt & a7 foedt §
fafwsa arzq & FEW &1 fAATT-F1T T
far 8 1 sa% afafaa Swar v smazasarsi
#1 qf & fag feeet & fgme st
F1 fasrg $@ & 3 s gifafas gas7
ama: feedt fawm wifasoor eafas fFar
waT g | sifaERer 9, 9 %, 14 fgras
Frarfaat fasfaq &1 &1 aqa 3 Fwrenfaay
F1 Sredt &) fawfaq w37 &1 g&ama 51

(@) 14 mwefaai & & 12 sttt
# gL F1 fAatr-Frg s o g

(W) sfuszor ag gfaf=a #3738 F
faa, f& wx@l F1 faato-s, gaEas
Arerar § g1, qqd FT W@ 8 |

TaA=AT JrfRal F RS qT g

1398. 3ro wEHIARM@O qi€ : F4T
fater At @A™ H/AY g 9 A1 FAT
FO far

(F) LA 7 QA a6t § e
T 9T TaFar qArfqat ¥ eas enfyg
53 & ;

(@) |z & IT 9T fFaar g
fear 3 ; alx

() 7% v@ vard 9% Fifes g
foRaar sfrar g °
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frator siit s w=EA @ e WA
(st o Fo TwTW) : (F) fa=w A
agt § s fafean, af faeet § el
ST FIfFR gEF &1 FaAX F AE-TE F &1 |
F & gk F fay faar mr 20

(@) 65,129 %a |
() wf, 1971 a% 1,088.66 TF |

Scarcity of drinking water in Ahmedabad
City

1400. SHRI SOMCHAND SOLANKI:
Will the Minister of HEAL'TH AND FAMILY
PLANNING ke pleased to state :

(a) whether Government are aware that the
population of Ahmedabad city has reached to
17 lacs and the problem of scarcity of drinking
water is becoming critical day by day ;

(b) whether the Government of Gujarat
have requested the Central Government to
solve the problem of drinking water for Ahme-
dabad city ; and

(¢) if so, the decision taken by Government
thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOPADH-
YAYA): (a) and (b) Government has not
received any scheme from Gujarat State for
augmenting the water supply of the Ahmeda-
bad ¢ity. It may be mentioned that central
assistance for water supply schemes 1o the States
is being given in the shape of block loans and
block grants. "The responsibility for allocating
tunds and implemnentation of schemes rests with
the State Governments.

(¢) Doces not arise.
Extension of 'Lal Dora’ in villages of Delhi
Union Territory
1L SHRL DALIP SINGH: Wil the

Minister of WORKS AND HOUSING he plea-
sed to state

(a) the acton Government are  taking for
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extension of ‘L.al Dora’ in villages of Union
Territory of Delhi ;

(b) the number of Delhi villages having
‘Shamlat Deh’ where the ‘Lal Dora’ can easily
be extended ;

(c) the number of such villages where there
is no ‘Shamlat Dch’ where the extension of
‘Lal Dora’ will not be possible ; and

(d) whether there is any proposal under
consideration of Government that in such villa-
ges where the ‘Shamlat Debh’ is not available
Government will acquire the land adjacent to
the village existing population and allot the
same to the inhabitants on ‘No-profit’ No loss’
basis ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) Work is already
in hand.

‘b) and (¢) There is no ‘Shamlat Deh’
in Delhi now. Gaon Sabha land is, however,
available in 51 villages.

(dy Land is proposed to be made available
cither through the process of consolidation of
land holdings oc by acquisition.

Plots for landless people of Delhi

1402. SHRT DALIP SINGH: Will the
Minister of WORKS AND HOUSING be plea-

sed to state :

(a) what steps Government are considering
for providing plots to the landless people of the
Delhi villages ; and

(b) thelast target date up to which the
work of extension of ‘Lal Dora’ is likely to be
completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRT L. K. GUJRAL) : ia)  Thisis propo-
sed to be done, 1o the extent possible, cither
by extension of *L.al Dora® or during the process
of consolidation of land holdings or acquisition
of land for extending the village abadi.

L3 Notarget date for completion of  the
work of extension of the ‘Lal Dora' has been
prescribed.
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Asylum taken in India by Pakistani
Crew

1403. SHRI SAMAR GUHA : Will the
Minister of EXTERNAL AFFATRS be pleascd
to state :

(a) whether a number of Pakistani crew
have taken asylum in India ;

(h) if so, their number and the category of

such crew ;

(¢) whether a foreign ship carrying goods
to East Bengal has been lLept under vigilance
in Calcutta port ; and

(d) ifso, the latest position about this
ship ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) Yes,
Sir.

(b) 8 members of the crew ol a Pakistani

submarine.
(¢) No, Sir.
(d) Docs not arise.
Ordnance Production Board

1404. SHRIMATI BHARGAVI THAN-
KAPPAN :

SHRI M. M. JOSEPH :
SHRI TEJA SINGH:
SWATANTRA :

Will the Minister of DEFENCE be pleased
to statc :

(a) the organisation and functions of the
autonomous Ordnance Production Board set up
on the Ist May, 1971 ; and

(by what areits financial and cxecutive
powers ?

THE MINISTER OF STATE (DEFENCE
PRODUCTIONY IN THE MINISTRY OF
DEFENCE  (SHRI VIDYA CHARAN
SHUKLA @ (ad and (b) A copy of the
Memaorandum constituting  the  Board is laid
on the Table of the House.  [Placed in - Library.
See No, L1—338,71]
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farady 99 FREE A FHAfE F .
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FIT FTA § ;

(@) a1 sqwfal 7 sa3 faQg ¥
gaxT fHar 97 ; A
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qAtfeaw stk @A w31t (1 qto Hio
&) : (F) 7 () WA Ias fqw
grar &Y v frdr gF AT g F XA
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SaF famw ¥ gIar oFF & v @& 3
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Charges against Government of India by
Swatantra Party in connection with
hijacking of Indian Airlines plane

1406. SHRI P. K. DEO: Will the Minis-
ter of EXTERNAL AFFAIRS be pleased to
state :

(a) whether the Swatantra Party  office
bearer levelled certain charges against Govern-
ment of India for withholding facts  concerns
ing the hijacking of the Indian Airlines  planc
recently :

Conference of  Muslim
countries was held in - Karachi in December,
1970 where chalked
hijacking an lndian planc ; and

(b, whether the

the plane was out for
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(c) whether Government of India have
details of this conference and if so, whether
papers concerning the conference and a report

on the conference would be laid on the
table ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)

Government has seea press reports to this
effect.

(b, To the best of our knowledge, no plan
for hijacking an Indian plane was chalked out
at the Islamic Foreign Ministers’
held in Karachi in December, 1970.

Conference

(¢) Government has confidential reports on
the Conference. Government does not intend
o lay on the Table of the House confidential
papers or a report on the Confercnce.

Petro-Chemical Complex at Cochin

1407. SHRIT €. K. CHANDRAPPAN :
SHRI A, K. GOPALAN :

Will the Minister of PETROLEFUM AND
CHEMICALS be pleased to statc :

(a) whether the Kerala Government has
requested the Centre to sct up a petro-chemical
complex at Cochin ; and

(1) ifso, the decision taken thercon ?

THE I)EPU'I'Y MINISTER IN THE
MINISTRY OF PETROLEUM AND CHF.-

MICALS (SHRI DALBIR SINGH): (a)
Yes, Sir,

(b)Y The Siate Government have been infor-
med that in the context of shortage in the
indigenous availability of naphtha  expected
from 1973 onwards, it is not possible to sct  up
a petro-chemical complex at Cochin,

Development of Industries around
Barauni

1408. SHRI SHY AMANANDAN MISHRA:
Will the Minister of PETROLEUM AXND
CHEMICALS be pleased to state

(a1 whether Government have  any plan
tfor the development of a comples ol industries
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around the Oil Refinery and the Fertilizer
Factory at Barauni ; and

(b) how Government propose to use the by-
products available there ?

THE DEPUTY MINISTER IN THE
MINISTRY O PETROLEUM AND CHE-
MICALS (SHRI DALBIR SINGH) : (a) and
(b) The proper scope for the establishment
of a petro-chemical industry for using the feed-
stock that could Dbecome available from the
refinery on a long-term basis and the possibi-
lities of establishment of ancillary factory at
Barauni are under study by the Indian Petro-
Chemicals Corporation Ltd. and the VYertiliser
Corporation of India Ltd. respectively.

Mass acquisition of buildable land in
Metropolitan Cities

1409. SHRI R. KADANAPALLI : Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) whether Government proposc to amend
the lac.d laws to permit “mass acquisition” of

all buildable land in metropolitan cities and

major towns to give a boost to social housing ;
and

(b) 1if so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) No, Sir. No such
proposal is under consideration of the Govern-
ment.

(h) Does not arise,
ammas ¥ ag-fagw # agmr s

1410. »t AgA Ta®q :
sfi fasavta gaaawr :
=t fazaamo e

# f@m A= gz awE FY FO
FI3T fF -

(F) FaramTrAs |/ steqndy gg-faam
FY srafa, S 30 sga T 4v. 31 =,
1971 a® asr r g g ;
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fantor stk sEE "Aww ® wsw
w5t (st Ao Fo AWWW) : (F) AR
(@) s, & | GFER T U A F
foq wseufa-wem agg § & 7a1 W
A &1 favig fwar an, qwg a8 w@™
frergrer sreafia w¥ fear war

Alleged Italian Film Derogatory to India
in Locarno Film Festival

1412. SHRI N. SHIVAPPA: Will the
Minister of EXTERNAL AFFAIRS be pleased
to state :

(a) whether a foreign film entitled ‘Les
Chieve’ which is derogatory to India was shown
at Locarno Film Festival :

(b) if so, whether Government have lodged
any protest with the Government of Italy in
that regard ; and

(¢) the result thercof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TFIXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) In
the Official ‘Festival Catalogue’ no film entit-
led ‘Les Chicve’ is mentioned, and according
to present information, this film was not shown
at the Lacarno Film Festival. However, we are
having this matter re-checked.

(b) and (c) Do not arise.
Law and Order situation in Nagaland

1413, SHRI N. SHIVAPPA: Will the
Minister of EXTERNAL AFFAIRS be pleased
to state @

+a) the number of Naga Leaders who have
surtendered to or were arrested by the Indian
authorities during  the last 6 months, month-

wise

‘b) whether Government  of India bave
taken any steps to solve the problem regarding
order sitnation in Nagaland ;

the law and

and

() ifso, the result thereof ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) Since
the 15th November, 1970 upto the 15th May,
1971, three Underground Naga leaders were
arrested. In addition, about 40 self-styled
officers of the so-called Naga Army and the
Underground groups have either surrendered
or have heen captured by the Security Forces
during the same period.

(b) and (c¢) The Law and Order situation
in Nagaland has improved considerably over
the past many months. The State Government
who are in control of the situation, have conti-
nued to take steps to counter the activities of
the Underground groups and provide satisfac-
tory protection to the villagers. Efforts of the
Underground Nagas to extort money and
rations and to get recruits are proving increas-
ingly unsuccessful duc to the non-cooperation
of the villagers. The resistanee offered by the
villagers has noticeably increased because of
their desire for peacc.

Naga leaders have continued their informal
contacts with the Underground Nagas to bring
them to the path of peace and reason.

Recovery of dues from Pakistan

1414. SHRI D. D. DESAI: Will the

Minister of EXTERNAL AFFAIRS be pleased
to state :

(a) whether Government have recovered
from Pakistan all dues. including the ship-
ments, the Pakistan Government had ex-

propriated during the last Indo-Pakistan con-
flict ; and

(L) if not, the steps being taken or proposed
to be taken by the Indian Government now to
recover all  past from the
Government ?

dues Pakistan

THLE DEPUTY MINISTER 1IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) No,
Sir.

th)  Government  have iepeatedly  urged
upon the Government of Pakistan to start dis-
cussiens for the restoration of the property
seized in the 1965 conflict, as envisaged in the
Tashkent Declaration, but Pakistan's response

hivs been negadive and unhelpinl so far.
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Alleged sale of Blood by Contractors to
various Nursing Homes and Hospitals
in Delhi

1415, SHRI MUHAMMED SHERIFF :

SHRI B. K. DASCHOWDHURY :

Will the Ministry of HEALTH AND FAMI-
LY PLANNING be pleased to state :

fa) whether Government are aware that in
the Capital there arc some contractors who
sell blood to various Nursing Homes and Hos-
pitals ;

(b) whether these contractors collect hleod
from the labourers and reccive 40 to 60 per
cent of the amount from the sale ; and

(c) if so, the action taken against those
contractors ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : (a) There are no contractors 0
scll blood to Hospitals and Nursing Homes in
Declhi. In one institution, however, namely,
the All-India Institute of Medical Sciences, 2
contractor has been engaged to procure donors
and is paid onc rupee for cach blood donor 2%,
his fee. The actual donor is paid Rs. 15/-
directly.

(b) Government
about it.

have no information

(¢) Does not arisu,

Policy regarding supply of Drinking
Water to Rural Areas of Chandigarh

1416. SHRI A.N. VIDYALANKAR : Will
the Minister of HEALTH AND FAMILY
PLANNING Dbe pleased to state :

(a) whether in the urban arcas of Chandi-
garh Union Territory, no drinking watcr
supply has been assured in a number of villages
some of which are situated at a distance of half
a mile

(h) whether owing to running of numerous
tubewells in the urban areas, village wells and
hand pumps have dricd up and people of
villages have lost all supply of drinking water
and
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(c) if so, the immediate steps that are
proposed to be taken to assure adequate supply
of drinking watcr to these villages ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOPADH-
YAYA) : (a) Yes.

(b) No. The water supply tubewells are
sunk into decper strata and do not affect the
hand pumps and wells in the surrounding
villages which are sunk in shallow water. The
Chandigarh Administration hay reported that
the drying up may be due to extensive exploi-
tation of water for agriculture or natural
lowering of spring level.

(c) 1In order to extend water supply to the
nearby villages, the Chandigarh Administration
have asked the villagers to deposit the cost of
extending water suppiy lines (o their areas .

Manufacture of Nuclear Weapons

1417. PROF. S. L. SAKSENA : Will the
Minister of DEFENCE be pleased to state
Government’s policy in regard to the manufac-
ture of Nuclear how India
proposes to mect threat to our
security ?

weapons  and
the Chinese

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM) : Governments policy on
the manufacture of nuclear weapons has been
cxplained in Parliament on several occassions.
Tt is to use nuclear energy for peaceful purpo-
scs only.  Government believe that the defence
of our borders can be best ensured by adequate
milita-y prepavedness based upon conventional
weapons. In  their view, the
nuclear weapons is no substitute for
military preparedness. Qar assessment as well
as our plans arce naturally kept wider  constant
review, the paramount
given to the necd for safe-guarding national
defence and sccurity.

such

consideriation  being

Termination of Production of Pushpak
Aircraft by Hindustan Aeronautics

L8, SHRL  SAMAR  MUKHER]JEL :
Will the Minister o5 DEFENCE be pleased (o

state

@y whether the Hindustan Aerowautics is
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going to terminate the production Gf the Push-
pak Aircraft ; and

(b) the reaction of Government thereon ?

THE MINISTER OF STATE (DEFENCE
PRODUCTION) IN THE MINISTRY OF
DEFENCE (SHRI VIDYA CHARAN
SHUKLA) : (a) and (b) All orders placed
for Pushpak Aircraft have been completed by
HAL (Bangalore Division). At present there
arc no further orders for manufacture of
Pushpak aircralt. Production can be resumed
if further orders for a sufficient number
of aircraft are received. !

Provision of shelter to persons sleeping
on pavements in Delhi

1419. SHRI SHASHI BHUSHAN : Will
the Minister of WORKS AND HOUSING be
pleased to state :

(a) the cstimated number of persons who
sleep on pavements in D :1hl

(b) the class of people among those who
sleep on pavements ;

(¢) the number of persons who died of
exposure during the last winter and sunstroke
during the last summer as they had no roof
over their heads; and

(d) the schemes formulated by Government
to provide shelter to these people ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRIT 1. K. GUJRAL) : +a) .\bout 7,000.

b)) Generally people who are Jhalliwalas,
rickshaw  and  handeart pullers  shoc-shine
boys cte.

(¢) Nouncas a result of sun-stroke and 10
as a result of exposwice to cold.

(hy Phere are 10 permanent night shelters
in Duthic Durtag the winter of 1970-71, 11
more night shelters were opened on temporary
basis.  These 11 temporary night sheiters were
closed o 3lst NDoech, 1971 Darving the
winter season ol 1971-72 subject 1o the availa-
bility of Tunds, tempovary night shelters will

be opened according (o reguiven ats,
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Pakistani ships impounded in Calcutta
and Vishakhapatnam Ports

1420. SHRI SAMAR GUHA : Will the
Minister of EXTERNAL AFFAIRS he pleasrd
to state :

(a) whether three Pakistani ships carrying
food to East Bengal have been impounded in
Calcutta and Vishakhapatnam ports;

(b) whether the citizens of East Bengal
who have crossed into India in millions are
entitled to usc this food ; and

(¢) ifso, the reasons why these ships have
not been unloaded and food
evacuce camps ?

sent to  the

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRT SURENDRA PAL SINGH) : {a) No.
Sir.

(b) and (¢) Do not arise.

AT Fifaar A & saqaw

1421, =it wes fagrdy a@qdy @ Fa1
fazm w= ag 7417 v T FIA fF

(F) #a1 1857 % TgAAAT HITH F
REW FAT AT qifqar @17 ¥ g qqsiw
{H sawA, atm arfx f9d $9 ad qF
fafewr sxF & e oo wan ar s+
AT & AfIFT H F

(=) =tz zf, a1 #=ar faragd wz0 Ae-
aifgar 217 w1 18 @wdA, 1839 F7 wiAY
gt v # nfoq qifvar 2@ afafs § gvsr
¥ 3% AF990 FI Faar ¥ gzfwg #74
21 39 37 5 v a1 oy ot

(7) afz zi, A1 afafr g By
T AT F1OENFIT A ORI F g
FILOTF 7

fadw dama § gedd () wim
ars fag) (%) N AN 1 gAcis fraza

VA
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Foareg QF F arg = qfaT qaay H
ey wema ¥ fau wewa & faEanfar
gaifeas wgfaaa § qw faar mar ar

‘
(@) &t () aiar i afafa 15
T 22 awtdw, 1969 qF Y wIAAY Fr AY
g% fag =9 afg sEaal i gEq 7T
FY At FHA T gH zad fawex § o
gr ¥ fF =7 @Ay & FE W« Sr
FHAT AT |

AawgY (fagr) & faaEt £t qiq a0
EECREDIEEIC

1423, = TREATT SEST © 97 W
wAY ag aqrd 1 A1 A F

(%) #A1 GLHIT F AT Fraayr A
F sz gawHqR wa ® feaAl v gfw
afsra a7 2 ;

(@) # faa fwandi w1 i afqq
Y W g 9w qgAESr A fRar wan g
A afz g a1 faaeg & 3ar Toow £

(1) Fa1 fAFR ATHR F GAET &Y
TFA & AN IFF HAT FT AT
gt afs @, @1 sEm e s
CiEs

() F#AT ALFRT T FTAF F AT
fazix gxF F Fadr awufa wr qaam
far 2 At BRadr gaafa w0 A Gar
AT AEY AN ATFHT AU IF gaufa
FOFT A AITA F07 F {7707 8 ?

Teqr WA (20 sAtaT Tw) o (F)
g (7) AT FEAQN T A% gAY
WA F{ @A 77.37 oxz afgqim qfa
afs3 £77 F fgatas 7 fzais 10-10-69
1 GTARI Ao AL o & 3@ qfa
1 Affeig =0 F AT BFo R F @997

FadF & €T W us Ae00F9r fzaie
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16 Favax 1970 &1 T G & TAATE
¥ ogsifaq gE 4t 1 Iw afugadar 9 g9
srgafaat 1T & 10T S F UAET faswrr
F swfamifedt § ST @XER & gaoag
yfasifeat &1 g afagadr & @@
¥ o sifgad wsq & UFIA A gF@Aryd
W faar 3

afardra wfe &1 1969-70 a5 i
fRzimr gurasr war w7 fgae war g afw
goiT wfsr, qAge #1 wdea faa ag
g fF wa aF g ww 9fw & afaa
AE FT GAY qF TH IJAFT HUAT FATAST
fat smar @

qfer sasq sfawd 7 osT AW A,
faasy wfa afsq v 71 @ &, ‘&g =’
AT FA F fAC 6,43,215 wq fAFres
& Tsa F uSa Howqa " afugEar v
gfzta wsifaa &7 & arg & wia oo
afusrdr IFq i afsafa 37

wfa et srfasrd, AR F A aF
gF3 dAfa &1 asT weraswr sAfaw w®©9
g frgifed ad fear g 7d 39 Mg
fratfa #37 & fag #gr o 3 %

fagre A fazdt & a9 & w1

1424, ol yAEaT wwst w74
qatfeun it s @@ ag @@ @)
a1 w37 fa

(%) a1 fagrw & faer & & &
aga FAY S

(@) afs g soasy gar g v ar
FaT IqWAATSAT H1 IF A7 wcafaw wea
AT 9TA1 & ; AR

() AT I FAFTZLFT F A0
SH faaifva 7z qv g9qeg T/ F fou
FIFTT AT &7 HITFTE FY o7 V&I & 7

qfwan ity vama st (A do @io
) (F) & (7) 9TF AR wda, 1971
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d AT TGT TG F 19T EZIF F TF GO
EI gSATA  F §IT 1T HEGeq FIT qTL
(f1avRs EHqT FAX) AT AT 99
IAFIC FT A F FRO FAFA T @l
F AT FF F Awfeas grarei F qrony-
taeT fagi wsa ¥ fazdi F qa v w4
FI faFEd 917 g5 1 39 GREAT FT I&A
Srawafy ga fas@d & fag, AFarst a1
afega = frar aar qur glezar ¥ aqdr
qF d@rd qrggaEd & qrenq ¥ faedr 7
q9 AST g 3T ATIACHT F1 AfAF q19-
faawar ax Fmatfaa frar @ zgr g 1 fagd
FJA FT A9 GO T H 8 T IF
989l g | aqazaig ag  (faedr &1 a)
IFJ ST FT JITIFATAT F ATET ITAH
g | g% gz fagr wusg A
feedt & aa N sfusw  emazTFEdg
TAGee, FUAT SR qeqi § qrgqaArgq &
frarredy adt A (qrgqerzd AH-EF
qrEed) ¥ QU Fr A | TF qEAre
F Wax feafa amras g1 s =fEg
feeg @Y dr9 Sadsq  IW@IR F I
faazar #1 gfakaa F@ F fag aw@r
g fraza far war 30 UST IS AN
wraes g€g Afafqaq, 1955 & seadq,
3T R gt Ft faqzrd & fag, faad
samqidy, Tty wsy gifawifdr  grr
fratfeq qeat & sfas geat ax fazdr &
a9 1 I97 &, wras gifabus wfasrz
qred g |

AYFTQ Afuwifeat g fasst § sreqast
& sq9 Afasifcat & w1 § §R LT

1425, =i} THIRAATT AT .
S} WFEAT TS :
it aifaamas .

Fa7 TRy 3T Jfear fagvaw =)
ag AT &) FAT F4I

(F) Far [IFR T GHFIET AETIRT
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qur feeell F of7q aadTel &1 SAR-FIH
fafrean fatast & aw g Afuawiiat
F1 wqF &1 foa fFav g

(@) afz g, a1 ga& a0 FIA g

() Far AT FIHT TETELT AN
F w8 79 qe fafwa fagqowt § 99d®
fota 1 fad frar 8 ; o

(=) afzgl, d1 Ta qEeT § §ER
1 Far wfafwar g ?

wareen AT afar fadiew sawa §
ea wet (50 o dlo wEEaEAM) :
(%) Tar ®1g faota a8t ferar war &

(@) =g =T a8 9zan |
(@) =& gFw o qeafag sriag
& wfF smgiwr Fada €aresn Har F fasan

Ffgprfedy § gwzE7 & 9 fF Fag aF
TAreeT WISAAT & |

() =& qAT 957 A& SIAT |

Assessment of Pollution of Drinking
Water
1426. SHRI H. M. PATEL: Will the

Minister of HEALTH and FAMILY PLAN-
NING be pleased to sta'e :

(a) whether at any stage Government have
made any assessment with regard to pollution
of drinking water in the country, its causes
and cffiets on the population;

(h) if so, the findings thercof ; and

(¢) the steps taken so far by
in this direction ?

Jovernment

THE MINISTER OF STATE IN THE
MINISTRY OF HEATH AND FAMILY
PLANNING  (SHRT D, P. CHNTTOPA-

DHYAYA - 7w and ‘b Yoo Gentral Publice
Health Engincering Research Institue, Nagpur,
Indian  Council of  Medical New
Delbi and Central Inland Research

Research,
Fisheries
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Institute, Barrackpore and other organisations
have conducted several river-pollution studies
which revealed that water pollution problems
exist in localis>d pockets in several parts of
the country.

(c) A comprehensive bill to prevent water
pollution in the country called the ‘Prevention
of Water Pollution Bill, 1969’ has already
been introduced in the Rajya Sabha.

Action taken by India re: Aggression
in Laos
1427. SHRI H. M. PATEL: Will the

Minister of EXTERNAL AFFAIRS be pleased
Lo state :

(a) whether Government had taken any
diplomatic initiative as Chairman of the I C C

in Laos on the fresh military flare-up in Laos;
and

(b) if so, what steps wecre taken and the
results achieved ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
and (b)
stently

Government
held that the only path
to a solution of the probiems of Laos lies in
the vacation of ali forcign interference and
the continuation of the dialogue Dbetween the
Laotian partics with a view so
negotiated scttlement.

of India have consi-
the view

achieving a
Government of India,
thercfore, expressed regret and concern at  the
recent escalation  of the conflict and urged
restraint, The Indian representative on the
IC Calso suggested that the IC C might
issuc an appcal calling for the reatlirmation of
Laotian ncutrality : for respecting the Geneva
Agreements of 193f and 1962 ; and offering
“good effices” to the parties in- Laos to
cnable continue  their
towards a peaceful settlemeni.

them  to dialogue

faseht fasm srfuasTo & sqafeat =t
atag faar sam

1428. =t atsg fag fasz : 7
famio sitx @@ w®AY ag gA & Fv
CECIE N

(®) #ar faedft fasg sifawea &
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FHAMCAT F1 ama 1 gg lw T
g afz gi, a1 FAa a@ & afaFrd
Faarfieat 1 fafas Afoar Far € o
37g ama fra fafy @ g feg gv ax
s @|re;

(@) /a1 awd 9ar FI S 9T
FA F ST fa fawra sifawzor 7
fATq a0 AAT  ATT A F AW HT STEA
g afa wEfza adl v § s afz gf, ar
IgF FT FROT £ ; G

(w) fzeafr fawm ifawor & ared
F1U A qqr qeam wGrg A F A ST
a3 999X fawfaq w@z 7 F FieEr
FT AR AT § A1 33 AT &1 GFar-
A9A w3 aF FFwav saar ?

famion itz sam AWF@a N Tea
|t (ot wgo Fo ARUB) ¢ (F) S,
g1, feer g wifaseor &
@ faafga Far sgarfa st
F AT Fdr 2 (f9a% g9 & w@hga g
AT § 379 5 ¥ wlafrgla oz g A
«F mifas &) 1 1964-65 § srgmay gfF
9 4 gfama & 19 gfqsa 3 dra #y fafaw
ZI 9T AT AL Z

(@) s, agr1 1967 7 1970 A%
framast TIANAT F ofegag, fAed a9r
Fqead A9 N 7 2,576 exfraar £1 wvaza
g T |

(M) A= * 32 dard 9% 959, fawa
T fAaZ1A &1 Awar |, favw qar wew
arg @i & AfFAT w7 qafraifea g9 9w
@I I, Az F faqg fezrany cArsy
F fafrT F1 sa3xqr g fAeg am Aq F
HqiAH # FET FCATRT 125 a4 77 A7,

= @7 AT F qmE F 126-200 3
aw a%  @ET 2 fzeAy fyEm arfaser
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qqqr #1, fGgs w2 g9qf § Faifaa #3
wWE

Meeting of World Peace
Budapest
1429. SHRI N. S. BISHT : Will the Minis-
ter of EXTERNAL AFFAIRS be pleased to
state :

Congress in

(a) Whether the
Peace  Congress
recently.

the World
Budapest

meacting  of

was  held in

(b) il'so, the names of the countries which
participated in the Congress and the subjects
discussed therein :

(¢) whether India pleaded for the support
of freedon: movement in Bangla Dosh ; and

(d) ifso, the reaction ol' the participating
countrics thereto ?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF EXTERNAL AFFAIRS (SHRI
SURLNDRA PATL SINGID : (a) Yes, Sir.

(h) Itis understood
the countries and

that delegates  from
international  organisations
indicated in the attached lists [Placed in Library.
See No. L T-339/71]1 participated  in  the
Congress and discussed  subjects mentioned in
the Agenda  attached  herewith.  [Placed in
Librarr. See No. 1, '1-339 71]
{c; 'T'he Indian delegation  urged  support
for the frecdom movement in East Bengal.
cdi The Bangla Deshu vepresentative was
Chairman of Commission on - Colonialism aund
Racism. which passed a resolution calling for
an immediate stop to

Pakistan™s massive war

against the people of Bangla Desh and  return
ol the relugees who are now in Tudiag 1o the
linal report of the Scerctary-General. wiile
referring to the strugele  against amperialisn,
amention was made of the grave developments
in Paki<tan and the genocide in ast
1he

World Peace Congress in Budapest

Benaal,

presence ol the Indiane delegation ac the

has sevved

1o arouse  the conscionee ol the ossembled

defecies regarding the  grave siwuation in

Last Beneal and his corvected sy wrony
hapressions sinong them regavding the nanare

ol the strugale of the people of East Benzal,
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Tl § faaam @9 oW e s
# fou fahia ag@ar

1430. »ft g®u =T FIIAW : T
Taeen AR qfvar fRate 9= ag gai| w1
Fq1 F4 F ¢

(%) @1 %=zg Fr@wAw (fear) ®
frargmrdw widm awEfen ffs@r
aa@a qF  afwerer afvaz 7, fReft gar
aiwg & F a8 geF & aqgwEr 7
frama @ wrg TfeT F73 7 Fwar 7
garg f&ar g

~

(@) 71 s9dam afwwz J, =@ F=Ar
1 fFmfas ¥4 F fad aw=w & G

qETEar &1 & A A 7

(@ =z @S & wewa fRad faores
qY W@ AT ;AR

() za= uff aq fradr faast gz
T ATA Z0T 7

mreen AT qfeae faqiea " §
Tea ®AY (27 €to dto wEdmcam) : (F)
qITT GLHT FT 0H K15 gaATg 740 fa5 8
(@) sragi

(M) &= (=) w=zA adf 3o |

faeeht feam w917 e oitw adtdy e

F1IA H AT AT AGE N7
11431, of g%w 9727 Fgam :
off R T Ay

Fnt famtw T s " Az gAM
LA R TR

(w) #ar fz=dft fa3 @wwa Feza T
TE AT AT G 92 ZIIR W3z
aez safnal % fam dma 4w osam g
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qAT ZH ¥ & A7ANA AT AT FT AT
FTAT Afand F7 far mar g

(@) @ gEEd & TH @ AT
92y greH § omam fRar qour W
anfe =1 &fwF sed #aT £

(@) AT gL F fasrd e ard
awAr # f9aF aaia Faa g FHa
Zt foar A qar WIS F0OIEE &40
afqam F80 2 ; Al

(w) afz g ar a9FR F1 37 qF
¥ wfger & #r FgAET FWOFT
faae g ?

frato st A WIS wem wAY

(s W Fo TWTW) : (F) FIT UT
A & UF AE HOgA 126 g

(F®T F @) T CGEY H @R 0
gfaar @@ €130 ‘g2 AW FIA A
afgzifat &1 agza & faa grfes @
i g faa gfawmifat 21 3 gz anf=
fFa wma & s fad wem afqwa 20
sn gz fAafea smate ox wfamfat w1
arafza 60 9@ € offT =7 g1wr ArEe-
JET § HAA AT =41 &1 AL 39 (77
ATT-HARIF KT A 1.50 w7 gfq Z47 &Y
afaa 71

9ZVET grsA W usa afafa wz (2=
Wrz Z139) F AT WM E, A4 gew WA
A4T AT F FIHIF | YET A7 H qER
wisn & uafafan & (a7 sfrez & o ==
HEZT7-ATTF | ATA7 afqary 517 97 Far
TTAT & | @A & grHen fAafad e v
grifet PR g 9F gEHEg §
FFA UF ACE & ARATAT T AT
WAV 2AT 21
EE &
AL CEAE

('-l

AL I AR e A (E
ZrzTA) |

Ty ¥ fax

“*) ,\u

) &
ﬁr
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W AR @F F foF afas gwiz fFazr <%
§ faa w3 &, 1 awrqeA g3 @ B2 @ g
[rrama & @ & @ ) e |en LT
3'—1-0//71 ]

@) S FE

() ST AT g7 WA &Y AE
IZAT |

grarafax fafwean sue & s sie
sweqaret a¥ faafqaeat w1 frago

1432, oft gFm =@ w3am : AT
W AR qftar fraea 50 7z gam
Y FAT 33 F

(F) Far wsqi qar w577 garfag s

gieinafas fafocar goeli & 15w qar
HEQATA HiFIAN-A1eT fazatzaraay & faz=or-
AT AL Z AR

() =41 aLwR Fi 77T 39 grEa |
FI5 FAAE F77 F18 7

taEey WX qfkar frarsa |@xeq @
Tsa ®wAt (ot o dlo wzAaeam) : (F)
aRT & 47 grgafas wadt § g 44
FI&aAl F T TG AZHE Heaq @ FT IE § W1
Fqa T FINAT K FA°g qrgfeaq sy
aEEid FII g fazafaaras & fqgao
F #15 gEMIfaT wiag a5 3

() EEAER faszor afraz £ exqar
F fad F19T F797 &1 fa9w £ 92 qfrag
grEeai® frar & ez ¥ wrgan o
sxaqrd F (afaana £ o stig 900

greatatas falwear agfs w1 fawm od
THIT

133 o0 gwm sz woam @ A
e A ARAW fRFa 547 7z 7907
;ﬁr FTIT q;:":'?f f‘jﬁ .
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(%) Zremafas  fafear agfe &1
fagra wd gqR FA & faF gEwrL 7 ¥4
FEAET AT ;

(@) #ar Zreanafas fafrcar azfr &1
aFfgm Fa| & A7 F1E gFqaT aFRE F
faamenT 2 ; u9R

() afz gf, ar STy gEr anq F4TE 7

faafor aitr stam qur e &R
qf@r faataa w3 (=0 IAmae dfwa) -
(F) & () wEe wew fagx Z @R A7
qEId: ST AR &1 wA g 6F T g
dfax fafrcar azfa & gs ¥ fad agfaa
TIAATET F | S0 AT 7 gregadn afga
Zav-fafrear agfaat & fawra & a3 Fahg
GA(H 7.83 FUTTIF AT YA AT H 8

-

FUZ 7T A qqeq F1 M5 2 |

T AREIT F FeANA TARA AT F
aeaad 21 A fas Saaan 59 g )

FIFT 4 UF T gdia feearar arzamq
T oewre fFar g iR UST G &0
gaig fear 2 fE T SO @A | FET
greqrady afeaz & 757 F A § 4 gylET
FHA FAE FrOfFAT g z@ afag F
qreqw § gy TsA § Zremady gi@erer &1
I UF GAA FIA qqr FETED FRw
fafwear w78 =TT w1 fafqaga w73 w0

faar 2|

W74 HIFEX F A 7 O adm
fafeenr sz greadd & wqga@d 533 &
73 us a=rg qfvqz wafqa #Y 51 2\
TEaT F ACAAIT § T H TG4 FT
UF FENT qqETE qead qar fzeay ¥
o gETIfgE @ld  WIAErET ORE
=qfaa Brg st 3% Z 1971-727 a0
AFATT FFF a0 1972-73 qqr 1973-71
7 onmw Fe ooafua wvA w0 faae £
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zgF A@rar, ag afwag @ & fafwea s
H feaq geddi & 10 q"a™ Fwal A
faefa wamar ¥ T8 £ | T drar safy
# greddfas wqdam At & f@a
36.98 T TAA AT AIEAT AT AL 2 |

Medical Reimbursement to Civilian
Employees of Ordnance Factories

143+. SHRI S. M. BANERJEE : Will the
Minister of DEFENCE be pleased to state :

(a) Whether the civilian employces of the
Ordnance Factories procceding on
their permanent home

leave to
towns or their family
permanently residing in home towns/villages
arc not entitled to medical re-imbursement,
whereas all the Central Government employces
including Civilian Defence Employces other
than those in Ordnance Iaclories are paid
the same ; and

(b) il so, the reasons for this
tion ?

discrimina-

THE MINISTER OF STATLE DEFENCE
PRODUCTION IN THE MINISTRY OF
DEFENCE  (SHRI  VIDY.A  CHARAN
SHUKLA) ¢ (a) Yes, Sir.

thy Whereas the Ordnance Factories
emplovees are governed by the Regulations
for the Medical Services of the Armed Forces,
1962, other Central Government employees
including civilian Defence employees receive
medical facilities under cither Central Services
(Medical Attendance’ Rules, 1944, as amended
or Central  Government  Health  Scheme.
While under the latter two sets of Rules, the
facilitics mentioned in part (a; ot the ques-
tion arvce available, such
admissible under  the  Regulations for  the
Medical Services of the Armed  Forees, 1962,
which govern the Ordnance  Yactorics employ-
ces and the Service personnel.

facilitics are not

Thefts in Maulana Azad Medical College
Hostel. New Delhi

1435, SHRT SETASHT BITUSHAN : Will the
Minister of HEALTI AND FAMILY  PLAN-

NING be pleased (o state :

(a; whether the attention ol Government

JUNE 7, 1971
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has been invited to the news item appearing
in the ‘Evening News’ dated the 15th April,
1971 to the effect that girl students of Maulana
Azad Medical College Hostel feel inseccure due
to incrcasing number of thefts ;

(1) whether a large number of lady
doctors and girl students have complained that
the college authoritics were showing lack of
concern at the menace which has been on the
increase for the past 12 months : and

(c) the action taken by the authorities and
the police to recover the stolen articles and to
take preventive measures ?

THE MINISTER OF STATE IN THE
MINISTREY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) @ (a) Yes.

(h) No.

(¢) Police was informed immediately in
cach case and they arc seized of the matter.
Essential security measures, including provision
of onc extra chowkidar and ercction of pro-
tective walls, have been taken.

Lack of Facilities at T. B. Control Units

1436. SHRI SHASHI BHUSHAN :
SHRI K. M. MADHUKAR :

Will the Minister of HEALTH AND FAM-
TLY PLANNING be pleased (o state :

{a) whether the attention of Government
has been invited to the news appearing in the
‘Hindustan Times’ dated the 17th April, 1971
to the effect that 'I'B control units lack filing,
drugs, staff and equipment ;

thj il so, the reaction of Government there-
to : and

(c; the steps taken by Government to make
available all these facilitics with a view to treat
the patients properly and effectively ?

THE MINISTER OF STATE IN THE
MINISTRY HENUTH AND FAMILY PLAN-
NING ‘SHRID. P CHAUTOPADHYAYA: :
a) Yo,

by and (e
Units established

The
and

District 'ITB Control

upgraded during the
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Fourth Five Year Plan arc provided with full
set of X-ray and Laboratory equipments rece-
ived from the UNICEF. A full team of trained
staff is also posted at ecach of these units. Be-
sides, anti-TB drugs and 70 mm X-ray films are
also supplied to thesc units by the Government
of India. Maintenance of the District TB
Control Units cstablished before the commen-
ccment of the Fourth Five Year Plan, has
become the liability of the State Government
However, anti-TB drugs ave being supplied to
these units also by the Government of India
frem the current financial year, subject to the
recovery of the cost of the drugs for the com-
mitted level from the cash granis given to the
States at the end of each financial year, 70
mm X-ray films are also supplied (o these units
as far as possible.

Anti-social element at Officers’ quarters
at Cossipore, Dum-Dum Road, Calcutta

1437. SHRI DINEN BHATTACHARYYA :
Will the Minister of DEFENCE be be plcased
1o state :

(a) whether Officers’ Quarters of Cossipore
Gun and Shell Factory which is situated on
Dum-Dum Road. Calcutta, have now become a
den of anti-social elements

(h) whether the anti-socials make use of this
establishment for making bombs and as a base
for the activities in - Dum-Dum  area and the
inmates of quarters have become subjected to
various forms of torture by the anti-socials : and

(c) if so, the steps Government are conteni-
plating for countering the anti-social clement ?

THE MINISTER OF STATE (DEFENCE
PRODUCTION, [N THE MINISTRY OF
DEFENCE  (SHRT VIDYA CHARAN
SHUKLSA, © ‘ad No, Sir.

(b No. Sir, that the
inmates of these quarters have been lately

subjected o threats and intimidation by anti-
social clements,

However it is true

e, Sinee the Factory Estate is located in
the midst of civil population. it is tor the State
Government  to ke steps. The
management ol the TFactory keep the law and
order authorities informed of any incident that
oceur from  HINE o time and get their help as
and when reguired.

necessary
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Foreign-owned Drug Manufacturing
Companies in India

1438. SHRI YAMUNA PRASAD MAN-
DAL : Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state :

number of forcign-
companics  in

names and
manufacturing

(a) the
owned drug

India ;

(b) the amount of profit carned by cach
company separately during the last three years,
yvear-wise : and

(¢) the amount of Income-tax paid by
cach company during the last threc years;

yoar-wise ?

THE MINISTER OI' PETROLEUM AND
CHIEMICALS (SHRI P. ¢ SETHI; : (a) It
is presumed, by foreign-owned  drug manufac-
turing companies is meant such of the com-
panies as have loreien equity capital exceeding
50%,. On this basis, the required  information
in respect of the units borne on the books of
the Directorate General of Technical Develop-
ment isoas Information in respect of
th=~ units in the small scale sector is not avail-
able. It is being collected and will be laid on
the Table of the Housc.

under.

1. Mjs. Alkali & Chemicals Corporation of
India Ltd., Calcutta.

2. M/s. Anglo French Drug {Eastern® Lid,
Bombay.

3. Mis. Baver (Indias Lid . Bombay.

4. M/s, Beecham i Indiar  Private Ltd,,
Bombay.

5. M/s. Boots Pure Drug Co. «Indiai Ltd.,
Bombav,

6. M« Burrouvhs Wellcome CIodiay Pyt.

Ltd., Bombay.
7. Ms. Cyanamsid Tondia - Lid.. Bombay.
8. M/s. Glaxo
Bombay.

Laboratories «India’ Lad.,

9. M’s. Johnson & Johnson Ltd.; Bombay.

10, Mis. Nay & Baker Lid.. Bombay.

1. NMwo Tata
Bombay.

12, M5, Ruche Products Lud., Bombay.

13, M s M, Merck Sharp & Dhome of India
Ld.. Bembay,

Fison  Industries  Ltd,,
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14, M/s. Parke Davis (India) Lud., Bombay.

15. M/s. Pfizer Lid., Bombay.

16. M/s. Rapiakos. Brett & Co. Lud.,
Bombay.

17. M/s. Reckitt & Colman of Tndia Lid.,
Calcutta.

18. M/s. Richardson  Hindusian  Lud..
Bombay.

19. Ms. Sandoz !Indiaj Ltd., Bombay.

20. Ms. Searle [Indiaj Lid., Bombay.

21. M/s, Smith & Nephew (India) I.:d..
22. M/s. Wyeth Laboratorics Lud., Bombay.
23. M/s. Ciba of India Lud.. Bombay.

(b) and v¢j The information is nat veadily
available. Tt will be collected and placed «in
the Table of the House.

Output of Hindustan Latex

1139. SHRI M. RAM GOPAL REDDY :
SHRI T.S. LAKSHMANANX :

Will the Minister of HEALTH  AND
FAMILY PLANNING be pleasedt o state :

(@) what is the annual output of the Hin-
dustan Latex :

(h) whetber it is able to meet fully he
domestic demand : and

(¢; ifnot, the steps Government Propose: in
take w0 inercase  the  supply  of
contraceptives !

rubher

THE DEPUTY  MINISTER  IN THE
MINISTRY OF JIEALTIT AND FAMILY
PLANNING  SHR! A K. KISKU. - ‘aj The
installed  capacity  of  Ilindusian  Latex

Limited is 144 million picces of Nirodh per
annum, The Undertaking went into commer-

cial production in July, 1969, T sutpu
has heen ag follows @ -
Period Output

G from July' 1959 o
3lst March, 1970 HOLAS million picees:
(i) from st April, 1971
to 3lst March, 1971 77.43 million picues®
PFull capacity was not wtilised tor i
of orders.
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(b) No. The of Nirodh for
the National I'amily Planning Programme are,
Lcing met partly by utilising free
gifts of Nirodh given by friendly countrics and
partly by resorting to purchases from other

requiremesnts

however,

indigenous sources.

‘¢j Government have approved in principle
the proposal to double the production capacity
of the Nirodh Factory of Hindustan TLatex
Limited. The Company has bueen asked  to
submit a detailed Proj-ct Report.

Conditions of Commonwealth illegal
immigrants detained in U. K, Jails

1440. SHRI M. RAM GOPAL RLDDY :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

ta; whether the attention of Government
has been drawn toa news appearing in the
‘Indian Express® of the 24th April, 1971 that
Commoanwealth illegal immigrants in U. K. are
kept in harrowing conditions in the Bridsh
jails : and

Government
conditions are

by il so, the which
have taken to sec

improved ?

sweps

<hat  their

THE DEPUTY MINISTER IN THE
MINISTRY OF LEXTERNAL  AFFAIRS
CSHRT SURENDR A PAL SINGHY @ ia) Yes,
Sir.

‘Y The report which  appeared  in the

‘Indian Express® of the 24th April 1971 appears
to have beea based on a report in the  Sunday
Times ol April 1. Thesz reporls scem to give
an exaggerated picture of conditions in Penotn-
ville prison. Soon alter tle Sunday Limes
appearcd. our High Commission in London
made necessary  enquiries  through  the British
Office in e matter. While
undoubted  over-crowding,  conditions in the
prison are not quite as bad as depicted in the
news story. There are 1200 prisoners in Pent-
onville prison ot any one time, of whom illeeal
imnugrants

I‘l‘l)lll"

Home there s

from various parts of the world
constitute not morc than a hundred. Being
unconvicted  prisoners. the  latter get better
treatment than the remaining 1100 convicted
prisoners. fllezal inmmigrants are allowed to
wear their own their own food
supplied by friends, and meet visitors, They
do not have 1o

clothes,  cat

work and can even meet cach
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other at specified hours. In view of the above
and also in view of the fact that immigrants
held in Pentonville prison belong to all parts
of the world and stay there for short periods,
no further approach to the British Government
was made.

Conference of State Health Secretaries
and Family Planning Officers

1441, SHRI JAGDISH BHATETACHAR-
: YYA:

SHRI DASARANTHA DIB :

SHRI CHANDR.\ SHEKHAR
SINGH :

Will the Minister of HEALTH AND FAM-
ILY PLANNING be pleased to state :

(a) the decision and the recommendations
of the Conference of the State Health Secreta-
rics and Family Planning Officers thereof : and

(b the reaction of Government thercon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A K. KISKUY ; (a) The
main recommendations of the Confirence of
State Health Sccretarics Administrative Medi-
cal Officers, Family Planning Officers and Mass
Education and Information Officers held from
28th 1o 30th April, 1971 are given in the State-
ment laid on the Table of the House. [Placed
in Library. See No.L'T'-=3}41 71]

(by The recommendations are under censi-
deration.

Visit by Russian Oil Experts to India
142, SHIRD N K. SANGIHI
SHRIMATE JYOTSNA CIHLANDA

Will the Nivister of PETROLEUN AND
CHEMICALS be pleised 1o stae

{a+ whether the Russian Oil experts who
conchnded their visit o Tadia recently have
made plans for oil caploration by deep awell
drllling at Jaisahmer in Rajasithan and they are
cvaluating prospects of vavious arcas to deter-
mine priorities to he undertaken by the Oil and
Natural Gos Conmmission @ and

(h the time= by which the evaluation will
De completed and the aveas being evaluated ?
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. THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI) : (a) The
Oil and Natural Gas Commission had already
taken a decivion to conduct degp drilling in
Jaisalmer area. The Russian Oil experts, who
visited the country recently, agreed with this
decision.

Another Soviet tcam. which came before
the above mentioned Russian Oil experts, and
which is still in India is currently engaged in
a study which includes the evaluation of the
prospects of the various areas and determina-
tion of the priorities of work to be undertaken.

(b, The study will cover all sedimentary
basins in the country and is likely to be com-
pleted by September, 1971.

Training to Ceylonese personnel to fly

MIG-17
1443, SHRI P. GANGADEB :
SHRI NIHAR LASKAR :

Will the Minister of DEFENCE be pleased
Lo state @

cap whether Ceyvlon Government have re-
quested India to train the Ceylonese personnel
to fly MIG-17 aircraft. given to
Russia ;) and

them by

Ux

to 2

it'so, the reaction of Government there-

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM : @) Yes. Sir.

(b "The request has been aceepted in prin-
ciple.

Heads of Indian Missions abroad

I SHRT SHYAMNANDAN MISHRA
Wil the Minister of ENXTERNAL AFFAIRS

be pleased to state -

(a- the number of oflicials and non-oflicials
voorking as Heads of Indian Missions abroad ;
and

(b the comparative anuual figures since
1o6s 2

THE DEPULTY  MINISIER  IN THE
MINISTRY  OF  EXTERNAL S AFEAIRS
SHRI SURENDRA PAL SINGH @ 0 On
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date_ there are 55 carcer and 16 non-career
Heads of Missions accredited to one or more
countries. The 16 non-career Heads of Mis-
sions include non-officials, non-1FS Officers and
retired officers.

{h) Year No. of No. of
career non-career
diplomats diplomats
1967 30 16
1968 38 17
1969 58 17
1970 59 15

qifFrm ® fadgax

1445, st e Saar: T fa3m
Wt 7E aae T I 4

(%) gzt swad, 1969 ¥ wria
T | TfFEF AR F g9 Fad
fdgax A% § ; A=

(@) AR dawe @ fFag fag-
TR I TAa ™ E?

fadq daa § ven A4 (s g
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Production of antibiotics by I. D. P. L. at
< Rishikesh Plant

1446. SHRI D. D. DESAL: Will the Minis-
ter of PETROLEUM AND CHEMICALS be
pleased to state :

(a) the total value of antibiotics produced
by the Rishikesh Plant of the Indian Drugs and
Pharmaceuticals Limited ;

(b) whether the capacity of the tetracycline
group of antibiotics was fixed at 120 tonnes
when the actual consumption was 10 tonnes
Per year ; and

(c) the reasons for raising the capacity of
manufacturing of 70 tonnes of Chlorotetracy-
eline when doctors in India no longer prescribe
this antibiotic ?
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THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI) : (a) The
tetal value of antibiotics produced at Rishikesh
Plant of the Indian Drugs and Pharmaceuticals
Ltd. during 1970-71, was of the order of
Rs. 558.90 lakhs.

(b) The detailed project report envisaged
a total capacity of 120 tonnes of the tetra-
cycline group of antibiotics but the actual
capacity created is only 76.5 tonnes per annum
including 26.5 tonnes o:' chlorotetracycline. The
present demand in the country for tetracycline
Hcl is of the order of 90 tonnes.

(c) The capacity for chlorotetracycline
ac:ually created in the plant is only 26.5 tonnes.
In view of the lack of adequate demand for
this item various proposals for alternative use
of the capacity are under coasideration.

Financial aid for expamsion of hospitals
in West Bengal

1447. SHRI SUBHODH HANSDA : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleas=d to state :

(a) whether West B=ngal Government have
asked for any financial help for expansion of
Hospital as well as for supply of sufficient medi-
cines ; and

(b) if so, the reaction of Government in this
regard ?

THE MINISTER OF WORKS & HOUS-
ING, AND HEALTH AND FAMILY PLAN-
NING (SHRI UMA SHANKAR DIKSHIT) :
(a) and (b) The Government of West Bengal
have recently requested for additional funds
for establishms=nt of 100 clinics under the Cal-
cutta Metropolitan Development Authority.
For this purpose they have requested the
Health Ministry to tahe up the matter with the
Planning Commission for increasing the Plan
provision for Health for West Bengal by Rs. 231
lakhs. At present the approved outlay for the
Health Sector in the State Plan is Rs. 1,563
lakhs. This proposal is under consideration of
the Central Government,

Further in connection with the relief work
for refugees from East Bengal, the Government
of West Béngal have forwarded a scheme for
medical care and health relief measures inclue
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ding water supply and sanitation. The Ministry
of Rehabilitation have now approved the
scheme subject to technical details being
cleared.

In so far as the supply of medical stores is
concerned, supplies are being made to the
Government of West Bengal, as also to the
other States where refugees have come, to meet
their requirements,

Survey for Oil in West Bengal

1448. SHRI SUBHOD HANSDA: Will
the Minister of PETROLEUM AND CHE-
MICALS be pleased to state :

(a) whether search for natural oil in
West Bengai has been abandoned ;

(b) if not, the areas selected for survey-
ing and the stage at which the survey result
stands ; and

(c) whether any drilling will he made on
the basis of the survey results ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) No, Sir.

(b) Seismic surveys have so far been con-
centrated in areas south-west to south-cast of
Calcutta, covering Tamluk-Haldia, Budge
Budge-Diamond Harbour, Bodra-Port Canning
and Barasat areas. These are areas where
prospects of finding oil are considered parti-
cularly favourable. These areas have been
covered by semi-detailed scismic reflection
surveys, with detailed seismic surveys in
Cheitanyapur-Haldia, Budge Budge-Bawali,
Bodra and Barasat areas, using analogue
g ing instr During the
field seasons 1970-71, two parties have been
working in and around Bodra arca with
digital seismic-units,

(c) Drilling will be undertaking if these
digital seismic surveys indicate the presence of
favourable structures for oil/gas accumula-
tions.

Retrenchmeut of Naval Employees

1449. SHRI A. K. GOPALAN : Will the
Minister of DEFENCE be pleased to state :

(a) whether a number of employees in
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the Naval Bakery, Naval Base, Cochin have
been retrenched from the service ;

(b) ifso, the total number of employees
retrenched ;

(c) the reasons for the said retrenchment ;
and

(d) the steps taken to absorb them in some -
alternative posts ?

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM) : (a) to (c) As the bakery
at Cochin has been closed down, 15 employees
have been retrenched.

(d) Efforts are being made to offer alter-
native appointments to the affected indivi-
duals.

Formation of Joint Committee of Govern-

ment and Drug Industry Repr i

to study the Impact of Drug (Prices
Control) Order, 1970°

1450. SHRI TEJA SINGH SWATAN-
TRA : Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state :

(a) whether the drug industry has suggest-
ed the formation of a joint committee of
Government and industry representatives to
study the cffeots of Drug (Prices ConfYol)
Order, 1970 and its implementation ; and

(b) if so, Government’s reaction thereto ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI):
(a) and (b) A suggestion that a Joint Com-
mittee be set up to study the effects of the
Drugs (Prices Control) Order 1970 was made
in the speech of the Chairman, Reception
Committee at the 6th All India Drugs and
Pharmaceutical Manufacturers Conference
held in Bombay on the 2nd May, 1971. The
then Minister in charge of Petroleum and
Chemicals (Shri D. R. Chavan) who inaugura-
ted the meeting pointed out that the drugs
industry and the trade have been consulted
from time to ‘time regarding the working of
the Drug (Prices Control) Order 1970 and
that the practice would be continued. He
added that in the circumstances, the setting
up of a formal committee of the kind proposed
was pot cogsidered necessary, by Government.
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Plastic Cornea Grafting

1451. SHRI D. K. PANDA :

SHRI BISHWANATH JHUNJHUN-
WALA :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government have verified the
rival claims made by two teams of Eye-Surgeon
at Patiaia and Delhi regarding the pioneering
work in Plastic cornea grafting ; and

(b) if so, the results thereof ?

THE MINISTER OF WORKS & HOUS-
ING, AND HEALTH AND FAMILY PLAN-
NING (SHRI UMA SHANKAR DIKSHIT) :
(a) and (b) The Indian Council of Medical
Research has supported studies on clinical trials
of keratoprosthesis at two centres namely,
Gevernment Medical College, Patiala and
Dr. Rajendra Prasad Centre for Ophthalmic
Sciences, All India Institute of Medical
Sciences, New Delhi. At Patiala, the work was
started in June, 1969. According to the latest
report received, keratoprosthesis made of
methyl methacrylate was implanted in the eyes
of 4 patients successfully, the first operation
having been performed in December, 1969.
Follow up has shown no indication of any
foreign tody reaction towards the implanted
keratoprosthesis, causing extrusion of the im-
plant or demanding removal of the keratopros-
thesjs. Vision has improved except in one case
where there was retinal malfunction.

At the Dr. Rajendra Prasad Centre Ophthal-
mic Sciences, New Delhi, similar work was
undertaken in April, 1970. In the latest report
received, it is stated that a methyl methacrylate
polymer has been prepared by the special
technique of ultraviolet polymerisation. The
apparatus and the technical details of poly-
merisation have been indigenously developed.
Various designs of plastic cornea have been
experimented upon animals and final selection
has been made for clinical trials. The first
grafting of this indigenously made plastic
cornea was done on the 28th April, 12971 and
the patient can now recognise faces.

Commissioning of First Indian Built Naval
Frigate, Nilgiri
1452, SHRT MUHAMMED SHERIFF :
Will the Minister of DEFENCE. be pleased to
state :

(a) whether there has been delay in commis-
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sioning of first Indian-built Naval Frigate,
Nilgiri ; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE (DEFENCE
PRODUCTION) IN THE MINISTRY OF:
DEFENCE (SHRI VIDYA CHARAN
SHUKLA) : (a) Yes sir ; by about 5 months.

(b) The delay ,js the resuwt of cumulative
effect of the difficulties experienced in this first
ever production of a highly sophisticated
Frigate in the country.

Rejection of offer of Goveﬁnne-t

dation by Employ

1453. SHRI B. K. DASCHOWDHURY :
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) the number of Government servants who
were offered Government accommodation on
Doctors’ recommendations, but did not accept
the same up to the 31st March, 1971 ;

(b) the reasons for not accepting the
Government accommodation ; and

(c¢) how much loss Government has suffered
due to Government quarters remaining vacant
owing to rejection of offers by the employees ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : (a) Out of 649 Govt.
employecs, who were offered general pool
accommodation on medical grounds in Delhi,
New Delhi, during the period from December,
1967 to March, 1971, only 17 employees did not
accept the allotments,

(b) In 15 cases no reasons for. non-accep-
tance of the allotments were given by the
employees concerped but in 2 cases the em-
ployees concermed did not accept the allot-
ments as they wanted accommodation in a
particular area.

(c) According to the provisions contained
in the Allotment Rules, when an acceptance
is not received from the officer concerned to
whom the allotment is made, within the stipu-
lated period, the accommodation is allotted to
the next officer on the waiting list. The ques-
tion of loss of revenue does not arise.
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Cat in the U. N, Budget

1454. SHRI N. SHIVAPPA : Will the Mi-
nister of EXTERNAL AFFAIRS be pleased
to state ;.

(2) whether India’s delegate to U. N. has:
felt concerned over the slashing by the Secre-
tary-ancral of the U. N. Budget ; and

(b) if so, the effect of this cut on the finan-
cial commitments to support the activities of
the U. N. Qrganisational systems ?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF EXTERNAL AFFAIRS (SHRI
SURENDRA PAL SINGH): (a) Yes, Sir.

(b) The Secretary General gave an assu-
rance that the reduction would not affect the
implementation of the approved work program-
me of the U. N. It will be possible to assess
the impact on the work programmec only after
the conclusion of the financial year 1971,

Recommendsations made by Shantilal H.
Shah Committee en Oil Prices

1455. SHRI N. SHIVAPPA : Will the Mi-
nister of PETROLEUM AND CHEMICALS
be pleased to state the steps Government have
taken to curb the remittances in the light of the
recommendations made by Shantilal H. Shah
Committee on Oil prices ?

THE MINISTER OF PEFTROLEUM AND
CHEMICALS (SHRI P. C. SETHI): Go-
vernment initially asked the Oil Companies to
report the extent of their remittances on ac-
count of Engineering Services, Technical In-
formation Services, Royalties, Licence Fees
etc. The Oil Companies have stated that they
have not remitted any amount not permissible
either under the provisions of the Refinery
Agreements or by the provisions of Foreign
Exchange Regulation Act. The matter is
being further pursued.

Expenditure on Allopathic, Homoeopathic
and other remedies of treatments

1456. SHRI S. N. MISRA : Will the Mi-
nister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) how much moncy has been spent by
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Central Government on Allopathic remedy of
treatment and how much on Homoeopathic
and other Indian remedies of treatment, in-
cluding research thereon, in the ﬁnanc:al year
ending 31st March, 1971 ;

(b) the steps taken to assist and popula-
rise Homoeopathic and Indian remedies of
treatment ; and

(c) whether adequate funds and facilities
would be made available for Homoeopathy ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPADH-
YAYA) : (a) Health is a State subject and
provision of medical care is the responsibility
of the State Governments concerned. In
Delhi, however, the Central Government ser-
vants are governed by the Central Government
Health Scheme, There are 60 Allopathic,
5 Ayurvedic and 2 Homocopathic dispensa-
saries functioning under the Central Govern-
ment Health Scheme. The expenditure during
the year 1970-71 amounted to:

Allopathy .. Rs. 1,04,45,000
Ayurveda .+« Rs. 3,56,000
Homoeopathy . Rs. 43,000

In respect of Central Government servagts
and members of their families residing outside
Delhi, they are governed by the Central Ser-
vices (Medical Attendance) Rules except for
Allahabad and Bombay where the Central
Government Health Scheme is in operation
only on Allopathic lines. The expenditure in
respect of these two cities was as follows :

6.51 lakhs
12.46 lakhs

Bombay .. Rs,
Allahabad .. Rs.

Since expenditure on medical treatment is
reimbursed to other "Central Government ser-
vants by the various Departments/Ministries,
figures of expenditure in this respect are not
available with this Ministry.

With regard to research a sum of Rs. 155
lakhs was spent by the Indian Council af
Medical Research during the year 1970-71;
while the Central Council for Research in
Indian Medicine and Homoeopathy gave grants
amounting to Rs. 53 lakhs during the same
period for research purposes.
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(b) The Government of India have estab-
lished a Central Council for Research in
Indian Medicine and Homoeopathy which
body is giving grants to the various institutions
engaged in rerearch. In addition, grants are
given to a number of Ayurvedic medical col-
leges for upgrading the existing Departments.
A Central Council of Indian Medicine is
being established under an Act of Parliament
for regulating Ayurvedic education and its
practice. Necessary legislation for the setting
up of a similar Council for Homoeopathy is
under considerat;on.

The Government of India have informed all
State Governments to the effect that along
with modern system of Allopathy, Ayurveda,
Unani and Homoeopathic system of medicine
should contribute towards the development of
the National Health Services in the country.
It is, therefore, also for the State Governments
to take necessary steps to propagate the Indian
systems of medicine including Homoeopathy.

(¢) In the Fourth Plan a sum of Rs. 58.30
lalhs has been provided for undergraduate
education in Homoeopathy and a sum of Rs.
36.98 lakhs for Research Schemes.

Production of .22 Rifles, Pistols and Re-
volvers for Public Use
1457. SHRI S. N. MISRA: Will the Mi-
nister of DEFENCE be pleased to state :

(a) whether the Defence Department has
produced for public use 2.2 Rifles, Pistols and
Revolvers ;

(b) if so, the prices thereof ; and

(c) by what time these fire arms will be
available in the market ; and

(d) what estimate for marketing these fire
arms has been made ?

THE MINISTER OF STATE (DEFENCE
PRODUCTION) IN THE MINISTRY OF
DEFENCE (SHRI VIDYA CHARAN SHUK-
LA): (a) The Department ¢f Def Pro-
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(b) Prices would be decided after the bulk
manufacture has been started.

(c) The pilot batch of .22 Rifles has been
manufactured. As soon as this batch is cleared
in proof bulk production will be taken up.
Every effort is being made to put the Rifles in
the market as carly as possible. A project has
recently been sanctioned for the manufacture
of certain army stores and .32° Pistols for the
civilian use and though the manufacture
is expected to be established in about 3 years
time, the capacity would be initially utilised
for production of service stores.

(d) No indication can be given at this
stage,

Visit of the Officials of F.A.C.T. to foreign
countries

1458. SHRI M. K. KRISHNAN: Wili
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) the number of times the officials of
Fertilisers and Chemicals Travancore Limit-
ed, Kerala have gone abroad during the last
three years ;

(b) the total expenditure incurred on these
trips ; and

(c) the details thereof ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI) : (a)
and (b) The number of officers of Fertilizers
and Chemicals Travancore Limited who had
gone abroad during the last three years and
the expenditure incurred therecon are given
below :—

Year Number of officers Expenditure
1968-69 66 Rs. €,74,891/-
1969-70 47 Rs. 4,18,086/-
1970-71 18 Rs. 1,22,117/-

(c) The officers of Fertilizers and Chemi-
cals Travancore Limited were sent to Japan,
Itaty, US.A,, U.K,, Ceylon and Syriya in

ion with the designing, etc. of the pro-

duction has plans to produce for public use
.22 Rifles (and not 2.2 Rifles) and .32" Pistols.
There is no plan to produce Revolvers for
public use.

jects under implementation by the Company,
for negotiation on tenders of foreign countries
for sctting up of plants and for training under
USAID programmes.
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Doctors Working in Emergency Depart-
ment in Willingdon Hospital, New Delhi

1459. SHRI G. Y. KRISHNAN : Will the
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) whether Government are aware that
the Doctors working in Emergency Department
in' Willingdon Hospital do 'not pay proper
attention to the patients ; and

(b) if s0, whether Government have consi-
dered any proposal to make surprise visits o
such Hospitals ?

THE MINISTER OF STATE IN THE
MINISTRY HEALTH AND FAMILY PLAN-
NING (SHRI D. P. CHATTOPADHYAYA) :
(a) No. Patients are looked afier by the doc-
tors on duty.

(b) Officers of the Directorate General of
Health Services visit the Hospital frequently
sometimes without intimation to the Hosptial

Employment in MIG Factory

1460. SHRI G. Y, KRISHNAN : Will the
Minister of DEFENCE be pleased to state :

(a) the number of persons given employ-
ment in the Sonabada MIG Factory since its
inception ;

(b) the number of Scheduled Castes and
Scheduled Tribes who were givea opportunities;
and

(c) the criteria adopted in this regard ?

THE MINISTER OF STATE (DEFENCE
PRODUCTION) IN THE MINISTRY OF
DEFENCE (SHRI VIDYA CHARAN
SHUKLA) : (a) Number of persons employed
in MIG Factory, Sunabada as on 1st January,
1971 is 2484,

(b) 139 beloag to Scteduied Castes/Sche-
duled Tribes.

(c) In 1969, a directive was issued by the
Government laying down the percentage of
vacancies to be reserved for Scheduled Castes
and Scheduled Tribes for various classes of
cmployees. This directive was amended in
1970. The directive as amended also lays down
the procedure for carrying forward vacancies
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if suitable candidates are not available in a
particular year. The Hindustan Aeronautics
Ltd. is currently following these directives.

Purchase of Submarines from Britain
1461. SHRI R. R. SINGH DEO : Will the

Minister of DEFENCE be pleased to state :

(a) whether Government of India is “trying
to buy submarines from Britain ; and

(b) if so, the total financial implications
of this praject ?

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM) : (a) and (b) It is our
policy to acquire military hardware from a
variety of sources, depending on its suitability
and availability, It will not te in public
interest to disclose details.

Effects of Deficiency of Protein on Health
of Adults

1462. SHRI R. R. SINGH DEO : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether a recent study conducted by

the doctors of the All India Institute of Medi-
cal Sciences, New Delhi, revealed that an

average Indian consumes only three quarters
as much protein now as he did in 1965 and
that deficiency of protein has serious effects not
only on children but can also seriously impair
the health of adults ;

(b) whether Government have studied the
implications of the finding of the doctors of the
All India Institute of Medical Sciences ; and

(c) if so, the steps proposed to be taken by
Government in its nutritional programmes in
an effort to check the decline in the consump-
tion of protein ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHAYA) : (a) Recent studies conducted by
the All India Institute of Medical Sciences
among the rural population of the Nainital
District in Uttar Pradesh revealed that defi-
ciency of calories and proteins can impair the
health of not only children but also of adults.
The Institute have not made any studies for
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comparing the present consumption of protem
to that in 1965.

(b) and (c) Government are alive to the
problem of protein calorie mal-nutrition- in: the
country and a coordinit: appro ch tcwards
the problem of mal-nutrition is being under-
taken by the various Departments of the Gov-
ernment. This comprises supplem:ntary fee-
ding ‘programmes amongst the vulnerable
sections of the population, production of nutri-
tion education and extension, applied nutrition
programmes, and treatment and screening of
carly cases. The following m-zasurcs are adop-
ted to improve the level of nutrition :

1. Supplementry feeding is provided thro-
ugh the following programmss which are
run with aid of various agencies :

(a) Feeding under the Applied Nutri-
tion Programme ;

(b) Feeding through Balwadis ;
(c) School feeding programme ; and
(d) M.C.H. milk feeding programme.

2. Imparting nutrition education to the
mothers to enable them to utilise com-
monly available cheap foods for provi-

. ding nutritious diet to their childern.

3. Treatment of early cases of malnutrition
through MCH Centres.

4. The Department of Food have taken
stepsto combat protein malnutrition
among children and othzr vulnerable
group by starting projects for the mauu-
facture of high protein foods such as
‘BALAHAR’, MULTIPURPOSE FOOD
AND WEANING FOOD.

5. Prcduction of adequate quantity of food
of right quality to the extent possible.

6. Provision of adequate distribution machi-
nery to ensure adequate amount of food
to all segments of population.

7. Control of environmental sanitation in
. order to reduce infection which always
precipitiates malnutrition,

8. Specifie ameliorative measures against
certain malnutrition conditions like ana-
emic, goitre, keratomalacio etc.
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Exploration of Oil with Foreign Collabo-
ration,

1464. SHRI BISHWANATH JHUNJHUN-
WALA : Will the Minister of PETROLEUM
AND CHEMICAL be pleased to state :

(a) whether Goverament are considering
to have foreign collaboration for exploration
of oil reserves in the country ; and

(b) whether any decision has been taken in
this rezard ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI): No.
Sir,

(b) Does not arise.

Mediation by Swiss Government regar-
ling Repatriation of Dipl "

1465 SHRI BISHWANATH JHUNJHUN-
WALA :

SHRI C. K. CHANDRAPPAN :
Will the Minister of EXTERNAL AFF-

- AIRS be pleased to state :

(a) whether the Swiss Government had
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offered to mediate between India and Pakistan
over the evacuation of the Indian Diplomatic
personnel from Pakistan ;

(b) if so, whether the efforts of the Swiss
Government have yielded any results ;

(c) if not, the reasons for the same and
whether any other country has offered to
negotiate in the matter ; and

(d) ifnot, how Government propose to
secure the release of the Indian dipimats ?

THF DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
The Swiss Government on the request of
the Government of Pakistan, agreed to lend
their good offices in regard to the arrange-
ments for ascertaining the wishes of those
members of the erstwhile Pakistan Mission in
Calcutta who declared their allegiance to the
Government of Bangla Desh.

(b) Negotiatioas are still continuing.

(c) Negotiations have become protracted
because of Pakistan’s unreasonable insistence
that it is India’s responsibility to make those
persons of the erstwhile Pakistan Mission in
Calcutta who changed their allegiance to the
Bangla Desh Government, to meet a represen-
tative of the Pakistan Government indivi-
dually. We have made it clear that thisisa
matter for these persons themselves to decide,

(d) As stated above negotiations are conti-
nuing in this matter.

Jobless Doctors in Mysore State

1466. SHRI DHARAMRAO AFZAL-
PURKAR : Will the Minister of HEALTH
AND FAMILY PLANNING be pleased to
state :

(a) the number of Doctors who are jobless
in Mysore State :

(b) whether Government have received
any representation from the House Surgeon’s
Association of Mysore in this regard ; and

{c) if so, the reaction of Government
thereon.
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THE MINISTER OF WORKS AND HOU-

SING, AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR DIK-

SHIT) : (a) to (c) Th+ information is being
collected from the State Government of
Mysore and will be laid on the Table of the
Sabha in due eourse.

Appointment of a C ission to stud
the asp of £s ing and )’
ting of drugs

1467. SHRI DHARAMRAO AFZALPUR-
KAR : Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state :

(a) whether the Indian Medical Associa-
tion has approached the Union Government
toset up a Commission togo into all the

p of facturing and marketing of
drugs ; and

(b) if so, the r:action of Government
ehere to ?

THE MINISTER OF PETROLEUM AND
CHEMICAL (SHRI P. C. SETHI) : (a) Yes,
Sir.

(b) Government feel that there is no need
to set up any such Commission at this stage
as they are fuily saized of all matters relating
to manufacuring, pricing and marketing of
drugs in the country. *

Recruitment of Staff in Easterm Branch
of Indian Oil Corporation.

L)
1468. SHRI JYOTIRMOY BOSU : Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) the number of officers and staff reeruij-
ted for Eastern Branch of the Indian Oil
Corporation during the Jast three years (year-
wise) ;

(b) the comparative figures of officers and
staff during the last three years ;

(c) the reason for making recruitment of
officers in the Corporation in a disproportionate
manner ; h

(d) the details of restrictions imposed’
during 196869 and 1969-70 on new recruit-
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ment of clerical cadres for the
and the reasons therefor ;

Eastern Branch

restrictions  were
to the recruitment of

(e) whether similar
imposed in regard
officers ; and

(f) if not, the reasons therefor ?
THE MINISTER OF PETROLEUM AND

CHEMICALS (SHRI P. C. SETHI) : (a) The
position is as below :—

Year Officers Stafl Total
1968-69 15 125 140
1969-70 19 117 136
1970-71 6 70 76

(b) The comparative strength of officers
and staff including transfers is as below :

Year Officers Staff Total
1968-69 308 1522 1830
1969-70 347 1608 1955
1970-71 372 1650 2022

(c) Considering the nature of business of
the Marketing Division, there is no dispro-
portionate recruitment of officers.

(d) Additional requirements of officers and
staff are established only after scientific work
studies ars undertaken. The question of
placing any special restrictions on recruitment
of clerical cadres, therefore, does not arise.

(¢) and (f). Do not arisc.

Loans to i Housing Sch in
the States

1469. SHRI JYOTIRMOY BOSU: Will
the Minister of WORKS AND HOUSING be
pleased to state :

(a) the total Central assistance in the form
of loans and grants, sanctioned and disbursed
to each State and Union Territory on account
of (i) Subsidised Industrial Housing Scheme,
(iiy Low Income Group Housing Scheme,
(iii) Slum Improvement Scheme, (iv) - Planta-
tion Labour Housing Scheme, (v) Colliery
Labour Housing Scheme, and (vi) Rural
Housing Scheme during the year 1970-71 ;
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(b) the actual utilisation of Central assis-
tance by each State and Union Territory on
each of the housing schemes during the same
period ;

(c) the total number of houses planned to
be constructed under each of the housing
schemes by each State and Union Territory
during the year 1970-71 ;

(d) the total number of houses actually
constructed during the same period ; and

(e) the housing schemes taken up in the
current year by each State and Union Territo-
ry ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) and (b) Four
of the Schemes namely, Subsidized Industrial
Housing Scheme (now known as Integrated
Subsidised Housing Scheme for Industrial
Workers and Economically Weaker Sections
of Community), Low Income Group Housing
Scheme, Slum Clearance/Imptovement Scheme
and the Village Housing Project Scheme,
introduced by this Ministry, are included in
the State Sector. Since the beginning of the
Fourth Plan, Central assistance to the States
for various State sector programmes, including
these Schemes, is being’given in the form of
‘block loans’ and ‘block grants’ without its
being tied to any specific Scheme or Head of
development. The State Governments are free
to determine the amounts they would like to
allocate out of the block central assistance, for
implementation of any of the State sector
schemes, according to their own requirements
and priorities. Central assistance allocated
and actually utilised by the State Governments
for these four schemes during 1970-71, has not
been reported by them. Similarly the amounts
actually utilised by the Union Territories with
legislature for impl ation of these sch
during 1970-71, have not yet been communi-
cated by them. As regards Union Territories
without legisiature, the Central assistance
allocated and drawn under the four schemes is
indicated in statement I laid on the Table of
thr House. [Placed in Library. See No. LT—
342/71]

Central assistance allocated and drawn by
the various State Governments and Union
Territories under the Subsidised Housing
Scheme for Plantation Workers, which is a Cen-
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‘tra) Sector Scheme, is given in Statement IT laid
on the Table of the House. [Placed in Library.
See No. LT—-342[71]

As regards the housing scheme for coal
miners, no Central financial assistance is given
to the State Governments and Union Terri-
tories. However, assistance is given 10 the
managements of collicries out of Coal Mines
Labour Welfare Fund. During 1970-71, Rs,
128.20 lakhs were paid to the managements by
the Coal Mines Welfare Commissioner.

{c) and (d) Information relating to the
number of  houses  sanctioned and
completed during 1970-71, based on progress
reports received so far from the State Govern-
‘ments in respect of the four State sector hous-
ing schemes and the Subsidised Housing
.Scheme for Plantation Workers is given in
Statement III laid on the Table of the House.
[Placed in Library. See No. LT—342/71]

As regards the Housing Scheme for Coal
Miners, against 6000 houses planned to be
constructed by various Colliery managements
during the ycar 1970-71, 4,180 houses were
completed.

(e) Apart from the schemes mentioned
above, all other Social Housing Schemes of
this Ministry viz. Middle Income Group Hous-
ing Scheme, Land Aequisition and Develop-
ment Scheme, and Rental Housing Scheme for
State Government Employees are being conti-
nued during the current financial year, and
will continue to remain in force during the
remaining period of the Fourth Five Year
Plan,
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Incentives to Doctors to work in Rural
Hospitals

1472. SHRI P. K. DEO : Will the Minis-
ter of HEALTH AND FAMILY PLANNING
be pleased to state :

(a) whether there continucs to be tremen-
dcus dearth of doctors in the rural Hospitals
and Health Centres and darge number of
centres are still without doctors ;

(b) if so, to what extent the situation is
improved since August 26, 1969 when the then
Health Minister informed Parliament that of
the 4919 Primary Health Centres in the
country, 352 were without doctors ; and

(¢) what new ‘incentives were offered by
Government to attract doctors taking rural
services and what were the results achieved ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOPADHYA-
YA): (a) Only 280 out of 5092 Primary Health
Centres were without doctors as on 31-12-1970.
3182 Primary Heaith Centres have only one
doctor each.

(1) " The number of Primary Health Centres
has incrcased to 5092 as against 4919. and the
number of Primary Health Centres without
dociors has gone down to 820 from 352 as
informed earlicr.

(c) The Government of India have evolved
a scheme for giving an allowance of Rs. 150.00
p- m. to the doctors taking ‘rural services in
400 difficult rural areas.
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As this a State subject, following steps are
taken by the State/Union Territory Govern-
ments to at‘ract the doctors to take the rural
servicas :

1. Formation of unified cadres for doctors
working in rural as well as urban areas.

2. Provision of total packagc of incentives
such as grant of rural allowance, trans-
port facilities, free furnished quarters,
protected water supply, electricity etc.

3. Improvement of physical facilities of

Primary Health Centres, particularly
in respect of buildings, residential
quarters.

4. Re-employment-of retired doctors willing
to serve in rural areas.

5. Grant of advance increments.

Some States have also cffered scholarships/
stipends to the medical students for binding
them for service in rural aeas for a certain
number of years.

Training in Skyjacking by Pakistan to
Naga, Mizo and Kuki Hostiles

1473. SHRI P. K. DEO: Will the Minis-
ter of DEFENCE be pleased to state :

(a) whether Government are aware tbat
Pakistan has ccnstructed a small landing strip
south-cast of Rangamati in East Pakistan where
training in skyjacking is be:ng imparted to
Naga, Mixo and Kuki hostiles ; and

(b) ifso, the reaction of Government in
regard thereto ?

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM): (a) Government have
no such information.

(b) Does not arise.
Survey for Oil in Orissa
1474. SHRI P. K. DEO : Will the Minis-
ter of PETROLEUM AND CHEMICALS be

pleased to state :

(a) whether reconnaissance gravi’(f-dﬁm-
magnetic survey has beent done by the OH and
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Natural Gas Commission in the coastal districts
of Orissa to find out oil in that area ; if so, the
result of the survey : and

‘b) when Government propose to take up
exploration wo:l in that area ?

THE MINISTER OF PETROLEUM AND
«CHEMICALS (SHRI P. C, SETHI) : (a) Yes,
Sir. Results of these surveys have indicated
possibilities of thickening of sedimentary rocks
towards tbe coast in a south-casterly direction.

‘b) Asstated above, exploration work in the
sensc of surveys has already been taken up in

the pasi'in this arca. Further, seismic surveys’

are also planned for thc future. As for explo-
ratory drilling it would bc undertaken only
after the seismic surveys lead to the discovery
of favourable structures.

Setting up of a Nylon Factory in
Tamil Nada

1475. SHRT MURASOLI MARAN : Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

ta) whether the Government of Tamil
Nadu has proposed the sctting up of a Nylon
factory in Tamil Nadu ; and

(b) if so. the action t3ken by Government
on the request ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND CHE-
MICALS (SHRI DALBIR SINGH) : (a) and
(b)  Yes, Sir. An application from the Tamil
Nadu Industrial Development Corporation Ltd.
(a State Government undertaking) for a licence
to set up a nylon yarn unit in Tamil Nadu has
been received and is under consideration of
the Government.

Killing of Hindus in East Bengal by
West Pakistan Army

1476. SHRI BISH\WWANATH JHUNJHUN-
WALA: Will the Minisrer of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Government have made any
assessment of the total number of Hindus
residing in East Bengal who have been killed
by the West Pakistan Army during their
current fight with freedom fighters .

JYAISTHA 17, 1893 (SAKA)

Written Answers 102

(k) if so, their number : and

(c) whether Governmaent have taken up
officially the cause of Hindus with the Govern-
ment of Pakistan and if so, their reaction ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
{SHRI SURENDRA PAL SINGH) : (a) and
(b) No precise assessment has been possiblel

(¢) Goverament have in the past reminded
the Pakistan Government frequently of its
obligation to its minority communities and it
will take this up with the Pakistan Government
when more precise information becomss avail-
able of the consequences of cvents in East
Bengal since the 25th March.

Petro-Chemical Complex in Tamil Nadu

1477. SHRI MURASOLI MARAN : Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) whether the Government of Tamil Nadu
have requested the Central Government for
setting up a Petro-Chemical complex in Tamil
Nadu ; and

(b) if so, the reaction of Government
thercto ?

.

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND CHE-
MICAS (SHRI DALBIR SINGH) : (a) and
tb) An application from the Tamil Nadu
Industrial Devclopment Corporation Ltd. for
the grant of a licence for setting up a petro-
chemical complex in Tamil Nadu has been
received and is under consideration:
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Doubling of Haldia-Barauni Pipeline
1473, SHRI S.C. SAMANTA : Will the
Minister of PETROLEUM AND CHEMI-

CALS be pleased to state :

(a) whether Haldia-Barauni
going to be doubled very soon ;

Pipeline is

(b) whether the construction of the second
line will be done departmentally or through
contracts ;

(c) whether it will go side by side of the
cxisting pipeline ;

(d) whether this time coal-belt arcas will
be avoided ; and

(e} whether further defects in the original
line will be found out and remedied ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P.C. SETHI): (a) to
(c). When the present Haldia-Barauni Pipcline
is utilised for the transportation of crude, it
would be necessary tolay a separate product
pipeline to transport products to Mourigram
and Rajbandh installations. The new pipelinc
will follow the same alignment as the present
pipeline from Haldia to Baradabar in the
acquired Right-of-Way. From Baradabar to
Rajbandh either the existing alignment can be
followed or as an alternative a new alignment
can be made from Mourigram to Rudrani be-
yond which the pipeline will follow the align-
ment of the existing pipeline up to Rajbandh,
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The second alternative will reduce the over-
all length of the pipeline, but needs a survey to
be conducted between Mourigram and Rud-
rani. No decision has yet been taken whether
the line will be constructed departmentally or
thrcugh contractors.

(d) The new pipelinc will terminate at
Rajbandh about 20 KMs away from the coal
ficld area.

(e) No further defectsin the original line
have been found.

Rehabilitati training and app
ment of Ex-servicemen

1480. SHRI S.C. SAMANTA: Will the
Minister of DEFENCE be pleased to state :

(a) ihether a novel scheme to rchabilitate
ex-servicemen has  been sponsored by somec

industrial firms ;

(b) if so. whether in collaboration with the
Director General of Resettlement of the Defe-
nce Ministry, the firms are recruiting retired
Army Offieers for training in several courses
and to appoint them in production enginecring,
personal and civil administrative departments
of their respective offices later : and

(c) whether many of thet rained ex-Officers
are also working on a contract basis in the
Border Security Force ?

%3 THE MINISTER OF DEFENCE (SHRI

JAGJIWAN RAM) : (a)and (b) No, Sir.
There is no such scheme for Ex-service-
men. However, such a scheme has been
organised, in collaboration with M/s Hindus-
tan Lever Ltd., for officers of the rank of Lt.
Col. to Brig., and of equivalent ranks in the
other two Services, who have retired or are
due to retire, and are below 48 years of age.
Nine officers of these ranks have joined the
training which commenced at the Administra-
tive Staff College on 10th May, 1971 and is
likely to last for about one year, including
in-plant training in certain firms. While
there is no guarantee of a job being given to-
cach of these officer trainees at the end of tho
training period, it is expected that they will
normally make the grade and be absorbed in
onc of the firms participating in the scheme.



105 Written Answers

(c) No trained ex-Army officers are worling
in the BSF on contract basis. Retired Army
officers are, however, serving in the BSF on
re-employment ierms.

Diversificati of producti
Ash in Western Region

1481. SHRI SAMINATHAN : Will the
Minister of PETRCLEUM AND CHEMI-
CALS be pleased to state :

of Soda

(a) the steps taken to diversify the produc-
tion of Soda Ash in Western region; and

(b) the steps taken to reduce the import of
10,000 tonnes of Soda Ash per annum through
the State Trading Corporation ?

THE DEPUTY MINISTER IN THE MIN-

ISTRY OF PETROLEUM AND CHEMI-
CALS (SHRI DALBIR SINGH) : (ai
There is concentration of the soda ash

industry in the Western region. Three out of
the four exist'ng units, accounting for a capa-
city of 430,000 tonnes/ycar out of a total of
470,000 tonnes/year, are located in that region.
Appreciating  the nced for dispersal of the
industry, lctters of intent have been issucd for
the establishmen: of two units, one in Maha-
rashtra and another in Tamil Nadu for a capa-
city of 66,000 tonnes/year cach, A letier of
intent has also been issued for effecting substan-
tial expansion to the existing unit in U.P. by
110,000 tonnces/year. A prcposal for the estab-
lishment of a soda ash unit of 66,000 tonnes/year
capacity at Haldia in West Bengal is also under
consideration.

(b) The following steps have been taken to
minimize imports and to achieve sell-sufficiency
as soon as possible :—

(i) Existing units have been asked 1o incre-
ase preduction to the extent possible.

(ii) Applications for the establishment of
additional capacity ‘have. been invited
-recently by means of a Press Note, fcr
ensuring more production as a long-term
solution.

Statue of Mahatma Gandhi at New Delhi

1482. SHRI C. CHITTIBABU : Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) whether the Committee constituted by
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Government last year for sclecting the site and
design for putting up the statue of Mahatma
Gandhi at New Delhi has submitted its
report ;

() if so, the findings of the Committec; and
(c) the decision of Government thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) Yes, Sir. The
Committee of Assessors was constituted only to
selcct the final design of the¢ statue of
Mahatma Gandhi to be instalied near India
Gate.

(b) The Committee did not find any of the
eight maquetles submitted by the sculptors,
suitable for the purposz of erecting a national
memorial in honour of Gandhiji.

(c) Government agrec with the above find-
ing of the Committee.

Safety and security of Personnel and
Records of Deputy High C: issi ’s
Office in Dacca and in other places

‘ in Pakistan

1483. SHRI TRIDIB CHAUDHURI:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) the developments lcading to the closure
of Indian Deputy High Commissioner’s Office
in Dacca and that of the Pak Deputy High
Commissioner’s Office in Calcutta since  April,
1971 ; and "

(b) the steps taken by Government to cnsure
the safety and personal security of Indian diplo-
matic personnel and Deputy High Commission
records in Dacca in particular and of Indian
Diplomatic personnel and their family members
in different centres of Pakistan like Karachi
and Islamabad ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) On
the 18th April, the erstwhile Pakistan Deputy
High Commissioner in Calcutta, Mr. Hassnn
Ali, and 54 members of his staff rendunced
their allegiance to the Government of Pakistan
in order to serve the cause of Bangla Desh,
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On the 20th April the Pakistan Government
appointéed Mr. Mehdi Masud as their new
Deputy High Commissioner in Calcutta. M.
Hossain Ali, however, refused to surrender to
him the building ard premis>s of the erstwhile
Pakistan Deputy High Commission in Calcutia.
Thereupon, oun the 23rd April, the Pakistan
Government announced the closure of their
Mission in Calcutta with effect from the 26th
April, 1971, and asked the Indian Mission in
Dacca to be closed on  th= ‘sam: date. The
explanation given by the Pakistan Goveram:nt
for this action was that the Governms#nt of
India did not afford necessary facilities to  the
newly appointed Pakistan D:puty High Com-
missioner.

(b) The Pakistan Government has been
reminded that it is their responsibility to ensure
the safety of all the personnel of our Missions in
Pakistan, including our erstwhile Missior in
Dacca. They have also been reminded that
international law and diplomatic practice enjoin
on them the duty to provide [acilities for the
return of our staff, their personal belongings
and official property and records.

Expenditure on Foreign Missions of India

1484¢. SHRI S.N. MISRA: Will the
Minister of EXTERN AL AFFAIRS be pleased
1o state :

(a)u the details of Ambassadorial and other
offices under his Ministry existing outside India
as on the 31st March, 1971 ;

(b) the expenses incurred by such Ambas-
sadorial and other offices individually in the
last financial year ending on the 31st March,
1971 ;

(c) in how many of these offices Indian
manufactured cars which have been provided
by Government are being used by our offices
attending those Embassies etc. : and

(d) ifall of them are not using the Indian
manufactured cars, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS

(SHRI SURENDRA PAL SINGH): (a) to
(d) A Statement is placed on the Table of the
House. [Placed in Library. See N»a. LT—343/
n
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Sainik School in Himachal Pradesh

1485. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of DEFENCE be
pleased to state : .

‘a) whether a - decision " to start a Sainik
School in Himachal Pradesh has bcen taken
by the Central Government ; and

b) if so, when and where the
start functioning ?

school will

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM) : (a) and (b) A Sainik
School is started in a State only on receipt of
a proposal to that cffect from the State Govern-
ment. Government of India have not received
auy ‘proposal from the Himachal Pradesh
Government to start a Sainik School.

Visit by Indian Oil Corporation’s Delega-
tion to U.A.R.

1486. SHRI T.S. LAKSHMANAN : Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

’a} whether an Indian dclegation led by
the Chairman of the Indian Qil Corporation
visited U.A.R. last ycar;

b) if so, the reasons for the visit ; and
{c) the outcome thereof ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. (.. SETHI): (a)
Yes, Sir.

(bY To descuss with the Egyptian Gencral
Petrolcum Corporation the feasibility of import-
ing El-Morgan crude oil from U.A.R. in India
and other matters of mutual interest.

(c) 'The delegation reported that El-Morgan
crude was of interest to the IOC,

‘The other matters of mutual interest discus-
sed during this meeting were :-

(1) import of petroleum products from
India by EGPC ;
{2) cxchange of trainecs in the field of

refining, exploration and offshore dril-
ling ;



109 Written Answers
(3) possibility of India assisting UAR in
some of their refining and petrolcum

projects ; and

(4) collaboration in setting up of the Egyp-
tian Petroleum Institute,

Follow up actions are underway.

Decli

in Production of Nitrog
Fertilizers

1487. SHRI BRIJ RAJ SINGH (KOTAH  :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whcther the nitrogenous .crtilizer pro-
duction for the year 1970 has gone down by a
million tennes ; and

(b} if so, the reasons for this shortfall ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI) : (a) and
(b) The production of nitrogeuous fertilizers
in the year 1970 was 8,04,042 tonnes in terms
of nitrogen. No target of production for the
calendar year 1970 was fixed, but the reviscd
target for 1970-71 (April. 70—March, 71) was
8,50.000 tonnes of nitrogen. As against this,
the production was 8.3 lakh tonnes. The slight
shortfall in production compared to target was
mainly due to power cut in Nangal factory and
due to accidents and labour troubles in the
factories at Kanpur, Baroda and Rourkeia.

Cases of Keratoplasty in Delhi

1488. SHRI B. S. MURTHY : Will the
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) the number of Keratoplasty (corneal
grafting) cases undertaken in Delhi from Ist
January, 197C to 30th April, 1971 ;

(b) the'number of successfut cases ; and

(c; the special facilitics provided for further
research in Keratopiasty ? '

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
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PLANNING (SHRI UMA SHANKAR
DIKSHIT; : (a) and (b7,

No. of cases No. of success-

) undertaken ful cases
Dr. Rajendra Prasad T
Centre for Ophthalmic 92 949,
Sciences, New Delhi.

Safdarjang Hospital, 2 1
New Delhi, -

Irwin Hespital, New 322 229
Delhi.

(ci All facilities for research exist at the
Dr. Rajendra Prasad Ceatre . for Ophihaimic
Sciences. New Delhi. The Indian Ccuncil of
Mecdical Research are ﬁnanri'hg two research
schemes, namely, (I} Therapeutic value of
Keratoplasty in alkaline and' Acid Burns of
the Cornea and (2) Role of immuno suppres-
sive agents in graft re-action.

Blood donations in Tripura

1489. SHRI BIREN DUTTA: Will the
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) whether the Blood Bank of Tripura has
been completely disorganised ; and

(b} if so, the steps Government propose to
take to get blood donations in Tripura ?
»

THE MINISTER OF WORKS AND

HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA  SHANKAR.
DIKSHIT) : (aj and (k) The required

information is being collected acd will be laid
on the Table of the Sabha in duc course.
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Eastern Headquarter of Oil and Nataral
Gas Commission without General
Manager

1492, SHRI BISWANARAYAN SHASTRI:
Will the Minister of PETROLEUM AND
CHEMICALS he pleased to state :

(a) whether the eastern headquarter of
Qil and Natural Gas Commission is without a
General Manager for months together ;
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(b) if so, the reasons therefor ; and

{c) whether it is hampering the proper
working of the Commission ?

THE MINISTER. OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI) : ‘a) and
ib); The post of Gensral Manager, Eastern
Region, Oil and Natural Gas Commission, at
Nazira (Assam) {21l vacant on April 19, 1970,
due to retirement of the incumbent. The
cfforts of the Commission, since then, to find a
suitable person to man this post substantively,
have not succeeded as yet, and are still conti-
nuing.

‘c) No, Sir. To avoid any dislocation of
wo:k, the Commission have appointed senior
officers to offiziatc in the post and to attend to
its duties, till a substantive appointment to this
post was made.

Removing of Rigs from Shivasagar
district without drilling

1493. SHRI BISWANARAYAN SHASTRI:
Will the Minister of PETROLEUM AND
CHEMICALS be picased to state :

‘a) whether recently in Fastern Region,
Oil and Natural Gas Commission had prepared
some ground in five places in Shivasagar
district and fixed rigs and subsequently remo-
ved them without drilling ; and

{h) if so, the rcasons therefor ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI): (a)
No Sir. There has been no case in the recent
past where Oil and Natural Gas Commission
in their Fastern Region have moved a Rig out
of drill-sitc without drilling the well.

(b) Does not arise.

A qqr wial ¥ @A a© A ¥ fog
W
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FfE:
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Central Aid for Road Development Plans
for Delhi and New Delhi

1496. SHRI H. K.L. BHAGAT: Will
the Minister of HEFALTH AND FAMILY
PLANNING be pleased to stale :

(a) the total amount given by the Central
Government to the Delhi Municipal Corpora-
-tion and New Delhi Municipal Committee in
connection with the road development plans
during the last three years; and

(b, how much of this amount has been
-spent by each of these authorities in this conncc-
tion as on the 1st May, 1971 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HFALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOPADH-
YAYA,: (a The following amounts have
been given by the Central Government to the
Delhi Municipal Corporation and New Delhi
Municipal Committee in cennection with road
development plans during the last 3 years i.e.
1968-69 to 1970-71 :

(Rs. in lakhs)

Delhi Municipal Corporation : Rs. 374.50

New Delhi Municipal Committce: Rs. 66.915

The Delhi Municipal Corporation has also
reported that Delhi Administration released a
sum-of Rs, 17.25 lacs for plan roads in 1968-69
& 1969-70 out of the additional resource raised
Ly the Administration.

(Rs. in lakhs)
(1) Delhi Municipal

Corporation. Rs 385.16
New Delhi Municipal
(ommittee, Rs. 65.50
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Provision of Sewage and Drainage Facili-
ties for Trans-Yamuna Areas in Delhi

1497. SHRI H. K. L. BHAGAT : Will the
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) whether there are any plans for the
provision of scwage disposal and proper drain-
age facilities for the trans-Yamuna areas in
Delhi;

(b) since when these plans are pending ;
and

(c) when they are likely to be
ted ?

impiemen-

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPADH-
YAYA): (a) to (c) The exact position is
being ascertained and the required information
will be laid on the Table of the Sabha.

Development of Tripura Town

1498. SHRI'  BIREN DUTTA : Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) whether any scheme has been proposed
by the Tripura Governraent for the develop-
ment of Tripura Town, specially Agartala ;
and

(b) if so, the nature of proposal ?

THE MINISTER CF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) and (b) The
Government of Tripura have prepared a
development plan for Greater Agartala, with
the help of the Town and Country Planning
Organisation of the Government of Indian,
to control and regulate future development of
the town and its environs. The plan covers an
arca of approximately 16.340 acres, envisaged
to accommodate a population of 3 lakhs by
1996. According to the plan. one lakh persons
are to be accommodated in the existing Agar-
tala town (ketween Haora river and Katakhal),
another onc lakh in - Kunjban-Nandan Nagar
Complex (north of Katakhal), and the remain-
ing one lakh in arcas south of Haora river in

Jogindra Nagar, Champamura and Malya
Nagar,
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Staff working in Tripura Oil Exploration
Areas

1499. SHRI BIREN DUTTA: Will the
Minister of PETROLEUM AND CHEMICALS

be pleased to state :

(a) the number of staff working in Tripura
Oil Exploration Areas ; and

(b) whether they have been provided with
suitable accommodation and working condi-
tions there ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI) : (a) At
present, 120 employeecs, including officers, are
working in the Tripura Project.

(b) the staff have been provided with suit-
able _accommodation and working conditions
prevailing there are reported to be satisfac-
tory.

Number of Votes in Wards of Ambala
Cantonment Board

'1500. SHRT PHOOL CHAND VERMA:
Will the Minister of DEFENCE be ™ plcased to
state : ’

(a) whether the number of votcs in  diffe-
rent Wards in Ambala Cantonment Board
(Haryana) is extremely unequal ;

(b) whether the Ambala Cantonment Board
has dem: nded rcorganisation of the Wards to
have equal number of votes vide its Resolution
No. 9 dated the 13th October, 1970;

(¢y if so. the decision of Government there-
on ; and

id) when the first elections of Ambala Can-
tonment Board will be held and  whether the
clections would be held on the basis of old or
new wards ?

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM) : (a) The distribution of
voters amongst the Wards is uncqual. varying
from 2877 1o 8610.

(1) The Resvlution No. 9 dated 13,10.70
does not contain any demand for re-organisa-
tion of Wards.
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refugees from Bangla Desh
(C. A.)

(c) Does not arise.

~ (d) Next election would ordinarily be due
before 28th September, 1971, but no final deci-
sion has bzen taken thereon.

I

12.16 hrs.

CALLING ATTENTION TO MATTER OF
URGENT PUBLIC IMPORTANCE

OuTBREAK OF CHOLERA IN AN EPIDEMIC FORM
AMONG THE REFUGEES FROM BANGLA DESH

SHRI CHINTAMANI PANIGARHI
(Bhubaneswar) : Sir, I call the attention of
the Minister of Health and Family Planning to
the following matter of urgent public impor-
tance and I request that hc may make a state-
ment thereon :

“The reported outbreak of cholerain an
epidemic form among the refugees from
Bangla Desh and action taken by the
Government to meet the situation.”

S$HRI KALYANASUNDARAM (Tiruchira-
On a point of order, Sir. This is not

palli) :
ordinary course. This

an epidemic in the
relates to the whole question of Bangla Desh.

In my calling attention notice, I had drawn
the attention of the Home Minister. I do not
know how it got changed into Health Minister.
I do not know whether it was done by your
office. The House expects cither the Prime
Minister or the Defence Minister to answer

1t.

MR. SPEAKER : This is about the cholera
cpidemic and the Health Minister has to

reply to it.

SHR1 INDRAJEET GUPTA (Alipore)
The Prime Minister should at least be present
herc now, because shc has returned  from

Calcutta.

SHRI S. M. BANERJEE (Kanpur) : The
question is not merely of cholera epidemic.
The qustion is of law and order situation in
West Bengal.  After coming from Calculta, the
Prime Minister should make a statement heve

suo motu (Interruplions)ee..veins



119 Outbreak of Cholera among

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : Mr. Panigrahi’s call attention
relates directly to health matters. If there
are any other matters, they can be raised sepa-
rately.

The sudden influx of refugees from East
Bengal in large numbers following the
unprecedented and brutal attack by the West
Pakistan Army has posed a human problem
of great magaitude. Government are alive to
the emergent and large scale requirements of
medical care arrangements for these refugees.
We are doing all that lies within our means
azd we are stretching our means to the
maximum; but we must all remember that the
problem is colossal.

A majority of these refugees are arriving in
a condition of exhaustion caused by mal-
nutrition. A number of persons, it is reported
have died after crossing the border. The precise
cause of all the deaths reported is not known.

Most unfortunately and in spite of all the
carc we have taken, a growing number of
cholera cases have been reported from the
evacucc camps., It appears that the infection
has been carrled by the evacuees from East
Bengal. Government are greatly concerned
and we are fully in touch with the develop-
ments. We have information that there have
been about 9,500 cases of cholera till June 4th
and that about 1,250 persons have died. But
for the timely and well organised efforts made
by Government for preventive and curative
medical care, the incidence of deaths might
have been higher.

First reports about the occurrence of cholera
cases were received in early May from Cachar
District of Assam. Later, similar reports were
received about cases from Malda, 24 Parganas
and Nadia Districts also.

Fifty lakhs doses of preventive vaccine for
cholera have already been supplied to the
States bordering East Bengal. We have
approached various agencies including foreign
agencies for building up stocks of vaccine.
For the treatment of cholera patients, supplies
of Normal Saline and Molar-lactate have been
arranged,  Jet guns are being rushed  to West
Bengal. Disposable syringes are being sent.
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We have transferred a 400-bedded mobile
hospital from Rajasthan to West Bengal and
sanctioned additional mobile hospital and
beds. A number of doctors have been
requisitioned from the Railways and AMGC
officers pressed into service.

For the transportation of patients, doctors,
medicines and equipment, vechicles are being
moved from Bombay and some have been
obtained from the UNICEF at Calcutta.

The Indian Red Cross have arranged for
supply of some nutritive food for the refugee
children.

To meet the pressing need for safe drinking
water in the refugee camps, 1500 tube-wells
have already been commissioned in the
camps.

We deputed a doctor from the All India
Hygiene and Public Health Institute to study
the situation and assess the precise cause of
the reported decaths, Two epidemiological
teams bhave been set up at Calcutta and
Gauhati for emergency investigation of cases
of out-break.

Wec are recciving daily reports from our
Liaison Officer in Calcutta. The Prime Minis-
ter has visited the area. The Minister of
State for Health has also been on a tour of
the affected areas. Secretary Health has
visited and the DGHS is being deputed to
visit the spot.

The State Governments concerned have
been advised to intensify protective care of the
local population in areas where the camps have
been established.

The problem is big and has been growing
with the continuing influx of rcfugees. We
shall not relent in our efforts to tackle it. We
shall do all that we can to deal with this great
human tragedy.

SHRI CHINTAMANI PANIGRAHI: All
the reports that arc available so far go to show
that while the peoples’ revolution in Bangla-
desh started from the 25th March, the inci-
dence of this dreadful discase took a scrious
turn only towards the 29th of May. According
to foreign observers about 60 million people in
Bangladesh and in the castern States of our
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country are now threatened with this virulent
type of cholera which, as the hon. Minister has
stated, has spread from Bangladesh. Since
this epidemic started from Bangladesh will the
government request the military scientists to
enquire whether it was part of the campaign of
the military authorities of Pakistan to extermi-
nate the enfire nation and also India by secret-
ly unleashing a bacteriological war ? Then, the
earlier assumption of the government was that
the refugees would go back after six months.
Now that assumption has proved wrong and
the epidemic is spreading. May I know whether
the government will get an assurance from the
foreign powers and the international agencies
that they will share the entire burden of relief
which will come 1o about Rs. 400 crores?
May I also know whether the government, in-
cluding the Health Minustry are preparing a
long-term phased programme for the better-
ment and protection of the refugees because
they are not likely to go back after six months ?
If so, the Government should let us know
what new formula has been arrived at, what
assurances they have got from the world powers
who will come to our assistance and whether
this operaiion will continue only up to six
months after which they will go back or they
will continue for 1} ycars.

SHRI UMA SHANKAR DIKSHIT: So
far as the first question is concerned, he refers
to military strategy and things of that sort,
and that we should undertake an inquiry of
that character. I do not think that it is indi-
cated and my reply is in the negative.

So far as the other aspects of the questicn
he has raised are concerncd, we have sent a
team for inquiring into the medical aspect of
it. I bave said in my sta‘cment that the strain
or the nature of the cholera is peculiar to East
Bengal., In previous years also the same clas-
sical naturc of cholera had been prevalent in
East Bengal. The same character has been
discerned in the tests that our teams have car-
ried out. On that point therc is hardly any
difference. Therefore I do not think any fur-
ther action is necessary.

So far as bis last question is concerned, it
really covers a much wider area and I do not
think I would like to attempt an answer to
that.

Per-
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haps the hon. Minister. could not recollect my
question. The last part of my question was :
What is the total expenditure that you have
thought of incurring and are you going to ex-
tend it to 1} years? ¢

SHRI UMA SHANKAR DIKSHIT : If I
may say so without any disrespect to the hon.
Member, the approach’is rather unfortunate.
We cannot start planning for years ahead, as-
suming that refugees will stay for all time. We
have examined the situation and are watching
it carefully. Our plans will be directly and
carefully attuned to the situation. It js wrong,
in .my opinion, to think of refugees staying
here for all time to come.

So far as aid is concerned, the various inter-
national agencies have been approached. I am
not in a position to say that the response is
satisfactory, but the general mental approach
is improving and the agencies are also respond-
ing with concrete suggestions. But we have in
the present state to depend on our own effort
essentially.

PROF. S. L.. SAKSENA (Mabharajganj) : I
have carefully rcad the statement of the hon,
Minister. e has himself admitted that it
appears that the infection has been carried by
the refugees from Bangla Desb, that is, East
Bengal. I admirc the effort that he has made
and is making. I know him for so long and he
is a very cfficient person. But I want to know
how he can cope with this problem when the
infection comes from East Bengal. Unless we
tackle it at the source and stop the infection in
East Bengal, all the refugees coming from there
will carry the infection. So, how long can he
stop people from dying of cholera ? I will,
thercfore, again impress upon the Primz Mi-
nister that unless she recognised Bangla Desh,
we could not go in and tackle the discase
there, from where icis coming.

1 have learnt from newspapers that there is
no arrangement in Fast Bengal for curing it,
There are no medicines, hospitals or doctors
and people there are dying like flics. People
who come bere bring the infection. This will
continue and, I am afraid, it will infect our
lacal population also in West Bengal. T would
how he wauts to tackle the pro-
does no. become

like to know
blem
more serious i the future.

now itsell so that it
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Then, the number of refugees is sometimes
given as 45 lakhs, 47 lakhs, 50 lakhs and sg
on. What is the actual number of refugces and

what is the average rate of their comning into
India ?

Further, io how many camps they are hous-
ed Statewise and from how many camps cho-
lera cases have been reported. What steps have
been taken by the Government to prevent in-
fection to the local population of West Bengal
and other States. If it is not properly checked,
it will affect other provinces also.

There are reports of starvation deaths in
West Bengal. These are the paper reports :

“Over 300 people have died of starvation in
the Rangpur and Lalmanirhat arcas of
Bangla Desh according to reports from
across the border......... Villages have
been experiencing acute scarcity condi-
tions following indiscriminate looting
and destruction of godowns by Pakis-
tani troops and their Muslim League
supporters...... ”

They are destroying cvery grain in villages
and so there are so many refugees. What are
we going to do there to provide food to starv-
ing peoplc in Bangla Desh ?

1 want to know if vou are awarc that if food
is not rushed to villages in Bangla Desh, there
may be famine, much bigger than the one
which occurred in 1943. I would like you to
tell me how you are trying to protect the refu-
gees from starvation and cholera. Heavy rains
have also come in. There is no shelter. Most
of the refugees do not have any shelter. What
is being done for their shelter ? What are you
actually doing to tackle all thesc problerms ?

SHRI UMA SHANKAR DIKSHIT : Sir,
1 would answer the questions  so far as health
and sanitation are concerned. I have already
indicated the measures that we have taken to
tackle the problem. His first question was as
to how we propose to tackle the problem. I
have in detail indicated how we are actually
tackling the problem. As soon as refugees arrive
we contact them, We are taking every conceiv-
able care in the matter of food, in the matter
of shelter, in the matter of medicines and all
that, Preventive action is being taken at a rate
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which has never heen tried before. I have al-
ready indicated in detail what we arc actually
doing.

Then, he has asked about the number of re-
fugees, the number of camps and how many
refugees are there in each of the camps. I can
give the number of refugees coming, week by
weck. The number of refugees for the first
week cnding 17-4-71 is 1,19,5,66 ; 24-4-71—
6,55,874 ; 1-5-71—8,67,428 ; 8-5-71—15,72,220 ;
15-5-71—23,99,667 ;  22-5-71—33.71,931 and
29-5-71—36,88,350. This is week by week posi-
tion of the number of refugees arriving into
the country on the eastern side.

As regards camps;according to information
available up to 4th June, the Statewise break
of refugees is as follows. Camp in West Bengal
—22,65,000 rcfugees ; Assam-87,000—and odd ;
Meghalaya—-1,86,000 ; Tripura 3.81,000 and
Bihar—39€5. The total number of refugees in
camps will be 27.22,561. In respect of outside
camps, this is not Statewise, but the total here
is 20,15.,497.

PROF. S. L. SAKSENA : How many camps
are affected by cholera ?

SHRY UMA SHANKAR DIKSHIT: [ don’t
have that statcment now.

SHRI KALYANASUNDARAM : What arc
the internatiomal ageuncics which have been
approached by way of help regarding  medi-
cines and supply otdrugs ? This is a question
which T am addressing to the Health Minister.
What was the response from them ? From
which country has the Government got its
required aid and how much ? 'This is point
number onc.

My sccond question is this. Is it
that Pakistan has poisoned the
border regions ? What is the

a fact

wells in the
action taken
against that ? Is it possible that this poisoning
is the cause of the spread ot cholera into our
side ? 1T am encourased o put a question to
the Prim» Minister who has just returned from
Calcutta, The Honse would expect her 1o
make a statement imnediately. These epide-
mics and other problems are due o the influx
of relugees and this influx is mounting up
every week. It seems as it Pakistai has declared
and is carrying on war

against  our cconony
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and health. Itis a war against our economy.
Our economy is threatened. How long can
this country go on like this? So,I want to

know what the Government proposes to do to-

protect the people in their own homeland. It
isa larger question connected with the
siruggle in Bangla Desh and the brutal
massacre carried on by West Pa¥istan army
inside Bangla Desh.

Our country is vitally interested in this
matter. If this continues, our cconomy will
be ruined. Itisa direct threat to the health
of the citizens of our nation. Can our country
afford to witness the whole thing as helpless
spectator > What is the action which Govern-
ment proposes to take ? Let us take a lesson
in the way Chamberlain appeased Hider.
Already we are delaying matters. Chamber-
lain’s appeasement emboldened Hitler. Our
Government  is emboldening the Pakistan
military auchorities to more and more adven-
ture. May I know from the Government as
to what action they propose to take in this
regard ? I request the Primc Minister to reply
to this part of my question. The first two
questions relate to Health Minister.

SHRI UMA SHANKAR DIKSHIT : We
approached UNO and  WHO and they care
inall possible ways, helping usin their own
region in their own way. Both these agencies
are helping. Ido nor know  whar further de-
tails would be nccessary. The WHO is giving
a2 number of items. It includes medicines and
Other requirements, particularly vaccines. We
have to build up supply for the whole country,
particularly the Eastern States and have ade-
Quate supplies. If he wants, 1 can give cach
figure. But I don’t think that would advance
his point of view in any manner.

AN HON. MEMBER : What about poison-

ing of the wells in the border regions ?

SHRI UMA SHANKAR DIKSHIT : Over
and above what I have stated. there is no
other information cither in the Ministry of
Rehabilitation or in the Ministry of Healih. No
such information has been received uptil now.

SHRIT S, MU BANERJLEFE : On a point of
order. My hon. [riend’s question had two parts,
The first part was about the cholera epidemic.
‘That has been replicd to by the hon, Minister,
But the sccond part was what action had  heen
taken o see that they were kept in their
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own country, and my hon. friend made a
request that question should be replied to by
the hon. Prime Minister. Either the Prime
Minister should say that she does not want to
reply or she should say something.

MR. SPEAKER : Shri M. Kalyanasundaram
can look after himself very well.

SHRI S. M. BANERJEE : We support each
other.

SHRI INDRAJIT GUPTA : I think the
Prime Minister is not averse to saying some-
thing. Let her tell us something.

SHRI KALYANASUNDARAM : Let the
Primme Minister say what she knows about.
She has just returned from Calcutta. The
House is expecting her to say something.

WeqET WEIEW : 1T AR AW OF A1
Fal araq & 7 fedr #Y qua & g e
@ g

st mmara faw (Fwaw) (g @
g zoT Far fFar

MR. SPEAKER : Would the hon. Prime
Minister 1lke to say something ?

THE PRIME MINISTER, MINISTER OF
ATOMIC ENERGY, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BOARD-CASTING (SHRI-
MATI INDIRA GANDHI) : I am sorry that
my coming here seems to have enlarged the
scope of the question.

SHRI SHYAMNAND.AN MISHRA : There
has becn a persistent demand  that she should

come.

SHRIMATI INDIRA GANDHI : I was on
the way here, but as you know, I get waylaid
by people from various States ...

AN HON. MEMBER : Not hijacked ?

SHRIMATI INDIRA GANDHI : 1 think
that my colleague. the Health Minister, has
given full inlormation so far as the actual
calling-attention is concerned, that is, as regards
what we are trying to do about the outbreak of
cholera and the general health of refugees who
are pouring in and also how this situation
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affects the local population. I do not think
I can add much, bccause the other question
asked by the hon. Member is an overall quis-
tion which we have discussed many times. I
should only like to refute that part of this
statement where he says that we are trying to
encourage the Government of West Pakistan
or that we are appeasing them in any way, I
protcst against that statement.

SHRI SHYAMNANDAN MISHRA : In-
directly encouraging.

SHRIMATI INDIRA GANDHI: Neither in-
directly not directly are we encouraging them.
In fact, we are very active in drawing the
world’s attention to the real state of affairs there.
As the House knows, this is a rather delicate
matter which we have discussed on numerous
occasions with the Members of the Opposition
and we can discuss it again with them. I do
not think that one can talk about these things
especially in answar to a calling-attention-notice
which_deals with a spscific matter such as the
outbreak of cholera.

st ymRET waE tag () Aeqe
Hglen, WAA 7T o 7 w@Ee fFwar g
fa srfumia Ywgeltsy o &7 ¥ o € a8
e A N EF F TmEd 1 F SAFAl
s § f5 1 Tl <wed & 9w
A AT caEd F 74T IART AAT-HS DT F
TgH FY HFEdr &1 S g 7 afg agt @ Sar
o sEarl # agq %1 faar g f& Fawr
T & qra oY uF gt &5  fqas
gen & fau fafqs ofquoma feaEdz |
fraes foan & wifsd s agt 9T 9@ F59q
# 3R ¥ Qe A gY Al &F &1 WS
F@AFATE Al ag W aw g & ok I
H IAFT IHIT ag 13 J1 99 H+q1 § faswe
F afeadl ¥ T &1 IHT T 98 IS [9U
FT GY e F AE F 7

) IuTEHT Qfed : S F vz St
g & fagrr A 3aT, I AEE
FY ST ATFY T FT WA Y GIHTA &)
g @ qd A A AR fmm gu
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12.45 hrs.

PAPERS LAID ON THE TABLE

NavaL CEREMONIAL, CONDITIONS OF SERVICE
AND MISCELLANEOUS (AMENDMENT)
REGULATIONS

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM): T beg to lay on the
Table a copy of the Naval Ceremonial Condi-
tions of Service and Miscellaneous (Amend-
ment) Regulations, 1971 (Hindi and English
versions) published in Notification No. S.R.O.
179 in Gazette of India dated the 29th May,
1971, under section 1835 of the Navy Act, 1957.
[Placed in Library. Sce No. L1 326/71]

REPORTS UNDER ARTICLE 151 (1) OF THE
CONSTITUTION AND APPROPRIATION
AccounTs Fre.

THIL MINISTER OF STATE
MINISTRY OF FINANCE (SHRI
GANLSH) : T beg to lay on the Table ;

IN THE
K R.
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(1) A copy cach of *he following Reports
under article 151 (1) of the Constitution :

(2) Report (Hindi and English versions)
of the Comptroller and Auditor General of
India on the Appropriation Accounts of the
Central Government (Posts and Telegraphs)
for the year 1969-70. [Placed in Library. See
No. LT—327/71]

(b) Report of the Comptroller and Auditor
General of India on the Appropriation
Accounts of the Central Government (Defence

Services) for the year 1969-70. [Placed in Libra-
7. See No. LT—328/71]

() Report of the Comptroller aud Auditor
General of India on Central Government
(Givil) Revenue Receipts for the year 1969-
70. [Placed in Library. See No. LT—329/71)

(d) Report (Hindi version) of the Comptrol-
ler and Auditor General of India on the
Appropriation Accounts of Central Govern-
ment (Railways) for the year 1969-70. LPlaced
in Library. See No. LT—330/71]

(2) A copy each of the following Accounts :

(a) Appropriation Accounts, Posts and
Telegraphs, for the year 1969-70 (Hindi and
English versions). [Placed in Library. See No.
LT—331/71)

(b) Appropriation Account of the Defence
Services, for the year 1969-70 and commercial
Appendix thereto. |Placed in  Library. See No.
LT-332/71)

(c) (i) Appropriation Accounts, Railways,
for the year 1969-70, Part I—Re-
view (Hindi version).

(i) Appropriation Accounts, Railways,
for the year 1969-70, Part I1—
Detailed Appropriation Accounts
(Hindi version). |Placed in Library.
See No. LT—333/71]

(iii) Block Accounts (including Capital
Statements comprising the Loans
Accounts), Balance Sheets and
Profit and Loss Accounts, Railways,
for the year 1969-70, (Hindi
version). [Placed in Library. See No.
LT—334/71]
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STATEMENT RE: COLLISION BET-
WEEN LUCKNOW-GORAKHPUR PAR-
CEL PASSENGER AND KANPUR- BARAU-
NI FAST PASSENGER ON N. E. RAITLWAY

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : I lay on the
Table a statement regarding collision between
184 Dn. Lucknow-Gorakhpur passenger and
32 Dn. Barauni-Kanpur fast passenger outside
Gonda station of N. E. Railway on 5-6-1971.

Statement

On 5-6-71 Train No. 184 Down Lucknow-
Gorakhpur Parcel Passenger passed through
Gonda Kachahri station on the Lucknow-
Gonda single line Metre Gauge section of the
North Eastern Railway at 03.34 hours. While
this train was standing outside the first stop
signal of Gonda station for reception, train
No. 32 Down Kanpur-Barauni fast passenger
which left Gonda Kachahri station at 03.46
hours came from behind and collided with the
rear of the train No. 184 Down at about 03.53
hours. As a result 3 inspection carriages
attached in the rear of the Train No. 184 Down
were badly damaged and capsized and the
third-class-cum-luggage and brake van of the
tramn and two third class coaches next to
it also capsized. The engine of Train No. 32
Down derailed ol its tront wheels.

In this accident 8 persons, all of them rail-
way cmployees and their dependants who
were travelling in the Inspection carriages,
were killed : 5 on the spot and 3 in hospital.
Seven persons ot whom 4 are railway_employ-
ces and their dependants and 3 passengers
sustained gricvous injuries and another 2 per-
sons of whom onc is a railway employce and
the other a passenger sustained minor injuries.
In addition Y persons who had sustained only
trivial injuries were discnarged after bang
rendered first-aid.

Immediately after the accident all the inju-
red persons were rendered first-aid and rushed
to the railway and cwil hospuals at Gonda.
The 4 railway employees and their dependants
who sustained grievous njuries and one rail-
way employee with minor injurics are being
treated 1n the Railway Hospital, Gonda and 3
passengers with grievous injuries and  one
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[Shri Hanumanthaiya] "
with minor injuries are being treated in the
Civil Hospital, Gonda.

The Deputy Minister of Railways accolf-
panied by Member (Transportation), D.irec-
tor (Signalling and Telecommunication),
Railway Board and the General Manager,
North Eastern Railway rushed to the site of
the accident from Delhi by air. They inspec-
ted the site of the accident and visited the
injured persons in the hospitals.

Ex-gratia payment has been made to the
next of kin of the dead and to the injured.

The "Additional Commissionzr of Railway
Safety, North Eastern Circle, Calcutta will
hold his statutory inquiry into this accident to-
morrow.

Pending the inquiry, the train crew of No.

32 Dn. Kanpur-Barauni fast passenger and the

concerned staff responsible for train operations

at Gonda Kachahri station have been placed
_ under suspension,

12,46 hrs.

% GENERAL BUDGET, 1971 -72—GENERAL
DISCUSSION—Contd.

MR. SPEAKER : We resume discussion
on the General Budget. There are 13 hours
and 15 minutes yet to go.

SHRI SHANKARRAO SAVANT (Kolaba):
Mr. Speaker, Sir, the Finance Minister deser-
“ves to be congratulated on making the best of a
bad situation.

We are only recentiy recovering from the
severe jolt which our economy received at the
time cf devaluation. We went for devaluation
in the fond hope of improving our adverse
balance of trade as we believed a- that time
that as a result of devaluation, our imports
would be cut down and our exports would
receive a boost. ‘This expectation however, did
not come true and for full three ycears we were
left to lick our wounds. Our perseverance
however started yielding dividends since last
year, The Economic Survey for 1970-71 clear-

ty shows that we have made considerable
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.headway in agriculture
Report says on page 35 ;

and industry. The

“Money supply with the public which
increased at the rate of about 8 per
cent during 1968-69, has witnessed a
certain accelerated growth during the
subsequent two yecars. The annual
growth rate works oui to 10.8 per cent

for 1969-70 and 9.2 per cent for 1970-
71”7,

In the case of our bhalance of trade,
what is said on p. 49 :

this is

“The overall balance of payment during
1970-71 showed a sharp reversal from
the favourable position in 1969-70...
Thus for the first time during the Se-
cond Plan, there are no outstanding
drawings on the IMF”.

Again on p. 51 :

“A further reduction in the trade deficit
was one of the factors leading to the
overall improvement in the balance of
payments during 1969-70”.

While thus we were making progress in all
spheres and when our cconomy was poised for
a further leap, we were suddenly faced with
the evacucc problem which has threatened to
cat up most of our extra carnings in agricul-
ture, trade and industry, during the last two
years. For this catastrophe, nobody is to be
blamed, but we have willy-nilly to tackle it.

The second challenge to our economy is of
our own making. It arises from our own slogan
of garibi hatao. If we were to concentrate all our
cfforts only to cnsure cconomic growth, it
would have becen 2 much casier task ; but we
want there should, at the same time, be social

justice. The two things cannot go easily hand
in hand. This means that the incentive, which
is the main plank in a planned economy,

must not be dampened, and at the same time,
jobs must be found both for
and  for (h2 uncducated.
rarc acumen and accurate foresight.  The
Finance Minister, therefore, deserves to be
congratulated because he has shown tremen-
dous courage in augmenting the annual plan
by Rs. 300 crores. If only he were (o stick to
the old annual plan, there would have been no
nwed for extra taxation, But he has augmen.

the educated
This  requires
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ted the annual plan by Rs. 300 crores, and he
has also augmented the share to be given to
the States by Rs. 74 crores, and that is the
reason why he had to face a_ deficit of Rs. 397
crores in the Budget, and hence the need for
extra taxes and duties.

A gap of this magnitude naturally could not
be left uncovered, and he has tried to net in
nearly Rs. 177 crores by way of taxes and
duties. In so doing, he has naturally taken
special care to sce that tax-dodgers do not go
scot-free. At page 2 of his speech, he has
enumerated special measures which he propo-
ses to take, so that the tax-dodgers do not go
scot-free.

The real effect of these measures will not be
felt during this year. It will be known only in
the next two or three years, and then we will
be able to understand what a great foresight
has been exercised by the Finance Minister.

The Budget has been criticised by the right-
wingers and the left-wingers simultancously.
The right-wingers have stated that it will
dempne the initiative, while the left-wingers
have said that there is no socialism in the
Budget, that it is absolutely capitalistic and it
cannot mect the demands of the garibi hatao
slogan, Both the criticisms arc wide of the
mark.

In the course of his specch, Shri Samar
Mukherjee denounced the Budget as unsocia-
list and cven reactionary. He laid down the
proposition that indircct taxes always fall upon
the common man and that as thc proportion
of indirect taxes to direct taxes is very great
in the Budget, the Budget will hit the common
man. I would like to point out in this connec-
tion that indirect taxes do not neccessarily fall
upon the common man. ‘They fall upon the
consumer. It all depends upon the type of
consumets they encounter. For example, when
there is a tax on cigarcttes, the consumers
being from the upper middle classes, it is they
who will be hit by it, but if the tax is on
tobacco itself, the consumers being common
people, the common people will be hit by it.
So, we cannot lay down the proposition  that
indircet taxes always hit the common man.
They hit the consumer, not necessarily the
common man. In this case, there are indirect
taxes no doubt, but all the
not of such a nature that they will hit the
commnon man.

indirect  taxes are
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Secondly, his proposition is that the pre-
ponderance of indirct taxes over direct taxes
itself shows that this is not a socialist Budget.
This is just the reverse of what actually hap-
pens. In a socialist socicty, the means of
production being owned by the State, there is
hardly any scope for direct taxes. Ina socia-
list society there is bound to be a preponde-
rance of indirect taxes over direct taxes. So,
the proposition that he has laid down that
because there is a preponderance of indirect
taxes over direct taxes is not a social
budget, is absolutcly wrong. On the contrary,
the reverse is true.

Mr. Samar Mukherjee also tried to distin-
guish between State capitalism and  socialism.
The distinction is too pedantic and has no
bearing on the budget before us, I do not
want to go into it any more.

The next speaker was Mr. Indrajit Gupta
who also belonged to the Communist party of
the right group. He madc no new points but
only reiterated the arguments of Shri Samar
Mukherjee in more eloquent and more cxplo-
sive words, He parsistently averred that the
budget provides an infrastructure only for the
private sector. Granting for the time being
that it does so, does it nor at the samc time
provide an infrastructure for the public sector?
If that is so, what is the usc of hitting at the
budget on that score ?

Curiously enough the two sections of the
Communist Party reccived strong support from
the ultra-rightist Jan Sangh in denouncing
the budget as unsocialist and unrealisidc. The
young prince of Gwalior, Shri Madhaorao
Scindia speaking in strident tones not only
cursed the budget but with the air, cgo and
gusto to a Delphic oracle predicted that evil
days are in store for Shri Chavan, the maker
of the budget. Need T rvemind  him  that
his leader, Shri Biharilal Bajpai had made
similar predictions about Mrs. Indira Gandhi
before the election and just  the reverse of
that prediction had taken place ? The young
Maharaja coaxingly referred to Shri Chavan
as a lcading Maratha and in that context
referred to his own Maratha lincage. But he
would do well to note why Yeshwantrao be-
came leader of the Marathas while the Maha-
raja has luiled to do so though he and his
Hlustrious miother addressed quite a few election
meetings in Bombay. Yeshwantrao is a leader
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of the Marathas because he mixes with
them and shares their weal and woe,
while the young Maharaja exults in baskige in
the sunshine eluded by an oligarchic organi-
sation like the Jan Sangh which is far removed
from the masses. If the Maharaja cared to
study past history he would know that
Mahadaji Shinde, the founder of his dynasty
became great by his loyalty to the Maratha
confederacy and not by ploughing a lonely
furrow (Interruptions.) He made an enigmatic
remark ‘magic wands and godfathers cannot
change the hard facis of economics’. He did
not expand his remarks but it is obvious that
by magic vvand he referred to the slogan of
‘garibi hatao’ and by godfather he referred to
Mrs, Indira Gandhi. It was entirely out of
place.

I shall refer to two or three things about
the budget. The Finance Minister has placed
an excise duty on coarse variety of cloth. This
duiy will go against the principles enunciated
by the hon. Minister himsclf because it will
fall upon the common man and is therefore
conducive to the rise in prices. Secondly excise
duty on petroleum and peiroleum products
will also affect the people. Transport is not
a luxury and there is no substitute for it.
Thirdly, there is a duty on maida which will
be felt by the poor in urban areas. We can-
not make a distinction between the poor in the
urban areas and in the poor in the rural
arcas and thercfore this duty alco deserves to
be amended.

My contention is that after making some of
these amendments in the budget, the budget
on the whole is a budget for the common man
and deserves to be supported. I would fervent-
ly request the hon. Finance Minister to make
the necessary amendments of taxes which are
going to hit the common man and the poorer
sections of the society.

13.00 hrs.

SHRI DASARATHA DEB (Tripura East) :
Mr. Speaker, Sir, T risc to opposc this budgct.
My party spokesman, Shri Samar Mukherjee,
hasy sufficiently dealt with the cconomic aspects
of this budget, and I do not proposc to d-al
with those aspects.

Mr. SPEAKER: May I

request you to
continue after lunch ?
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The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch
at five minutes past Fourteen of the Clock

[MR. DEPUTY-SPEAKER in the Chair]

GENERAL BUDGET, 1971-72—GENERAL
DISCUSSION—Contd.

SHRI DASARATHA DEB : This is a
further reflection of the approach and  attitude
of the ruling class towards the social, economic
and political problems. This budget cnvisages
the imposition of more burdens on th= common
prople. As a result of the proposed enhanced
taxation imposed on maida, coarse cloth,
readymade garments (particularly garments
of cheaper variety), motor spirit and increased
railway freight and passenger fare the common
man will be hit most. Because of the increase
in transport costs the prices of the essential
commodities will become still higher and the
common people will be hit much by this bud-
get which our Finance Minister has proposed
for this year. The victims of the soaring
prices would be the common man, the working
class and the peasantry, those who belong to
thi: low-income group. This is a pro-capita-
list, anti-common peoplc budget.

The capitalists everywhere delight in sucking
the blood of the common people, the working
class and the peasantry. In our country alsc
the capitalist section wants to survive at the
cust of the common man. They pick money
out of the pockets of the common man, rob
him, fill up their own pocket and build a
fortune. This is the characterisiic of the
capitalist class. Our government, which re-
present the monopolists, big business  houses,
zamindars and the richer scction of the pro-
duce, have produced this budget. That is why
Isaid in the beginring that I rise to oppose
this budget.

During the 23 years of Congress regime the
poor have hecome poorer and the rich richer.
All this talk of socialism, of social wclfare ctc.
is nothing but a deception or pretention.
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Does this budget contain even an iota of
dircction for building a socialistic economy, to
provide land to the landless and poor people,
to provide employment to the unemployed
People or to rais the standard of living of the
common man ? No, Sir ; not at all.

Every year they produce a budget which
faxcs the commodities more and more, thus
Increasing their prices still further. That is
the real characteristic of  our government, as
we have seen al] along. Some people lamen-
ted that this Congress Governmen* did not
keep up their promises, the promises which
lhey‘hz.wc given during the election period.
But is it something new ? Since 1952 Cong-
ress Government gave o many promises to the
votcrs at the time of the election and after
comu?g to power they never fulfilled those
promises.  They have always be.rayed the
people in the past, they are betraying them
now and they will betray them in the future,
because they represent the capitalist class.
They cannot give any relief or facility to the
Common people because it is not in their
nature,

E\'_en. a cursory glance at the budget shows
that it is a police-biased budget. The tudget
allocation for CRP is Rs. 77,67,33,000. Apar!
from that, therc are allocations to the BSF
and the Industrial Security Force etc. The
total expenditure comes to ncarly Rs. 100
crores for maintaining the pclice batallions
at the Centre. This Ccrgress government
wants to strengthen its own police force Lecause
it knows that its anti-pcople behaviour will not
8o unchallenged, that prople will challenge it,
people will come forwaid :0 protest against it
and resist it. That iswhy it has incrcased
its police Ludget.

Then, as if the increase in the police force s
not cnough, it has come forward with another
Preventive Detention Act, now called the Main-
tenance of Internal Security Act.
this because they want to put the people who
are opposcd to them inside the prisons without
any trial.

They want

Sce the Budget for the Tribal arcas and you
will find that the allocation of funds for
police is to the tunc of Rs. 14,92.23,000 but
for cducation it is only Rs. 92,33.000 and for
public health only Rs: 74.51,000. Not only
that, in Andaman and Nicobar Islands also I
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find that the police budget is very much. It is
Rs. 93,53,000 but for education it is only Rs.
63 lakhs.

That is why I say this. To what items does
our Government attach much importance ?
Not to health, not to education, not to deve-
lopment work, not to the uplift of Scheduled
Castes and Scheduled Tribes, not 1o the deve-
lopment of backward areas but to increasing
the police strength. To strengthen itself it has
allocated a lot of money for the Police. -

This is the thing that is taking placc in our
country and these people advocate that they
are building socialism, that they are giving
some relief to the poor people. But the real
thing in their mind is what the capitalists
think. Tet the common man go to hell but the
capitalists must survive. This is the crux of
their Budget. Because they are looting the
common man, tkey want to strengthen the
police and to suppress the working class, the
employces the peasantry and other people who
at last are bound to risc against their exploi-
tation and repression.

Yahya Khan has been Lutchering in East
Bengal—now it is Bangla Desh—with the help
of 70,000 military. But what is our Indira
Government doing in West Bengal ? In West
Bengal we find the West Bengal police strength
itsclf is 60,000 and the CRP and BSF streng'h
is 50,000. Bcfore the Jast general clection they
deployed another 5,000 military force, 1Tt
ccnmies 1o a total of 1,60,000. Now Shri Ajoy
Mukherjec wants another 25,000. That means,
it will ccme 10 ncar akout 2 lakhs. This is the
thing that is geing on. T want to protest
agaiust that. This should not go unchallenged
by the fpeople. Let cur Government realise
that,

Comirg to the point of the Cerure and the
States, I should be very preise, 1 say that
more pow: r and we.lth has been concentrated
in the hands of the Cenire and they want to
concentrate it more. Really, the States are
quite helpless. Even to start a small project or
some welfare work cte., they are to wait for the
grants from the Centre. 1 think, this state of
affairs should be put an cend to. The States
should be given more power and at least 75
per cent of the total inceme from excise ete.,
should be given to the States  themselves,
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[Shri Dasaratha Deb]
Coming to Tribal welfare, in the Fourth
Five-Year Plan at p1s: 418, the Plan suggests :

“The first step nccessary for raising the
economic condition of the Tribal popu-
lation is protection from “exploitation.
This has to be supported by legislative
and executive measurss. It is also
necessary to ensure that the protection
to Tribes in the matter of eviction and
land alienation, scaling dowa thz debts,
regulating moaeylending and control-
ling the rate of interest, is properly
enforced at the fizld level.”

But this Budget does not indicate even the
making of a beginning to fulfil that rask.
This is only tall talk and this tall talk has been
uttered by the ruling class just to fool thc
people, to catch their votes and not to do
anything about them.

After 23 ‘years of Congress rulz, we have
found that tribals have lost what they had
carlier. During the British period, they had
their cultivable lands whi~h they have lost
now. They had jungle and forest lands for
shifting cultivation. They have lost those
lands because almost all the areas have been
brought under “Reserve  Forests”  and  the
tribal people arc no even allowed
jungles and  forests.
out of cmploym xat.

to cater
‘They have b2en throwa

In Tripura, 2000 tribal people woie uproot-
cd from agricultural land aad 403) tribal
familics were ousted from their occuparion
because they could not cultivate forest lands
for Jhum cultivation as such lands have been
brought under “Reserve Forests”. More than
1000 families arc implicated in forest cases on
the plca that they have violated the Forest
Actand thry have bz:a pressurised  into takins
loans from unserupulous moacy-lenlers at an
exhorbitant  rate of interest to defend
cases, etc, Therefore, T say, so
Government is

their
far as the
concern~d, in  words, they
aiways express ia favour of the tribal people.
But actually they are not doinz anythiag  for
them. ‘They ar- doing contrary thiags.

In Tripwa itself, the tribal belt has been
scriously disrupted due to  infiltration  and
penetration of nun-tribal people, There is no
checl on it In fast, the Goverament is encou-
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raging the infiltrators, The result is that the
tribals have been facing serious aggressions on
their home land.

Wheve is th= Government schem: to protect
the handicapped people ?  There is nothing.
Even the other day, my hon. friend has bcen
complaining about the difficulties that they are
facing. The sam= thing is taking place in other
parts also. It is high time for the Government
to set apart at last some lands in the tribal
areas exclusively for the tribal people and no
other people should b= allowed to infiltrate,
to tettle, on those lands. In many places, the
tribals have been deprived of their own rights,
etc. Now, the Governmant should examine
and see that all the tribal belts are declared as
scheduled arcas. In thosc areas, some autono-
mous regional committces should be sct in the
tribal belts wherever it is practicable and feasi-
ble and the developmental work at least should
be given to those tribal regional committces.

In this coanection, the Administrative
Reforms Commission headed by Mr. K. Hanu-
manthaiya has given certain suggestions
regarding Manipur and Tripura States as to
how these tribal areas should be constituted.
I suggest, those rec :mmeadatios may be taken
as a guide-line.

Finally, T want to placc certain  suggestions
before the hon. Finance Minister to give up
the policy of taxing the common man  through
indircct taxation, to withdraw the proposal of
enhanced rate of taxation on maida, coarse
cloth, ready-mad: garments of cheaper variety,
motor spirit and cigarettes, etc. ; to reduce the
budget of CRP and divert the funds to other
devclopmental works ; to rctain  the existing
tribal compact belts undisrupted and give
regional autonomy to triba: areas wherever it
is feasible, to withdraw CRP from West Bengal
forthwith and to give 73 per cent of the income
from cxcise which is collected from the Siates
to the States,

SHRI N. K. P. SALVE (Betul): Mr.
Deputy-Speaker, Sir, cver since the Budget
was presenfed in this House by the
Finance Minister,
have mounted a
Finance Miuister and have unleashed a fury
which s almost  unprecedented  both  for
its virulence as well as for its stupendous  irra-
tionality.

hon.
the Opposition Members
tremendous  auack on  the
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My friends belonging to the leftist partics
have been merciless on the Finance Minister
as well as the Opposition Members belonging
to the reactionary rightist parties have been
ruthless on the Budget proposals. By a strange
irony, for diametrically opposite rcasons, while
advancing arguments which were not only
diametrically opposite but destructive of each
other both of them have reached the same
conclusion to our benefit, a very highly politi-
cal conclusion, that in these Budgct proposals,
we have perpetrated a fraud on the people, the
grandiose poll promises were something up to
which we have not lived and that in this Bud-
get we have let down the people and we have
not come up tu the expectations of the peopie.
Itis their right to make a political capital
out of every situation that they can but only,
Sir, if these critics were a little less dishonest
politically and a little more objective academi-
cally, I have no doubt in my mind, the three
extraordinary features, the threec exccptional
features in this Budget could never have esca-
ped their notice.

The first extraordinary feature in this
Budget is this. It is the extremely meritorious
and the efficient management of the country’s
cconomy in the year that has gone by, ie.,
1970-71. The Budget figures are available and
the actuals are available to us. We have got
the Economic Survey for the year ending the
31st March, 1971. Wec know how this year has
been. Anyone who has made objective study
of the Economic Survey would have no doubt
in his mind left to comc to the conclusion that
this year is very distinctive for economic effer-
vescence and for sustained growth.

Not long ago, at the time of mid-term poll, it
was alleged by my friends from the Opposition=-
especially from the Jan Sangh Members, who
always have thcir wide mouths open and minds
shut,--that mid-term poll was ‘devised” by Mrs.
Gandhi and Mr. Chavan because the country’s
cconomy had  been brought toa ruin and
disagier. It was contended in my constituency
and in every other constituency that the wid-
term poll had been sought before the regular
Budget had been put  before the country
because the country’s cconomy had been
brought to the beam-end of a disaster and the
country’s cconomy had been mismanaged.

Sir, T only bope that the qualms of conscien-
ce, if they have any, would trouble them for
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having been so fraudulent with the Flectorate
and having made such gross misrepresentations

“to the people. Weé know they did not .gain

anything out of dishonest polilical propa-
ganda.

The second extremely extraordinary feature
of this Budget which cannot escape the notice
of anyone who is a student. of fiscal affairs is
the judicious and the prudent treatment given
to the wide margin in the Receipts _and
Expenditure side. The Receipts and Expendi-
ture side was left with a deficit of Rs. 440
crores. Rs. 397 crores is the net amount ; but
we have reckoned also the amount of Rs. 43
crores which would be going to the States.
The difference comes to a large amount of Rs.
440 crores. Apart from slight murmurs herc
and there about the expenditure side no one
from the Opposition has come out with any
specific suggestions as to what should be done
to cconomise. A lot of Political advice was
there that expenditure should be reduced. But
no one has come forward to say how expendi-
ture shouid be reduced,

SHRI INDRAJIT GUPTA (Alipore): Not
on staff cars and chaprasis.

SHRI N. K.P. SALVE: We don’t want
staff cars and chaprasis eithe,

Here is this large deficit of the order of
Rs. 440 crores at existing levels of taxation and
it is a delicate task for any Finance Minister
to deal with it. He has dealt with this skil-
fully and deftly. Otherwise our price structure
would have been thrown out of gear and our
cconomy would have a different picture before
us. He has handled this aspect of the matier
skilfully and defily.

The second important feature of the Budget
is that the gamut of indirect  taxation for the
first time, takes in a much wider section of the
community. For the first time. the gamut
extends to those who are not so rich. Thisis a
decision for which we are, for the time

being,
paying a rather heavy political penalty,

Thisis a temporary political penalty, be-
cause coertain sound econonic decisions will
have to be taken by a Finance Minister and it
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is not always that sound economic decisigp>
will always be politically populzr; and if they
are not always going to he politically popular it
does not matter ; we shall have to stand up to
the criticism, and it is only time that will show
that they are sound decisions. For, one thing
has to be understood clearly. If the enduring
disparities in wealth, opportunity, power and
incomes are eradicated and have to fight,
then where is the affluent section on the one
side as against the not-so-affluent on the other ?
The entire section is one and ths samz, that is
precisely what is contemplated. After I have
explained the impact of direct taxation on the
afluent section, it will be clea: that there is
going to be no more any such thing as affluent
scction ; as long as our taxes arc cnforced pro-
perly and effectively, and as long as people pay
their taxes honestly, honest assessees can never
hereafter be affluent. That is one thing which
is absolutely clear. If the disparities in income
and wealth ketween the rich and the not-so-
rich arc eradicated and they become a thing of
the past, then itis absolutely imperative, as a
corollary or sequcter of this phenomenon that
tax has to be levied on those who are not so
rich. When that is done, then our political
opponents arc trying to exploit the situation.
But not one of them has come forward (o point
out how this difficulty of bridging Rs. 440

crores has to be solved satisfactorily.

Yesterday, I read Shri Atal Bihari Vajpayee
having said that Governmecnt had not taxed
air-conditioners, refrigeratorers etc. It is a mat-
ter of opinion as to which item has to be taxed
and which item isnot to be taxed. But the
basic principle remains that ultimatcly they will
have to tax the items and extend the gamut of
taxation even to those who are not so rich, if
they are to augment their revenues, if they are
to carry on the development plans and if they
are to carry on the administration of the
country, Those who arc trying to make politi-
cal capital will very soon realise that here also
they will abort once again in theiv cfforts.

T was surprised to learn of the criticism by
some Members that this budget was not a so-
cialistic budget, that this was not the type of
budget which would help create an cgalitarian
society, I fail to understand how a man pos-
sessed of his rational faculties can cver come
out with this type of criticism or argument, It
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is scandalously dishonest. Either the person
does not understand what the impact of direct
taxation is going to mean on the affluent sec-
tion or if he understands and still he says so,
then he must be an idiot, congenital or of his
own choice. My respectful submission is that
it may be that along with the rich, the not-so-
rick are also taxed. That is true. But so far
as the affluent and rich sections are concerned,
a crushing bklow has been dealt to them in
these budget proposals, and if the laws as they
now stand are implemented sincerely and effi-
ciently, if evasion is curbed, I have no doubt
in my mind that in a few yecars’ time, we shall
have no compuaint left about an eradication of
disparities.

There is an extremely steep rise in the
wealth tax rates. There is withdrawal of
exemption outright, wherc wealth exeeds the
maximum exempted amount being onc lakh of
rupces in the case of an individual and two
lakhs of rupees in the case of a Hindu joint
family. I am going to point out just now a
concrete instance thatif a person has as little
property as Rs. 1.50 lakhs worth, the burden
of wealth tax is going to be more than the in-
come-tax itself. Is this not socialistic ? There
is also a steep rise in the capital gains tax. I
dare submit that our rates of taxation on each
slab with the increase that has now come
about in the surcharge on individuals and joint

families are the highest in the world on every
slab.

AN HON. MEMBER : Congratulations.

SHRIN. K. P. SALVE: My hon. friend
does not scem to be very happy that it is so.
The difficulty with them is this. On the one
hand, they say the budget is not socialistic ; on
the other, when we point out that it is, they
congratulate me. At any rate, I accept the
congratulations even if he does not
for we deserve them,

mcan so

SHRIR. V. BADE (Khargone) : Socialistic
by taxing maida

SHRI N.K.P. SALVE: If he has not
understood what I am trying to say, itis not
my misfortune,
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So far as the creation -ofan equalitarian
society is concerned, it is only through direct
taxation that it can be brought about. Anyone
who says that indirect taxation is going to have
any effect or significance in ending the dispa-
rity between the rich and the poor is, I think,
putting the cart before the horse. It is only
through direct taxes that we are going to slash
or take away a substantial chunk from the rich
and put it into the exchequer. The result is
that the supposed rich man has very little left

with him after paying income tax and wealth
tax.

Not going far away, I will take my own
instance. I have received as salary for the
month of May the magnanimous hounty in an
amount of Rs. 4.83. A man reaches a stage in
his life where he starts hating the sight of a
cheque. T have received this cheque after
deduction of my house rental, alteration of

bungalow, rental for my urniture, fridge
ete,
I have made some calculations

‘ on my
income-tax liability.

MR. DEPUTY-SPEAKER : Is this the
position every month or only this month ?

SHRI N. K. P. SALVE : I have not the
slightest intention of suggesting that I am
privileged. We are all in the same boat every
month.

As regards your question, Ido not know.
But for this month, it isso. My calculations

are for this month only. (WW) e FEATT
S, qAF FegaE N g IAR ST qAH
Ffegn fF fraar sarer s A1 9gar
& olt< a9 mw awa g fF @AW Fvew
HISETE Y qE AQGIW 8§ a1 |
(zamwr)

I have made somec calculations on the
income of Rs.500. There ave 12 slabscf
income tax and this amount is to be taxed in
the 9th slab. Rs, 350 plus a surcharge of Rs. 35
will have to be paid on it. It comes to Rs. 385.
For paying this, I will have
savings. This will have to comec out of my
professional earnings. I will have to carn
Rs. 1170. to Le able to save Rs. 385 after  pay-
ment of tax on that carning.  'Thusoutof a
total earning of Rs, 1170 plus Rs. 500 which
comes to Rs, 1670, I am left with the magna-

to fall; on my
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nimous bounty of Rs. 4.83-to pay for my
petrol, maida and other things. This will give
some idea of how expensive itis for some of
the professionals to come and sit
chamber. But that is a different story.

in this

AN HON. MEMBER : They are not expec-
ted to come here.

SHRI N. K. P. SALVE : Isitnot socialis-
tic? Is it not sufficiently socialistic ?

May I also give another illustration which
might interest members ? This is where wealth
tax exceeds income-tax on a2 meagre amount
of Rs. 1,50,000, where Rs. 75,000 is the capital
for one’s business and Rs. 75,000 is the house
property. On this, the total income earned by
an assessee is Rs. 17,500 say 12 per cent. The
gross rental income on a property of Rs. 75,000
is Rs. 7,200 and the net rental coming after
tax and repairs works out to Rs, 5,400. Then
the income-tax attributable to the housc pro-
perty will only be Rs, 680 and the wealth tax
will be Rs. 750. Still is this not socialistic ? Tt
will become the most pusintive hobby for any
one to own property in days to come; it is
only the unwise, the thoughtless, who will
think of owning property, specially profperty
not sufficiently Iucrative.  On Rs. 60,000 the
income tax is Rs. 26,450 and the balance left
is Rs. 33,550, i.e., about Rs. 2,800 per month.
And if I earn ten times more, Rs. 6 lakhs, the
balance left after tax is only Rs. 57,200, i.e.,
4,765 when you arc earning Rs. 50,000 p-r
month. This 2lso is not sufficiently socia-
listic ?

There is an actual case that was referred to
m: for opinion. A house property in  Bombay
is worth Rs. 20 lakhs and has a net rental
income of Rs. 3 lakhs. The taxation on  the
inccme on the said property is Rs. 2,49,550, and
the wealth tax on this house property, includ-
ing the additional wealth tax on urban
is Rs. 1,65,000. The total of taxes thus s
Rs. 4,14.550 i.c. Rs. 1,14.550 more than his
entire income. So, a person possessed  of  his
senses will never think of property worth Re, 20
lakhs hereafter.

assets,

This in fact is a case referred tome for a
certain opinion. They wanted to know whether
the vires could be challenged of the  additional
wealth tax levied on the urban  asscts, This is
how the present direct taxation is proceeding
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and to say that it is not socialist is extremcly
uncharitable. You may not agrec with us, with
our philosophy and ideology, but surely this is
socialistic, and there is going to be eradication
of disparities as a result of this, I have no
doubt in my mind.

All these laws which are socialistic in their
approach are excessively rigorous and harsh
and cannot be very strictly and faithfully
implemented, the reason being that the tax
administration machinery working under a
democratic set-up has its own limitations. After
all, we are not working under a totalitarian
or despotic regime. But I do hope that tax
evasion would be scriously curbed, for, if that
is not done, then, tax hecomes penalty only
for the honest and becomes an extremely
rewarding adventure for the dishonest and the
tax-evader.

I welcome the measure that has been taken
to acquire property at the cost mentioned in
the document itself, if the value is understated
to avoid tax. The Maharaja of Gwalior is not
here. I would like him to support this measure
and I do hope that this provision is made
retrospective so that Government can acquire
even those propertics where therc was  fraud
sought to he perpetrated by understating the
value of the property in the last ten years.

A word about sructural changes in the cor-
porate scctor. The Bombay papers are now
writing that whatever structural chznges have
been made in the taxation of the corporate
scclor are going to zct as a damper and arc a
retrograde step affecting the buoyancy of pro-
duction which had gathcred momentum in
the previous year. This is nothing but intimi-
dating tactics. The six structural changes
which have been made do not even  touch the
fringe of the fiscal programme and plans which
might have been contemplated by these compa-
nics. They are very ordinary changes, the most
important being that there is an increase in the
surtax where the chargeable profits exceed 159
of the capital employed. Otherwise, the subs-
tantive ratcs remzain the same.  Development
rehate is threatened to be biought to an end
from 1974 and there are a few other siructural
changes which do not mean very much. In
fact, Dalal Street in Bombay has reacted  very
favourably as soon as the budget proposals
were announced.  ‘They thought they were
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txcellent proposals. Investment market was
very strong, very firm and stable on the day
budget was presented. Some of the members
including myself had stated after budget that

the corporate sector could pay some more tax

and that had not been provided for in the
budget proposals. On the third day market
started going dawn . retrospectively, 1 cannot

understand why ? If these were honest trends

and not manipulated this would never have

happened. The investors und-:rstood the pro-

posals on the first day as much as they under-
stood them on the third day. Now Bombay

papers are trying to Create an unnecessary-
bogie of the structural changes in the income-
tax of the corporate sector. They do not in
fact touch the fringe of thc matter. Rs. 16
crores to be raised from corporate sector is not
a largs amount which is going to disturb the
economy nor the investment climate, nor pro-
duction, nor productivity.

One thing is clear. The cffective rates for
the corporate scctor. on its truc commercial
income arc at tremcndous variance with the
In the small booklet that I had
published, Is India the Highest Taxed Nation?
I had dcne a little excrcise and tried to ascer-
tain what were the effective rates, whatever
might have ben the rates on paper, in the
Schedules in the Finance Act from year to year.
I have taken the figures from an article prepared
by the Federation of Indian Chamkers of Com-
merce and Industry. This is not just faked up
with a socialistic objective or purpose 10 sup-
port Mr. Chavan or Mr. Ganesh.

Effcctive rates on Commercial profits had
worhed out, in the case of a priority industry
to 30 per cent in the first year, 35 per cent in
the next year, 36 per cent in the third year,
36 per cent in the fourth year, 35, 56 per cent
in the fifth year. This is the conclusion I had
rcached. 'The Reserve Bank had in its  bulle-
tin issucd in 1969 had made certain calceulations
of the profits of as many as about 3,00 public
limited companies and the conclusion it had
rcached was th t on its commercial income the
total tax liability did not exceed 47.5 per cent
in the aggregate excluding the development
rebate and concessions to priorly industries. I
refer to the conclusion I had reached in  this
book. It has to be understood by knowledge-
able study of Indian taxation that
rates’ of corpotate taxation in
below the ‘paper rates’.

‘effective
India arc far
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SHRI R. V. BADE : Is the tax on maida

socialist tax?

SHRI N. K. P. SALVE: Tam coming ro
the direct taxation ; tax on maida must go.
That is my proposition. The Finance Minister
should undertake an enquiry to determine what
arc the effective ratesin the corporate sector
and determine a tax plan for five years. In the
course of the next five years, substantive rates
of corporate taxation can ecasily be increased
by 5 to 10 per cent. We need stability and
simplicity in our tax laws. Let them have a
fixed taxa:ion for five years ; it does no: matter.
We may fix up arate of 90 per cent but in
effect after so many incentives, concessions,
rekates and deductions the tax comes to 30 per
cent, We are decciving ourselves if we think this
variation in paper
immaterizi. At least
statistics in thematter.

we must have proper

There bas been a heavy dose of indirect
taxation. My only question is: why should
the Finance Minister pass on the entire bur-
den of indirect taxation of excise to consumer ?
There are companies which arc making tre-
mendous profits. I you see the balance sheets
of manufacturers of toilct soaps, you will find
that they arce making fantastic profits. We are
supplying them the raw material, tallow at
cheap rates. We arc exporting mangoes, bana-
nas, cattlefeeds and wec starve oursclves
and arc exporting even rice to get tallow and
supply to the factories at cheap prices and they
are making profits. It is the consumer who
must not pay the additional levy.

SHRI INDRAJIT GUPTA: That is also

socialism.

SHRI N. K. P. SALVE: We¢
fect in every manner. T do hope that the Fi-
nance Minister will make a note of it and issue
dircctions that the companies which are manu-
facturing toilet soap shall not increase their
Price......(Interruptions).

are not per-

MR. DEPUTY-SPEAKER : I can give him
all the 13 hours of the Congress Party if all
the Members of that party agree.

SHRI N. K. P. SALVE: Thc samc ap-
Plics to brass utensils, pressure cookers, gas,
readymade garments. ‘The entire matter should
he got examined and the companies should be
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asked to bear the burden. The levy on maida
_should go and also the levy on petrol should
;0. We have rotten cars whose carburators do
not consume petrol but they drink petrol. Un-
less we have better cars, unless we have better
carburators, the increased petrol price will be
too high. The levy on petrol should go..........
(Interruptions.)

Everything that the- Finance Minister. did
was opposed by our friends on one principle or
the other. Theysay: do not tax the rich
because of production, productivity and invest-
ment principle ; do not tax the not-so-rich be-
cause of the socialist principle ; do not tax the
assessees in the corporate and non-corporate
scctor becausé of the fiscal principle ; do not
tax cigarettes and alcohol on the friendship
principle ; do not club the incomes of husband
and wife and tax them, on biblical principle
and finally do not tax glassware, brasswarc and
cosmetics-on hen-pecked husband’s principle.
The only thing that comes to light is the utter
lack of any principle in their criticism. '

SHRI BALATHANDAYUTHAM (Coim-
hatore) : Mr. Deputy-Speaker, Sir I rise to
oppose the budget. I raise the demand that
the road block put up by those whom the
people believed were going to be sappers and
mincrs be removed. You could not have ex-
pected a more congenial background for carry-
ing out the wishes of the people just now. The
background was politically and cconomically
the most favourable. It was politically favour-
able in this, that the mandate given by the
people which the Finance Minister chooses to
call the mandate for socialism, was a mandate
for a change of the Constitution. The manda-
te was given to amend the Constitution. The
astute Prime Minister asked the people to give
her two-thirds majority. She posed the picture
of the pauper and the prince, and showed her-
self as a valiant warrior on the side of the poor,
and pointed out to the Supreme Court and to
the provisions of the Constitution which were
standing in the way of clementary economic
reform,

Now, the massive mandate is for an amend-
ment of the Constitution, and to vemove that
block on the road of progress. Haviog got that
mandate, you also get the report of the Eco-
nomic Review and, as {ar as it gocs, the cco-
nomic conditions scem to be sct for a good
take-ofl, 1laving got this mandate and having
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had this background of econorcic set-up, I do
not see wiy the Finance Minister should have
come forward with a budget as it is.

As our leader pointed out in his speech, the
struggle for resources is grim. We quite under-
stand the difficulty of the Finance Minister in
trying to fill the gap of nearly Rs. 400
crores, Resources have to be found. The
counury of classical capitalism found its resour-
ces for development by piracy on the high
scas by sending Clives and Hastings for colonjal
loot. Unfortunately, for our Indian capitalist
class, the high seas are no more open for
piracy nor are the colonies open for -loot.
Those countries which built up their Under
industrial base took 300. years, We cannot
afford to wait for 300 years. these circums-
tances, the Government of India kas to
wage a grim struggle for finding
sources.

the re-
Yes. We have to find resources and
have we really searched for the resources ? The
resources are to be found in a very narrow
base. The resources are to Le found not in the
rural sector, because it is assigned to the
States ; the resources have to be found from the
urban sector and that too not from all the clas-
ses. For resources we have borrowed heavily
from abroad. When you want to fill up the
gap of soire Rs. 300 crores or Rs. 400 crores,
was it difficult for the Government to ask for a
moratorium ? A country like Britain had ask-
cd for a moratorium from America. Last year,
you had paid nearly Rs. 400 crores towards
principal and debts. Now, if we ask for a
moratarium of five years, can’t we find resour-
ces that way ? Government says no, because it
is a question of creditworthiness. So, ycu
would not recort to those people because the
pcople are already mute to be taxed. Have
tried surplus in the public sector ? No, because
we have only started the dialogue with the
publie sector. There is the Indian Qil Ciom-
pany managed by people who have got hidden
links with foreign companics and from whom
you cannot expcct a surplus. Have you tried
to utilise public financial institutions ? Yes;
LIC and IDB have given loans to monopoly
houses to the tunc of Rs. 161 crores and more.
It was very interesting to hear the Minister
saying that the LIC investment in public scc-
tor was Rs. 1.14 crores with a return of 10 per-
cent and in the private sector, it was Rs, 233,94
crores with a rcturn of 6.8 per cent When
be was asked why he should not try to utilise
the investment the national interest, his reply
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was very brief: “The public finance corpora-
tions should look to the public sector under-
takings with morec interest.” This is the posi-
tive indirection given by the Government. LIC
will go out of the way to help big money-bags
to save their holdings when they get into finan-
cial morass. Did Government think of nationa-
lisation of foreign monopolies in India ? No.
It will lead to international complications.
Even when they nationalise, we have seen how
they do it from the way they have done in re-
gard to general insurance. Even for managing
general insurance, they have to give compensa-
tion. So, this source also is not open to them.

There was a tax called expenditure tax. But
Shri Morarji Desai said, they had to spend
more for its collection than the revenue ifsclf.
Is it not a fact that in India, therc arc pcople
who arc spending cxtravagantly, living ostenta-
tiously, with a vulgar display of wealth in the
midst of poor down-trodden people ? Still,
expenditure tax will not work and they will
not r.sort to it. Wili they try to realise the
arrears of income tax amounting to Rs. 700
and odd crores? No. There are legal difficulties.
They are very clever evaders and Government
isnot equal to them. They have been talking
about black money all the time. What harm is
there if you try demonetisation ? The Finance
Minister has rejected it offhand. What do you
lose 2 A trial costs nothing. But their comes
the fear of creating confusion and you are
afraid of reaction. But taxing people is not
difficult at all.

Take the imposts on the corporate sector. The
tribute paid to the Finance Minister is, for the
first time there is no new impost on the corpo-
rate sector. He has been raised to a historical
figure and congratulated ior sctting up a
record by his massive taxation measurcs in peace
time. Has the Government applied its mind to
the question of utilising the full capacity of
the machinery installed ? Everybody tells us
that 50 per cent of installed capacity in this
country is not being tapped. But there is no
cffort in that direction. He has taken the ine
of least resistance, i.c. taxing the people. They
arc not preparcd (o resort to any of these
mcthods for finding resources. What is casy
for them is 1o tax the people, that is indirect
taxcs. So, two easy methods are there ; one is
to loot the people and the other is pickh-pock-t-
ing, inflation.
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Coming to indircct taxes, since it has been
dealt with by many memhers, I do not want to
dwell on it at length. But the Finance Minis-
ter, while dealing with the tax on maida and
petrol said that it was consistent with the
s?cialist pattern. I can tell you that in a socia-
list country the two things you can look
forward to as the cheapest things are bread and
travel. In the country which is marching to-
wards communism the first to be given is free
b‘read and then frec travel. So, that is the direc-
tlon.' Therefore, when I was reeling under the
massive blows of taxation of the Finance
Mxmstc.r there came before my mind the picture
2§xzﬂehi:;toineue telling  the hungry people

no bread, why not eat cake ?”

I'wanl o ask the Finance Minister one
p01'lxn<?nt question. Why are you giving up
the principle of (bhe last budget, the prinéiplc
of aYoidancc of multiple effect of. taxing inter-
mediates that cnter into the cost ol other
goods ? Why are you so soft to the corporate
sector ? The answer is “we want re-invest-
mf:nt.” My simple answer is that if they
1"e1nvcs(, it is in the private scctor. The, dharma
in the private sector is fish cating fish. Re-
investment in the private sector will lead to
development  of monopolies and the whole
platform of the other side during the clections
and cver afier was that monopolies block the
road o progress,

So, my contention is that the taxation mea-
sures of the Finance Minister are sclf-defeating.
He proposes price stability, which is not therc ;
youcan sce it. He proposes social justice.
Patently, it is not there because the poor are
being hit on account of the price rise. With
regard to economic growth, the upheavals
among the people because of the rise in  prices
1s going to upset growth. So, what they are
doing is they are cutting the branch on which
they arc now sccurcly siiting,

te has made a claim of an increased invest-
ment of Rs. 300 crores in the budget for deve-
lopment. T want tosay that in the last 12
months the price increasz has been 7 per  cent,
offsctting this Rs. 300 crorcs which he has envi-
saged. What is more, if you sce the ratio
between investment and national income it was
11 per cent carlier and now, it is 9 par cent,

isa crash
The

Another cliim they have made

programme for uncmployment. words
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must have meaning. How can you call thisa
crash programme? If you link Cauvery and
Ganges, I can understand your calling it a
crash programr:e. If you convert all the metre-
gauge lines into bread-gauge, I can understand
you are calling it a crash programme. What is
this crash programme with Rs. 50 crores when
55 textile mills have been closed according to
your own answer ?

With regard to employment, 50 per cent of
the employees of the Central Governmert,
necarly, 28 lakhs of them arc’ getting a basic
pay of less than Rs. 100. This is what they are
getting when they are employed.  And yct you
call this a crash programmz.

Then you say that you want to reduce and
tax the salary and perquisites that arec  obtain-
ing in the private sector. But when a question
was asked alout the salary and perquisities the
answer was that “the information asked for is
not readily available with the department as the
same is not required to be furnished by the
companics in terms of the Companies Act,
1956”. This shows that they are not serious
about the proposal because they have no idea
of its magnitude.

Coming to Centre-State relations, my State
has done whatever the Centre has asked it to
do. In the State of Tamilnadu we have the
agricultural income-tax, cducational cess and
raffles. Yct we are not having enough resources
for welfare schemes.

Further, with regard to language, out of
Rs. 25 crores allotted for the Fourth Five
Year Plan, Rs. 12 crores are being spent for
Hindi alone.

15.00 hrs.
With regard to Bangla Desh, the Budget is

going (o be Our socio-cconomic
structure is going to be upset. What  is more,

upset.

wc are going to have an inimical border with-
out Bangla Desh, You have to take the offen-
sive because that is the best defence today.

Finally, T thought the Clives and Hastings
ol Indian capitalism had teen removed by the
clectorate in the clections in 1967 and impea-
ched in 1971, but the ghosts of Clives and
Hastings of Indian capitalism arc haunting the
‘Treasury Benches and I would like the wizard
of the Prime Minister to exercise  those Trea-
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sury Benches of thosc ghosts, A crash pro-
gramme of nationalisation is the only answer
for all the three objectivesset forth by the
Budgete. I'want to know whether they have
the will to do it.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : Mr. Dcputy-Speaker, Sir, I have
watched the Budget discussion for the last two
or three days with great attention and interest.
It has been a very serious discussion and it is
not only as a Minister but also asa much
more serious student of the present Indian
situation that I will try to bring some clement
of seriousncss into it. -I am saying this because,
I was listening to my hon. fiiend and collea-
gue, Shri Balathandayutham. I thought,
during the last 15 or 20 years he must have
grown but the way he has put this very serious
problem, he was speaking in the samc manner
in which he was speaking in the Annamalai
University, and what has happened during the
Jast 20 vears in the situation of the country, in
the correlation of political forces, in the econo-
mic situation that exists today, seems to have
been completely lost on him.

SHRI KALYANASUNDARAM (Tiruchira-
palli) : Perhaps he has not grown in the way
in which you have grown.

SHRI K. R. GANESH : It isvery difficult
to come to any disputc  with a very revered
political leader like Shri Kalyanasundaram.
So, shall leave it.

SHRI N. K. P. SALVE: He concedes that
you have grown,

SHRI K. R. GANESH : This budgct has
come in a particular background and I place
this background before you and the House.,

A massive mandate was given to the partly in
power for change and for a radical social trans-
formation. There is a reality of the cconomic
situation which we cannot get out  of., Being
a very large and big country with a huge,
multitudinous population that we have got,
certain cconomic realitics have grown during
the last 20 years and these factors had to  be

tahen into consideration  in

framing  the
Budg:t.

JUNE 7, 1971

Gen Budget—Gen, Dis. 156

Then, there are certain constitutional prob-
lems which this House is aware of, which have
been debated in the country and on which
cerfain directions have got to be taken. The
people of this country have given a mandate
and in this House itself it has been proclaimed *
and conceded that if we have to bring about
a radical social transformation, a ceriain
amount of constitutional changes become
necessary,

There was also the problem of Bangla Desh.
It is a huge problem. The only difficulty is
that our friends opposite want the Government
to act on Bangla Desh and to come to grips
with the huge, massive, colossal problem, which
the nation in its entire history has not yet
faced ; vet, after saying that, they would ecven
not concede to the Finance Minister the mas-
sive cffort that he has tried to make in the
given situation.

I am not one of those, sitting on the Trea-
sury Benches, to say that this Budget is socia- -
list Budget. I am not going to say that. This
Budget isa very honest effort in the given
situation to rise the necessary resources so that
in the coming years, it will be possible for us
to build a national economy on the edifice of
which socialism can be built in our country,
Tt is an honest attempt taat the Finance Minis-
ter has made.

Budget is one of the instruments. Itis nota
total instrument. The total national strategy
has got to bz seen and vicwed in the context of
our national situation to uirdersiand the direc-
tion in which the country is going. Whatever
positive featurcs there are in the Budget to
which many hon. Members have pointed
out, apart from that, we have to see the
total national strategy of national revival
and national advancement. The national
strategy  along  with  Budget, I submit,
is following a very secrious  consideration
given by the Government to bring about
constitutional amendments in those sections
and clauses in which the national advance is
being hampered.

‘There is the decision to abolish privy purses
and privileges of princes, to take over general
insurance as a step towards nationalisation of
general insurance and the dialogue and discus-
sion that is going on today to bring about a
c iling on urban property. As regards land
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reforms, I concede with some hon. Members
on that side, that we may not be fully convin-
ced that all that is possible in land reforms
has been done. The Government itself has
said that much more has got to be done. But
certain steps havc heen taken and certain
changes have taken place. The entir: country-
side looks much different than whatit was
when we becomeé independent. A vigorous
effort has got to be made. Cerlain administra-
tive, political and other steps have been  taken
to see that full-scale land reforms as is practi-
cable in the given situation are carried out.

Then, as regards monetary and fiscal poli-
cies of the Government, the nationalisation of
banks is'a big instrument to re-orient the entire
monctary and fiscal policies in the direction of
helping the public sector and taking away the
concentration of economic power. In this
connection, I would also likc to place before
you the recent guide-iines that have been
introduced as far as the investment of financial
institutions is concerned in the various big
monopoly houses_and other houses that my
hon. friend has mentioned. Certain guide-
lines have be:zn given in which the shares of
big financial institutions, at what point of
time and under what conditions, could be
converted into equity capital and all that.

This total picturc has got to be secen  before

we can understand the present situation.

. Budget is one of the instruments in the total
national strategy that has got to be seen.

SHRI R. V. BADE : Mr. Salve said that
those who say, Budget is not a socialist Budget
are idiots. Now, the Minister himself says that
it is not a socialist Budget. Hec says that it is
only a step towards socialism.

SHRI K. R. GANESH : It will be difficult
to understand my which I am
placing for my hon. friend. Socialism is not
built in one Budget. Itisa very long-drawr-
out process. What we can say is that we want
to build up s~cialism. Whether you like it
or not, whether the forces that are outside this

arguments

party like it or not, we want to build up socia-
lism because in a large country like India,
there is no other way cxcept to build up a
socialistic socicty.

There is another point that I wish to make.
One of the criticisms has Leen that  “garibi
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hatao” slogan has not been implemented. Of
courss, that is not a very serious criticism
made by serious Members who participated in
the debate. This garibi hatao” slogan re-
“garibi
hatao” is not going to be achieved by one
Budget alone. It is not going to be done even
in five Budgets till this Government will last.
It has got to be a long-drawn-out process of
national advance. We are indicating that
national advance in this Budget. The way the
country is going has Leen indicated in the
various steps that Government had taken asI
have indicated earlier. The whole irdication
of the national revival has got to be secn in this
picture.

One serious criticism was made about
growth. Both Mr. Indrajit Gupta and Mr.
H. M. Patel, very senior Members, said that
there has not been sufficient emphasis laid on
growth in this Budget.

SHRI INDRAJUT GUPTA : He was refer-
ring to growth in ‘the private sector while I
was referring to growth in the public sector.

SHRI K. R. GANESH: I hope you will
concede me when Isay I am not trying to
equate yaqur position with his position.

It is not only the increasc of Rs. 155 crores
in the Plan outlay that has got to be seen, but
we have to see this in the light of the various
provisions that have been made in the Budget.
For example, we have got this Rs. 25 crores
for eradicating urban uncmployment and
Rs. 50 crores for the crash programme. I
concede that this is not sufficient for meeting
the growing problems that we are facing. But
certain provisions have got to be made. Rs. 75
crores out of this Budget is not a small sum.,
It is true that massive resources have got to be
raised. But what are the mechanics of raising
that ? What is thec way ? Certain political
realities have got to be understood.  There is
onc thing which we have got to remember that
this country has got a very tax-base,
This narrow basc of 109, or 15% of pcople is
there in which we have to do all permutations
and combinations. So, the first thing to be
done is this, that this tax-base has got to be
enlarged. We have to create
tions to cnlarge this tax-base.

narrow

necessary  condi-

With the present 10 or 15 per cent tax-base



159 Gen. Budget—Gen. Dis.

.[Shri K. R..Gancsh]

it is not possible for us to raise massive resuorces
in a country like ours, with its complex and
difficult problems. We want to use the Parlia-
mentary system as a means of advancing and
building up our economy, as a means of using
that national economy to build Socialism in
this country. This is what we are trying to
experiment. It has been possible to achieve
some success because a leader of vision and
statesmanship and world perspective, Jawahar-
lal Nehru, carried this country forward. After
all we have the public sector enterprises. After
all we have bhuilt certain Lases for future
growth. We have made some advance. The
position in 1967 was presenting a situation of
disappointment and frustration.  That situa-
tion has completely changed and the expecta-
tion of the people has been rouscd.

We, who want national advance, have got to
sce that these hopes and aspirations of the
people are dirccted into proper channels. My
main idea in intervening in this debate is to
point.out that the budget has to be seen in the
context of the totality of situation. A levy
here or levy there is but a small item in the
mechanics of taxation as far as this budget is
concerned. I am quite sure that the Finance
Minister, after having heard the views of the
House will certainly take many of these factors
into consideration.

1f the total outlay, not only the increased
outlay on the Plan but also these outlays of
Rs. 50 crores and Rs. 25 crores and the outlays
that have been made for rural works program-
me.are all added together, then it would come
to a development outlay of ncarly Rs. 240
crores and not just Rs. 135 crores. That is
what I am submitting namely that we have
got to scc the total investments that are being
made in the various sectors of our economy, in
the very vitals of our cconomy.

1 have very long briels here with me,  fromn
which it is possible to contest every figure that
has been given by every hon. Member, whether
it be the question of direct taxes or indirect
taxes, or the question of the total direct and
indircct taxes accruing to the national revenues,
or it is the question of the levies falling  on the
10 pev cent basc in relation 1o the total per
¢apita income of the country. I can contest
any figure that kon, Members can give.
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My object in intervening in this debate is to
place before the House the total perspective of

g1c budget in the context of the national
situation.

SHRIT S. M. BANERJEE (Kanpur) : Does
his brief have figures of evasion ?

SHRI K. R. GANESH: I have those
figures also. I have answered that point al-
ready. I can tell him the increase in arrears
of income-tax that we have got. Shri Indrajit
Gupta mentioned the figure of Rs. 700 crores.
I may tell him that this figure is not also
correct, because that is the gross demand that
we have made, and there are many other fac-
tors in connection with that.

The total taxes that have bezn collected
out of the arrear demand have been growing
from year to year—from Rs. 59.94 crores in
1964-65 to Rs. 159.61 crores in 1970-71. This
is provisional figure for 1970-71.

As a result of the vigorous steps taken by
the Department in conncction with collections,
the actual collections in 1970-71 came to Rs.
826.29 crores. This is also a provisional figure,

as against the budget estimate of Rs. 77€.75
crores.

As T was submitting, the Finance Minister
was faced with a very difficult task, in the
context of the sneio-cconomic conditions as
they exist today in our country. I concede
that we have to make a Dbreak-through and
bring about radical changes in relation to the
economic condition. But as the conditions
exist today, and as the Constitution stands to-
day, as the rcalities of the economic situation
stand today, the Finance Minister has made
a bold effort to raise the necessary resources
and whilé raising these resources to see that
the taxation does not full on the common man
or on the poverty-stricken man of this country
I wish to submit that I want to make a diffe-
rence between the common man and  he pover-
ty-stricken man. In this country, 90 per cent
of people have got a  per capita incomce of less
than Rs. 500 odd. It is this concentrated
poverty, it is this huge unemployment problem
that has got to be autacked, that has
got to be tackled and for which resour-
ces much  more massive, perhaps  wn
timies more massive, have got to be raised. If
we have got to apply our mind to the concen-
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trated poverty which exists in the rural and
urban areas, then hon. members will agree that
some of- the taxation measures that have
been suggested for taking away resources from
that section which afford to pay are justifiable.
I do not deny the right of Members to criticise
some of the levies that the hon. Finance
Minister has put and at the appropriate point
of time he will consider the criticisms, but if
we have got to take thc total picture of the
Indian situation in view, if we have to eradi-
cate the  concentratcd poverty which exists in
its most humiliating form, if we have got to
ensure a very fast rate of economic develop-
ment which implics that necessary surpluses
will have to be generated, if we have got to
hold the commanding heights of the cconomy
in the shape ofa larger public sector, if we
have to see to it that concentration of economic
power in the hands of a few is broken, it is
necessary for us to see that this 10 per cent
which can afford to pay a little more bears
that extra burden.

Let us take the Bangla Desh issue. Itis a
colossal problem that has come on us. Itisa
national problem. If we have to tackle it in
the way hon. members want it to be tackled,
resources are necessary and will have to be
raised. This problem of raising resources is

therc in  any underdeveloped or developing
country, '

Then take the food subsidy. We have to
:e»e.c that the price .0 the consumer is not
increased and the price to the cultivator is not
lowered also. On this account, we incur an
expenditure of Rs, 30 crores. It is a measwie
of social justice, distributive justice to help the
weaker sections of socicty.

Again, in this year’s  budget, there is a
P‘rovision of Rs. 100 crores on account of inte-
Yim relief reconumended by the Third Pay
Commission,

) SHRI, S, M. BANERJLE : He is tulhing of
interim relief,  1s it not a fact that the cost of
living index has reached the 10 point average
and according to the last Pay Commission
formula, the Central Government employces
arc cntitled to  another  slab of dearncess
allowance ? Has it not touched 225 points ?

SHRI K. R. GANESIH : This is not a point
which imn:cdiately arises out of it. ‘Tomorrow

JYAISTHA 17, 1893 (SAK4)

of the Lok Sabha,
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there is a question on this in the Rajya

Sabha.

SHRI S. M. BANERJEE : I am a member
I cannot go and sitin the

Rajya Sabha.

SHRI N. K. P. SALVE : Hé can sit in the
gallery. .

SHRI D. D. DESAI (Kaira) : Are we hear-
ing a thesis on garibi hatao or garibi badhao. .

SHRI R. S. PANDEY (Rajnandgaon) : It
is both garibi hatao and amiri hatao. -

SHRI K. R. GANESH : He does not
understand what garibi is. To him it isjusta
slogan. Either my English is bad or his capa-
city to understand me= is very low.

When I referred to garibi, I was referring
to the concentrated poverty that exists in the
rural, urban and slum areas. Lot him not
spéak about motor spirit, petrol and things
like that. 1t may be all right for political
slogan mongering. Any Government that comes
and sits in these benches has got to take into
account the conditions obtaining in India
which I depicted and has got to apply itself
to solving this problem of concen trated pover-
ty, the problem of accelerating growth at a
very fast rate, the problem of building up a
viable public distribution system and so on.
Thess are the basic problems of the Indian
cconomy today. So, the strategy laid down by
the Finance Minister in his ‘budget, the total
strategy of which T had spohen in the beginn-
ing, was in the dircction of meeting these huge
gigantic problems. Government s giving con-
sideration to the question of arrears of tax,
realisation of income-tax ducs, the question of
black money for which a Committee has becn
sct up-—an interim report has been submitted
by it—and to the question of better utilisation
of the public sector so that the public sector
generates more and more surpluses, and when
the time comes, the Government will come out
with their policy. I can assure the House that
this Government which can nationalise the
Banks, L. I. C. and General Insurance, which
can bring ahbout land retoras, which has broug-
ht about ia the last 20 years all the important
legislative measures that this country is proud
of, i1s also capable ol tackling this problem
which the hon, Members have mentioned.
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[Shri K. R. Ganesh] )

There is only onc question concerning my
constituency to which I wish to refer. Shri
Dasaratha Deb raised the question of the out-
lay on the Andaman and Nicobar Islands
and said that less was spenton ecducation.
For his information and the information of the
House I may submit that per capita expendi-
ture on education in the Andaman and Nico-
bar Islands is the highest in the country. The
territory is so spread, so far as flung, thau it is
necessary 1o build a school even where there are
only five or ten students. There are places in
the islands where there are primary schools
with less than 10 students, but you have to
provide primary schools. Having put pcople
there, you have to provide them with certain
minimum neccssities of life, certain minimum
educational facilities. The total number of
schools, higher sccondary, primary and middle
schools in the islands, witl be the highest in
the country.

I submit that the Finance Minister, in the
given conditions of our counury, political,
economic and constitutional conditions, has
made a massive, bold cflort to raise resources
for the advance of the country so that in the
years to come he can lay a firmer basis for a

rapid rate of growth and for more equitable
distribution and social justice.

SHRI BIRENDER SINGH RAO (Muhen-
dragarh) : Mr. Deputy Spetker, Sir, in his
Budget specch in  the opening  lines Mr.
Chavan has claimed that the cconomic picture
of our country is very promising. I fail 1o
understand  how such a senior lead:r and

administrator like our present Finance Minister -

can say that the cconomy of our country pre-
sents a very oromising picture. He should
show very well that the present structure of
our gconomy stands on the shifting sands of
forcign aid and that th - basis of this cconomy
is fictitious figure of our nadonal savings. e
has also friled o assess realistically the prob-
lem of refugees from Bangla Desh.

Tam a soldicr, an cx-Army man. I have
listened to most of the specches and would like
to cxpress a2 soldiers” point of The
Finance Minister has made  very significant
changes in  increasing the outlays on social
welfare and development as he has said, but

view,

it pains me o see that no proper attention has
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been paid to. the defence of our Country.
The osutlay on our defence is about the same
as® was last year.

AN HON. MEMBER : No.

SHRI BIRENDFR SINGH RAO: Very
little increase. I have seen the figures.

AN HON. MEMBER : How much do you
want ?

SHRI BIRENDER SINGH RAO : T want
it to be doubled, if you want to rcmain inde-
pendent and save your country. Thisis what
I am going to say.

We are refusing to fac> facts. Since the
Prime Minister moved a resoiution in this
House expressing sympathy with the freedom
fighters of Bangla Desh much water has flowed
under the bridge. Itisasad and dismal fail-
lure of our forcizn policy and also our defence

“organisation. Our oaly sin is that we are a

weak nation. We have not built up our mili-
tary power othzrwise we would not have been
facing the problem of Bangla Desh today.
Most of our fricnds in the Housz may not
have seen what war brings. I have been in the
battle and I have seen the plight of people on
whose land war is fouzht. I have witnessed its
horrors. T have also been  very closely associat-
ed with defence cforts after  the Chinese
aggression of 1962, As a former soldier I warn
the Governm:nt that the pcople, lcast of all
the soldicrs, would nolt tolerate another deba-
cle like the 1962 one because of the inefliciency
of the Government to raise our defence poten-
tial. We should pay immediate attention to
our defence nceds  and we
this poriod as a national
crores proposed to he
grant-in-aid

should treat
cmorgency. Rs. 785
given to Stales as
to be wasted could all be divert-
ed to Delence 5 Rs. 50 croves provided for crea-
ting cmployment opporiuntiics and another
Rs. 25 crores tor providing empioyment  to the
cducated vacmployed could also be diverted to
defence becauss our defence services could pro-
vide best opportunitics lor the employment of
our young men, ‘Theve could be alot of ¢em-
ployment by developmezatal activity thus creat-
ed all over the country. Programmes like com-
munity developmznt should Le scrapped. A
fot ol money could be saved and diverted to
build an efficient Navy and Air Foree. Tt is
very painful to sce that while India is sur-
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rounded on three sides Ly sea, we do not build
a strong navy. We are concerned about what is
going on in the Indian Ocean; but our Navy is
insignificant, Is it worth being called a Navy ?
Are we really competent to fight our two strong
ncighbours, at least onc of tham is very strong
~—China. We need a much larger air’ force to
meet them. We have to increase our armed
strength. I am sorry to say that very little
attention has been paid by the Government
and also the Members of the House to this
question. If Wwe do not pay attention imme-
" diately to this problem, time will be lost. We
are already too late. We are talking about
recognition of Bangla Desh. I wish it had beca
recoenised within fiften days after the trouble
started. We are moving towards September
ard  October, the same period when China
attacked, when the Tibetan passes would open.
Very little timz i; left. We could just move
like Hyderabad into Bangla Desh and help
freedom fighters to consolidate their pOSiiiO;l
therc in four months and could have com~ out.
Then we could face the whole world, If
nothing has been done so far, T would say that
It is mraningless to ask  that Bz\ngln(])cxh
should be recognised. Whether we recognise M
or nof, ir matters little, What ive
strengdh and we chould build up military
strength  speedily, Then only we can llcl[;
Bangla Desh, We can only then find fri nds
inv the comity of nations. We arc isolated today.
We have no mutual defence pact with even tl.u:
snleill(:st country ljke Nepal or Cryloa. Our
roving  ambassadors are

need s

going from door to
dfmr Lut they find the doors are closed. Cham-
pions .of human rights have closed their éy(s to
what is happening in Bangla Desh. Pakistan has
u.‘l'nt‘d the table on us, We should declare a na-
tional ‘mergency and pay immediate attention
’t<‘> our defence and increase our militavy power.
They clatm thiat this is a socialistic budget, T
heard the hon. Minister just now saving that
smn.c ol us did not understand what garibi is.
T is drrelovant (o give the slogan of garibi
hatao teday, I say that our slogan should 1.
‘akat badao’ I'hat s the With-
out that, we cannot exist. Sir, T want to ask
the Minister v

oaly thing.

y humbly, what does he m-an
by “Remove Garibi 27 \What the poor  people
.\\‘11:1( is bread, cheap hread. What they want
socoarse cloth at least (o cover their bodies.
What they want is o shelier,

1 would like to tell him that during the  last
20 yearo - 1 do not krow it de vy had tried o
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find out this—how much the prices have fallen
and what is the value of our cash today.
Rs. 100, twenty years ago, means Rs. 59 today
in India. That is the fall in the value of
money. There is so much increase in the
money circulation during the last 20 years.
From Rs. 2,000 crorcs, the manef " supply has
incrrased to Rs. 7,000 crores. And on top of
all this, since the nationalisation of banks, the
situation has been further aggravated. The bor-
rowings by commercial banks from the Reserve
Bank of India have increased by more than
double in two years ; from Rs. 169 crores to’
about Rs. 370 crores. Whaut is all this going to
bring if not higher prices.

I would like to compare the prices of consu-
mer goods. A poor man wants cloth. But they
are snatching it from him. They are increasing
the duty on coarse cloth, so that he cannot
even scratch his sweating body. If you com-
pare the price of coarse cloth with the price of
land, what do we see? Just to give you an
example, land in the countryside is selling at
¢ight annas per square yard or per squarc
metre. That is the average price of land ; very
good, cultivable land ; and that is land for
ever ; for his children for generation this land
bzecomes one’s property. One has the right to
bore through the carth on one’s land from India
to Amcrica on the other side. This land is
available at cight annas per square yard., But
the cheapest varicety of cloth today costs Rs. 2.00
to Rs. 2.50 per meter, nothing less than that.

‘The most important thing for the wage-carn-
er is bread. I wonder if our Finance Minis-
ter is as innocent as the Dauphin of France who
said during the French Revolution, *“These
people are shouting for bread ; why should
they shout for it 2 Why can’t they eat cakes ?”
Duty on bread maida 1s really hard. I would
say bread should Lo the cheapest thing. There
should he no duty on bread. It should be sub-
siddised, Most of the prople, poor wage-carners,
take theiv breakfast and  luncheon  with bread
and a little chana. This is what they  are doing
in Dohi and other towns, You go to any hous-
ing colony; you will sce it. But they have
even tricd 1o increase  the price of bread, and
coarse cloth,

1 am surprised that the Finance Minister’s
atiention has also been drawn to the paiated
lips and the colour on the shallow cheeks of
Indian women. He is probably the greatest
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Mahratta of the 20th century, and it is cer-
tainly not in keeping with the great Mahratta
tradition of giving protection to women and
honouring them. The aids to beauty for our
women should not be taxed. It is not chival-
rous. It is also not fair to the Prime Minister.
She is the symbol of Indian women today, and
I know from personal experience that the wo-
men in India, irrespective of how their hus-
bands or brothers voted, have voted for the
Prime Minister’s parly in general simply be-
cause she belongs to their class. So, the Finance
Minister would probably agree -to withdraw
this tax on aids to keauty. I think he would be
making a very good gesture.

There has been some criticism about the
agricultural scctor not being touched. I would
say, what has been done already is too much.
Our agricultural machinery is already selling
in the blackmarket at very high prices. Levy
has been imposed on tractors and a tractor can
now be bought only at Rs. 10,000 more, in the
blackmarket. It also goes against the Directive
Principles of State Policy. Article 48 lays
down that Government shall try to have
modernised agriculture in the country. We are
passing through a transitional period. At this
time when we are just becoming a little self-
sufficient in food grains, pcasants should he
left untouched. Peasants should be cncourag-
ed ; you arc going to need their services., In
conclusion, T would like to quote Goldsmith :

“For Princes and Lords may flourish or may
fade,

A brcath can make them, asa breath
has madc,

A bold peasantry, its country’s pride,

If once destroyed, can necver bhe sup-

plied.”

SHRI C. M. STEPHEN (Muvatiupuzha) :
Sir, Irisc to support the budget. I compli-
ment the Finance Minister for the boldness and
purposefulness of the budget. The budget is
not a mere staternent of income and expenditure
In a democratic sct-up, cvery bu-get is a mile-
stone in the onward march of the nation. This
budget is much more so, because it comes after
a national referendum as to the direction and
goal to which the people of this country want
this country to be taken.
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15.43 hrs.
[Surt N. K. P. SALVE in the Chair]

When I approach the budget, I apply three
yardsticks to decide whether it measures to my
expectations, viz., whcther the budget is pur
poseful or whether the Finance Minister has
conceived in the budget the purpose which the
nation wanted him to hold in view ; whether
the Finance Minister has evolved the correct
strategy for the purpose of taking the country.
to the goal Lo which we are to go ; and, whe-
ther proper policies and programmes—fiscal
and political—have been evolved for imple-
menting the strategy that has been laid in the
budget. Measuring it by these three yardsticks,
1 am completely satisfizd with the budget ; it
is satisfying in an extremce mcasure. In no res-
pect the budget has fallen short of my expecta-
tions. Apart from being a member of the rul-
ing party, as a person responsible to the people
who have eclected me, I have tried to analyse
the budget more critically than my friends
opposite. The look at the
budget, the deeper I analyse it. the more con-
vinced I am becoming that this budget is the
best that can be presented in the obtaining
situation. :

morc

closcly 1

With regard o the first yardstick, the
Finance Minister is very clear in his mind.
He has spelt out the purposz with which the
budzct has been evolved in no unceitain torms
viz., “national growth coupled with social
justice”.

He has no illusions as to the cffectiveness of
this budget. He candidly states at the end of his
speech ¢

“It is hardly possible to claim thata new
social and cconomic order can be
ushered in through budgetary policy
alone, much less through a
budget.”

single

There is no tall claim about this. But the
question is what is the dircction, whether the
direction is correct, whether the policies are
correct and whether he has kept in his view
what the pcople want the Finance Minister of
this country to keep in view.

He has kept in his mind a future India in
which there will be social justice, a future India
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in which there will be progressive growth, a
future India in which there will be)distributive
justice. He has kept that in his mind and I do
not think that anybody in the opposition will
challenge this statem'nt of mine. I do not
think anybody in the opposition will challenge
that the people of this country want to go to
this ultimate goal which thz Finance Minister
has delineated before us,

Now the question is whether there is a
proper strategy. While hearing the budget
speech I was reminded of a speech which I
have listengd to, a speech by Pandit Jawahar-
lal Nehru at the AICC session, when he was
irying to outline the basic plan for the country.
He said : T want to cut a coat; I have a partj-
cular measurement; but the cloth available to
me does not measure up to the dimension of the
coat”. Then he asked the AIGC “What should
I do ? Should I cutthecoat in accordance
with the cloth which is available to me or
should I get the cloth and cut the coat to suit
my physical framec ? The people of India want
a particular dimension. So, T will get the
resources 10 cut the cloth according to the
tequirements of the pcople.” This is the stan-
dard that the Finance Minister applicd in fra-
ming the budget. May T submit that the
Finance Minister could have, if he “wanted,
presented a budget which was balanced and
Zl.lameasure surplus also ? He could have
limited the plan expenditure to thc actuals of
1970-71 and could have avoided to offer 1o
spend Rs. 300 crores more.  He could have
forgotten about she unemployment problem in
this country and could have avoided to set
apart Rs. 50 crores for a crash programme and
Rs. 25 crores for the cducated unemployed,.
He could have forgotten in his callousness the
plight of the children of this country and could
have avoided injecting into this budget a pro-
gramme of Rs. 10 crores for them. 1In that
way, he could certainly have saved Rs. 375
crores and that would
could have presented a
completely balanced and
surplus.

have eant that he

budget which was

slightly in  the

But should he have done that or should he
have sought to implement the
incorporating all these things in it ? The
Finance Minister could have assumed  the
posturc that here is a Finance Minister coming
in the course of a few ycars who, for the first
time, is presenting a balanced budget, a surplus

programme
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budget. He could have taken the credit for it

and perhaps applause from the galleries. But

I say that he would not have been honest to
the nation if he had done so. So, he tried to
cut the coat in "accordance with the require-

ments of the nation. Putting his confidence in
the people of this country, in the patriotism of
the people of this country, taking strength
from the progress that this country has made
in the course of the last few vyears, he .told
himself, ““I believe in India,- I believe in the
people of this country, I will go to the people
and ask for tax and I will get the tax so that
this country can march forward”. It is there-
fore that I say that this budget is purposeful,
there is a strategy in the budget. The strategy
of this budget isnot onc of stagnaticn, ~the
strategy is not one .of limiting oneself to the
resources at hand, the strategy is one of self-
generating dynamism, the strategy is one of
growth and march forward, the strategy is one
of progress with growth. This is the strategy
that is evolved in this budget and thatisa
startegy that is certainly unimpcachable,

If that startegy is accepted, then the ques-
tion is whether proper measures have been
evolved here, fiscal measures have been
cvolved here. Here the question of distributive
justice comes in, its social impact. Sir, when
you were sitting here you have spelt out the
impact of the direct taxes. I do not waht to
go into it further. My hon. friends on the other
side were saying that the corporate sector has
been spared. I do not understand from
they got this information. If one thing has
to be said about this budgetit is that a
definite attempt has Leen made to make a dent
into the corporate sector.

where

An cffort is made to put a ceiling on the
ircome from the corporate sector, No company
will be permitted hereafter to pay out mode
than Rs. 5,000 as salary. No company will be

permitted herealter to shell out mwore  than
Rs. 1,000 as allowances and all that.  For
whatcever capital gain there is, there is tax

being imposed. Higher wealth tax is being
imposed.  The corporate sector is being  taxed
and this is the beginning of the taxation.

But may 1 say that the scctor
carnot be shaken completely because we want
a mixed cconomy here ? If thereisa a gua-
rantee for the reinvestment  of the corporate
sector money in this country and if it is ot

corporate
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drained out by the leeches, there is no danger
in the corporate sector being left with a certain
measure of money so that reinvestment may
take place until such time that the public
sector grows up tall enough to absorb the
whole thing and take over the productive
enterprises of this country. Tdo not want to
go further into it.

Coming to direct taxes, I rcmember, in the
Taxation Enquiry Committee of 1954, Dr.
Jobn Mathai put forth one suggestion, The
ultirate aim he <pelt out was that the highest
income after tax, that is, the net income,
should not be more that a multiple of 30 of
the income of the lowest slab of the Indian
tax-paying assessee, That is, the highest income
must not be more than 30 times the lowest
slab. What is the picture we are finding here ?
A person who is earning Rs. 10 lakhs, after
tax and surcharge, is going to get Rs. 67,0C0,
which means, ten times the lowest slab man,
Could it be more steep and morc regressive ?
Therefore that is being done. But what is
more important is the concessions that have
given.

MR. CHAIRMAN : You will please con-
clude now. Time is over.

SHRI C. M. STEPHEN : One more aspect
is deficit financing. Itis only to the extent of
Rs. 220 crores, In the Fourth Five-Year Plan
deficit financing is contemplated to be Rs. 850
crores and the Fourth Five-Year Plan con-
templates that in relation to the resources
deficit financing can be to the extent of 5 per
cent. If thisis the standard, with Rs. 375
crores more that you are putting in and out of
the entire resources that would be pumped in,
this Rs. 220 crores is absolutely nothing.

MR. CHAIRMAN : [ am afraid, you will
have to conclud« now.

SHRI C.M. STEPHEN : Itis not going
to raisc the price level at all,

There are certain points I want to make but
as there is no time I am concluding. The
unemployment problem which is there is being
tackled in a very vigorous way. When we
come to the question of the overall Plan tempo,
we find that is being taken up on a higher
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tempo. I am really sorry that I am not spared
sufficient time to go ahead a little more.

MR. CHAIRMAN : Kindly conclude.

SHRI C. M. STEPHEN:
minutes.

I want two

MR. CHAIRMAN : You will not take any
more time. Please conclude.

SHRI C. M. STEPHEN : Others are
given. I ask you only for two minutes more.
My party will allow it, I am sure.

MR. CHAIRMAN : Kindly conclude.
Kindly appreciate my difficulty. I am help-
less in the matter. You will pleasz concludc,

SHRI C. M. STEPHEN : I am not in the
habit of encroaching upon the time limit, but
there are certain points which I do want to
make out. I crave of my party to give mea
few minutes more, if there is anybody here.
The Minister s here and he is agreeing. It is
the party’s time.

MR. CHAIRMAN : Itis not in my hands.
Iam bound by certain rules. Kindly con-
clude.

SHRI C. M. STEPHEN : The party can
give me the time.

SHRI K. MANOHARAN (Madras North) :
You are wasting your time. Go ahead.

SHRI
ing.

C. M. STEPHEN: I am conclud-

‘My hon. friends on the other side attack
this Budget. 1do not want to reply to that
attack but the basic question remains that a
national challenge and a national task have
got to be fulfilled. My hon. friends on the
other side have been making grimaces about
garibi hatao and al! that. 1 have an answer
to that. Has anybody got an illusion thac
overnight in the morning, poverty can he
removed ? Poverty can be removed only by
successive action. The question is whether the
direction is correct and I say that the direction
i correct,

One moie point and 1 have done, The
Finance Minister has laid emphasis or regional
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imbalance. He has laid the emphasis ccrrect-
ly. The unemployment question is a major
question. I may make a mention of the crying
uncmployment problem in my State. The
unemployment problem is characteristic of my
State, that is, educated unemployment prob-
lem. We have got refugees from East Bengal
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From that point of view, I consider this
Budget as a growth-oriented Budget.

The Budget proposols have been criticised
by the Members of th» Opposition Bznches in
all imaginary ways. AH the adjectives current
in political lexicons have been used to

coming on. But you are having refugees in a
long line coming out of Kerala, the educated
people, who want jobs......

MR. CHAIRMAN : Now, I am on my legs.
Of course, it is an interesting speech. But you
have to finish now. Please sit down.

SHRI C. M. STEPHEN : Just half a minute
more. 1am winding up.

1 would appeal to the hon. Finance Minister
and the Government of India to take a parti-
cular part of the country, for example, Kerala,
wnere there is a particular problem 2nd to
tackle that problem on a crying-solution basis.
The unemployment problem in my State may
be taken up like that and it may be tackled on
that basis.

With these words, T support the Budget
completely with a full satisfaction that I have
got before me a Budget which is progressive,
hold, purposeful and satisfying in all respzcts
and in all measures.

SHRI BISWANARAYAN SHASTRI (Lak-
himpur) : Mr. Chairman, Sir, I rise to
support the Budget proposals. I aiso take this
opportunity to welcome th- Budget as a
growth-oriented Budget. The Budget has made
certain marked departures from the past in
respect of creating a cess for the children,
imposing restrictions on expenditure by the
companies and acquiring property at the de-
clared value by thc owners.

The Budget is not merely a statement of
receipts and cxpend.ture nor itis an account
maintained by a housewife. The budgetary
provisions reflect public finance. Itisa baro-
meter which indicates prosperity of the country,
the social conditions and the standard of living
of the nation. Therefore, the Budget proposals
are to be examined from those angles. It
should not be taken as to whether a taxis
imposed here or there. But it is the totality
of the view that has to be taken into account.

d it. Perhaps, they want to make
their existence felt by the people in this way.
The Budget should be examined objectively,
There should not be any subjsctive view.

The Congress Party received a massive
mandate in the recent mid-term poll from the
people for transformation of the society to lead
the nation in the path of progress to prosperi-
ty. To put this question as to whather the
Budget proposals have helped in ush:ring a
new order, the answer is ‘““Yes”. The next
question is “How?”. To answer this question,
let me point out the weaknesses of Indian
economy and India’s public finance. These
are, to my mind, (a) inadequate resources,
(b) inequal distribution of wealth and (c) slow
pacc of industrial development.

Since the Finance Minister has to find out
resources, he cannot but step up resourcss to
finance industry and other things for rapid
growth. Of course, he can borrow money from
foreign countries. But a nation’s strength does
no. lie in what it can borrow from other count-
ries. Its strength lies in what it can produce,

Again, there are political difficulties. If
there is a deal with the USA, the slogan raised
is : The country is mortgaged. If the deai is
with U. 8. S. R, the bogie is : India has be-
come a satellite of Russia. When therc isan
impose on the affluent society—I should say,
on those who have something more than the
others,—the cry is raised. ‘The budget is anti-
people.’

16.00 hrs.

This reminds me of a Jataka story.

Once a dacoit in a forest used to rob and
kill passers-by. But he would not kill a person
unless the person is made to appear a guilty
one. He had his own standard of judgment.
He had a bed and he asked his victim o iie
on the bed. The dacoit warned him that he
would be killed if he was found shorter or
longer than the bed by a hair-breadth. And
consequently, the poor feliow was killed. .
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The Budget proposals may appear short to
those who do not belicve in democracy and
long to those who arc opposed to socialism.

One should not make his mind too much
prejudiced and adopt a fault-finding attitude.
It appears full of blemish to a prejudicial
mind even though there is no blemish.

The Finance Minister proposes to mobilise
resources for growth and growith alone can
lead the country to prosperity and socialism.
Only growth can remove and banish poverty.
Therefcre the budget is consistent with the
Slogan—Garibi Hatao.

It is said that therc is no tax on corporate
income. That is not the correet picture. The
tax on corporate scctor may appearently
appear static in the present time but in the -
near future it will create more and more avenue
and yield more taxes, in the coming ye:rs.
There are restrictions placed on salarics,
perquisites, travelling expenses etc. There are
taxes on the maintenance of guest. houses.
These are only a few of the various taxes on
the corporate sector.

Coning to the Taxation proposals I want
to say a few words. What should bc the fiscal
policy that should be followed by the Govern-
ment of India ? What is it that should be
done in the present context
promised socialist socicty ?

to usher in the

In ancient times the fiscal mecasures were
such that there should not be any heavy
burden on the agriculturists. They arc not
only the backbone but the kingpin of th.:
nation. So far as businessmzn and traders arc
concerned,- the taxation should be gradual.
Whatever tax is imposed, that has to be reali-
scd in full and then only mnew levy may be
imposcd.

I am afraid whether the Government has
got the machinery for realising th~se amounts.
1 do not know whether the Finance Minister
has got the machinery geared up to this extent
whatever proposals arc made would be fully

imvlemented.

It is apprehended that when nrew taxation
comes into force there will be price r'se. If the
pace of growth makes steady progress the fear
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is baseless. If there is no growth of course
there will be price rise. In a changing situa-

tion ncbody can gy that price will remain ever
steady.

The Indian economy operates on a very
narrow margin. Therefore, marginal shortfall
in supply and marginal increase in demand
may upset the entire cconomy. There should
be-emphasis laid more and more on Resources
and the Finance Minister has done well in
mobilising resource for growth.

During the last three plan periods the ave-
rage annual total output has been increasing
at the rate of 3} per cent, Agai.sst this average
the annual growth ratc of population ‘is ahout
24 per cent. It means, we had a nominal
1 per cent average per capita output. If therc
are no resources there cannot be growth and
the country cannot progress towards prosperity.

Therefore, taxation is inevitable. Now, the
question comes o1 which subject there should
be tax. There is objection that tax has bzen
levied on maida, petroleum ar.d other things.
Of course, those things should not be taxed.
But to mobilise resources, such things as are

utilised by the mojority of the people cannot
be exempted.

So far as tax on lipstick is concerned, it is
stated that it is a tax on cleanliuess. But if any
body remembers or recollects the origin and
devclopment of the application of lipstick, he
will be horrifid becausc it has a very nasty
past.

While making the budget proposals, I am
sure the Finance Minister has kept in view the
social obligations and the social needs. In
this respect, I would quote what the Prim-

Minister said while presenting  the budget last
vear, nam:ly :—

““The budget has been .prcparcd to recconcile
the impcratives of growth with concern

for the well-being of the needy and  the
poor.”

I would appeal to the Finance Minister here
about onc thing—some concession of taxes on
motor spirit. He has imposed tax on items like
motor spirit, maida, soap and other such things.
These are the things which arc used by the
lower middle class people ar.d others, not but
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by the common peoplz in the villages. ‘Those
who have criticised this have the peeple livine
in the urban arcas ia their view. You may go
io the villages and sce if anybody uses bread
or thirgs prepared out of maida. The people
living in the cities are more vocal and they are
an organised socicty, and, therefore, their voice
is raised here by their representatives, but the
voice of the people living in the interiormost
~illages has ncver been raised.

There is scope for practising economy on the
sxpenditure side. To mention briefly, luxury
cars should be done away with, There is scope
for practising cconomy in our foreign missions
abroad,

Coming to my State, I must speak one word.
‘We livein a peculiar geo-political condition
that is not of our creation and we are destined
to live there. Private capital is shy of coming
there, and the Government of India arc not
coming in a Dbig way tocstablish industrices
there, and, thercfore, there is regional imba-
lance in growth. If there is regioral imba-
lance, the country as a whole cannot prospe..

Sofar as the cmplovment position is con-
cerned, the BSEF und the CRP are the two big
things where there is big recruitment, but T am
S0rry 1o say that not many persons have so far
been recruited to thesc forces from Assan:.
Since these provide the greatest cmployn:ent
avenue Twould take this opportunity o appeal
1o the Government of India to look into this
matter,

SHRI  VIKRAM  CHAND  MAHAJAN
{Kangra) : There has been great criticism re-
Barding the budget proposals. Some have gone
far and have eriticised it by saying that it is a
sort of betrayal of the masses and  of the trust
Yeposed by the people. s my hon. friend
Shri Biswanarayan $hastri has put it, onc can-
not be more cflective by using adjectives but it
is only mere oratory. But onc has to look into
the realisties to find out
budget means.

what exactly the

Fhe present budget i<, one cazmot deny i,
“great step in the march towards socialism.
A real effort has been made to reduce incqua-
fities and 10 meet the problems facing the
“ountry., ‘The main  problems facing  the
Country arc the problem of inequality, the

Problem of unemployment, the problum of

Poverty and the problem of population explo-
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sion, and the problem of malnutrition which
the newer geacerations are facing. For example,
our younger generations are not getting'ecnough
nutritive food. The result is that they are both
physically and mentally under-developed.

In this year’s budget, a big attempt has Leen
madc to see that they get proper nutrition.
Thus for the first time perhaps in  the central
budget, there is a provision for nutri,}ion for the
voung children.

Sccondly, there is an attempt to reduce
inequalitics. . For cxample the- rate oi wealth
tax has been raiscd. If a person has a wealth
of Rs. 15 lakhs and he puts it in fixed deposit
in a bank, it will fctch 7} or 8 per cent; if he
invests it in companies, he may get 10 per cent,
On a wealth of Rs. 15 lakhs, incoms= at tke rate
of 10 per cent would cometo Rs. 1,50,000.
On this, income tax would take awav about
Rs. 80,000 to Rs. 90,000 and he would be lelt
with Rs. 60,000 or Rs. 70,000. So on a wealth
of Rs. 15 lakbs, the net income would be
Rs 70,000—a return of Sor6 por cont on
capital. What would happen iff with ecach
successive vear, the wealth of that person would
be going down, from Rs. 15 lakhs to Rs, 14-
1/2 lakhs and so on, So in this budget there
is an attempt to reduce excessive concentration
of wealth among the higher echelons.

‘I'lien the budget enlances  the income tax on
incomes over Ry, 13,000 a year, leaving out the
Similarly taxes have  been
imposed on Juxury  goods, not necessities like
wheat, rice, dals ete. Of course, as speaker
alter spraker pointed out, there is scopz for
modification of the tax on maida, and petrol,
specially  those run taxis and scooters.
1 hope the Finance Minister will reconsider
this at the appropriate time. Also I personally
think th» tax on coarse cloth should go, but
there is justification for taxing the finer varie-
tics of cloth.

weaker sectiouns.

who

made to tax the
more
aroups, T'he

comes  practi-

Thus an attempt  has been
wealthier  sections
henefit to the
exsmption Hmit now

cally to Rs. 6,000 a year. This is quite fair.

of socicty, leaving

lower  income

provided

Now, I would like 10 give a ew  suagestions
which may be looked into. ‘There is great scope
for cconomy in  the administrative structure.
We have a chain of oflicers,  from  the clerk,
o the head clerk, 1o the section  officer, then



179 Gen. Budget—Gen. Dis,

[Shri Vikram Chand Mahajan]
under-scerctary, then dcputy secrctary, then
joint secretary, then additional sccretary and
ihen Secretary. Fach has its complement of
chaprasi -etc. which  means that there isa
multiplicity of officers in the entirc burcau-
cracy, Not only it causcs a heavy strain on the
cconomy, but efficiency also suffers. The time
has come to reconsider whether we really nced
such an claborate echelon of officers. 1t happens
that the main decision is taken at the lower level:
for example, the clerk  takes the decision and
1 think in 90 per cent of cascs, this decision gocs
through with minor modifications. Thercfore,
it can be considered whether it is not propcr
to cut out this claborate system which has
hecome outmoded and  reduce the number of
officers, having onc or two instead of such a lot
of them.

Sccondly, T find that the Estate Duty  which
is painless and brings about social justice has
not been revised this year.  Our rates are
Jower than these of Great Britain, I, therefore,
suggest that a higher Estate Duty  should be
jmposed. It will be easier to pay and it is also
not deterrent to the cconomy of the Lusincss,
There is no celling on business income. In
fact, it docs not deter a person fram carning
more as some other taxes may, This is enc of
the strongest arguments put forward in favour
Lstate Duty and lesser taxes on
rrgular incomes. I think the present income-
1ax should continue and at the same time we
shiould have a higher Estate Duy,

of 2 higher

We have a great problem  of population
cxplosion.  "The present system of taxation
favours the married man and  the person with
a larger family. A bachelor has 0 pay more
ithan a narried man and a marricd couple has
1o pay more  thana person with
two childern.

move  than

So I suggest that  the bhahelors
should be ziven more  incentives and  people
familes should be taxed
‘T hose who exceed the imit should
of penalty for
weaker sections of the from getting
the best outof the provisions made by the
country. Uherelore I suegest that there should
be a tax on larger amilics,

with larecr more,
pay a sort
depriving  the  children of the

socicty

Deficit financing should not e
such a great extent
hurts the weaker
it s

resorted to
uitimately it
socicty and
indirect tax, Deoficis

because
sections of rthe
in factasort of
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financing is nccessary in a growing cconomy

to a certain extent, but if it crosses the upper

limit,; then it starts hurting the cconomy-..
I think dcfigit financing to the extent of
Rs. 220 crores would not help the cconomy

and may hurt the cconomy.
that this heavy
avoided.

Therefore T suggest
deficit financing should be

Finally,
whole

I submit that the Budget on the
is an attempt to reduce  incqualitics
among the diflerent seciions ol the society. Tt
is a hudget which does help invesiment and
growth. I hope that the suggestions which:
I have made will be considered.

#f gEaeg TR (A1) qATIfE g
29 Wiaafaat § uw oraq g f& gw 9w
st oitT qxanf A aAEr S

g1 ZA T 9w &Y gaiaar v & fag
AT E AT ?f‘a:rr?ﬁr' 1 Faq & faw
amz &, wiEA marrt T 2T ST -3 ad

TFIET FT SIAT 2, SHA aratfiE W gar
g7 wifar gw@r g 9% fﬁﬁn GIED
AT FrEAr g ? 991 F HA FEr E. W
ATTAAHT Aq41 qArfagt 1 qg3 & A1av
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What is the need of
this House also ?

oY ASHZ UM : That s necessary. THAT
e & Fu, AL vEAT TRy £ a oA
{97 sra% Tawn 9% TAH 97 ° aqwwr Ay
TIO HIFT ®TT N AT IAF A ATT
FIEFT @R 21 7308 | U g9 41 az
A7 g5 fF S0 owigt § eEF-wid I
TAA AT g7% A a1qd o qFmT e
29 9%, 1971 &7 {50 4741 29171 Fiz-
X TE IANM FT AS AE AR Ll
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SaF AAHT ST F AT FEAE FE G
T EW, AN ET ATES FIH FIA AS
ST AT & UFATIS TS AT FAAT
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[SAEAT F AT & O ARHT AT ZH
geF H @t 4 i1 319 ¥ &W FW A1 9
SART FHIE FLF FT FTH AT F7 (=297 1
gE AW FTTT A aw 1 St faEdr &
FITT ATAT AT I@F (AT qraT &7 qT ST
a4 ATAT 41 g @ {2 AT AT T
FIH w79 g, Umtwfady adf, =&w a9,
Fg AZL TEAAIT FTF A% @7 Al IAAT
1 x| 7 faav )z gz gl w1 A
% 7z ferzad FwIT T A0 | T oM F3;
IAERT T@AT 124 £ ¢ zAfau jIv end g
Bz qv St st fa=sre @vAr ArfEe
{17 AAT & WA% 9T 1 o9 499 &1 g0
i 937 97 39 F qAMEAT AT |

SHRI Y. S, MAFAJAN  (Buldanai @ Mr,
Chairman. Sir. I welcorae the budeet presented
by the Finaree Minister to this House. 1 welcome
it hecause it is progressive, radical in
and purposcful, Under a planned  economy
like ours, the annual budget is an

nature

important
in-trument of cconomic policy. Tt is not merely
a statement ¢l revenue and expenditure. Tt also
incorporates the capital

receipts and  capital

expenditure of the community. That is, on a
certain expectation of resvurces. it arvanges oy
their disposal, that is it decides how the money
reseurces are o he expended for the develop-
ment of the cconomy. T think the budget must
be considered

from  this dovdopmental point

ol view,

We have adopted a policy of planued ccono-
mic development for the last 20 vears,  In o the
tirst 10 from 1931 10 1960
income mcereascd by 3.7 per cent per

vears, our real
“nnunt
and the per capita veal income incrcased  only
by L7 per cemt per

annun. During
the  next

1969, the  progress

We registered  a

nine years, till
was not so o satisfactory.
progress of 3.4 per cent, but with  population
increasing at 204 per cent,  the veal  per capite
income inereased only by 0.9 per cent. Thus,
over these 19 vears, there has been a distinet
improvement in our cconomic conditions,  Lut
it has nol come up o our expectations. During
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the last yvear—1970-71—our cconomic progress
has been fairly satislactory. Qur foodgrains
production has increased by 53 to 6 million
tonnes. Industrial production increased by
5 per cent. The real national income increased
by 3.5 per cent. This is the sccond  time  that
we have done it according to the (argets set in-
the fourth Five year plan. Not only has agri-
cultural production respouded  well, but our
exports increased. Our foreign balance was in a
strong  position and  forcign aid is being
reduced.

Under these circumstances, it was natural
for the Finance Minister to feel  encouraged to
embark on  alarger annual
develepment this year. He has decided thau
during 1971-72 we should  spend not Rs. 135
crores but Re. 300 crores more than  Iast  vear
on cconomic development. This larger  invest-
ment is going to be distributed hetween impor-
tant arcas, or I should sav. strategic areas Tike

shipping, ports, roads. mincs and  metal, agri-

culture and family planning.

1t has been said  that this programme  is
meant to benefit the private sector.  This s
looking at it from  the wrong point of view.
We want to develop the public sector so that

it would occupy the commanding heights  of

the economy. ‘I'he public sector is the  spear-
head of one economic advance, 10 it advances.
the whole of our cconomy  will advance  and
we can progress more rapidly.

This budget bas to be  welcomed  also
because it is an important  landmark  in our
march towards socialism. This is perhaps  the
most radical budget so Lar, because it slashes
down the inequalitics 1o a considerable extent.
Mr. Chairman, in your speech vou had  dealt
with this point but at the risk  of
I may point out, il you carn Re. 1 Jakh morc.
Rs. 60,000 by way of
income tax.  If you carn Rs. 1 lakh
you pay Rs. 92,000, On the third lakh, vou
pay Rs. 97.500. "I'hat means, no
can ever be vich in

repatition,

vou have to pay
more
honest man
this country,  Holding of
property beyond  Rs, 5 lakhs hecomes uneco-
nomic, After Rs. 10 lakhs, @t is sl
ceonomic.  After Rs. 15 lakhs, it is impossible,
because vou have 1o prya 1ax of Rs, 8 per
cente I yew invest Rs. 153 lakhs on housing or
put it in a bhank, you cannot get a net incomie
of more than Ry. 8 per cent, Theretore, we
have virtually a ceiling on income as well as

moye
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on property. Thisisan important landmark

in our march towards socialism.

Thirdly, we welcome this budget because it
makes a detcrmined effo: t to solve the problem
of uncmployment.  This problem  has been
with us since 1942, or since the end of the
sccond world war. At the beginning of the
Sceond  Plan  we  had a  backlog ol
five million. .\t the beginning of the Third
Plan it rose to 7 million. .\t the begin-
ning of the Fourih Plan we had a hacklog of
10 million to 14 million and it is expacted
that by the end of th: Foarth Plan it will
reach 20 million. Though the plans have been
arranged in such a way to creare cmployment
to thy maximum extent, that docs not solve
the employment problem hecause our  popula-
tion has been increasing at a phenomenal rate.
“I'herefore, some special efforts have to be made
This budget proposes  that

outside the plan.
crores crash

wo should spend Rs. 30
programmec for increasing employment  in - the
rural areas. It has further provided Rs. 25
crores for giving aid or scll-etployment oppor-
tunitics 1o the educated people in this country.
beyond  the

for a

For the first time we have  gone
plan and made this arrangemant.
criticised the Finance Minister on
that the amount provided is too small. But it
is only the beginning.  Our Government is
(uite coanscious of the immensity and  urgency
ot this problem. T am that our
Gevernment is prepared (o inerease  this pro-
vision ten-fold, it uecessary. to see that  this
Well begun is halt done.

Poople have
the  ground

quite sure

problem is solved.

Lastly, this hudget has been criticised by the
the  ground
that it would increase the price level. So far
as the prices ol petrol, fine and super-fine cloth
thot their prices will

members ol the  opposition on

are concerned, [ aaree
incrcase but they are commaodities
highee  middle

which are
consumed by the middle  and
class and richer scetions of the community, So
{or as the commodities consted by the poor
their

the case ol

country are  concerned,
prices will not Take
coarse cloth. There the duty has heen
rom 3.6 paise o In the case of
medium cloth the duty has been raised from
+.8 paise 0 6 paisc. Nobody in this sense will
contend that these inereases are apprecizble.
Again, take the case of soap,  Lauudry soap
and houschold soap have net been touched by
the increase in excise duty. Even the duy on

prople of this
increase,
raisced

pais.,
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maida is only 10 paise per kilogram., But

since this is linked with the health and  nuuri-
tion of children, and since our responsibility
towards children is absolute its
should not depend on yield from  taxation of
maida. I think it will not be inadvisable if
the Finance Minister reconsiders his position in
this matier.

fulfilment

It is rcported that mectings have been arran-
ged and morchas organised against this budget
because it is contended that prices will increase
by 8 to 10 per cent.  This is an absolutcly
wrong conclusion. The price level depends on
a number of factors, many of which are bevond
the control of the government. Suppose the
influx of refugees increases tomorrow to a larger
number. Naturally, our expeaditure will go
up. Similarly, supposc the monsoon fails next
year, then also the prices will go up. 8o, the
question we have to consider is whether
budget is responsible or increasing the
1 submit that the prices will not
account of -he budget.

the
prices.
increasc on

The Finance Minister  deserves all our
sympathy and wholc-hearted support for the
rcason that he has brought forward this budact
under the shadow a very great trazady, a
tragedy which hasresulted in the massacre of
lakhs of people and the flecing of millions of
people o this country. They are people
were formerly our  citizens, They are prople
who belong to us and we have to give succour
to them, We do not know how much of
cxpenditure wiil have to be incurred il
are repatriared, |

who

they
This Ludgct has been bhrough
forward at such a critical tim=. Therefoce, this
deserves support from all sides of the House,
because this is a calamity for which the Finanee
Minister is not responsible, the Government of
Tndia is not responsibis. Under these  condi-
tions, T hope this House will give its whole-
hcartul support to the bhudget presented by the
Finanes Minister,

ol %z wam fey (F171477) : wenaw,
aet # faq & weardy g A o’ ww H
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ARZAT Z |

AR, H AT 927 419 29 F AT,
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AT, TZ FEATGFAT %;ﬁf Za | Ffa
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gfax safgdia Sist w0 afaewr fFan
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ITE FT eqT=qT &7 JF fqa%y '{.tm ED|
stirartfasiier 2327 aveq g1 A% | gHrL o1
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AT, T AV @S A frafr oaga A
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9ZR T g O fwar F saw femdAt w1 #2
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AZCRN AEF 2T A1 VA E fraAy g9g &
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frafy aga womAw g1 v ¥ WiT A A
feafy o= 7% & fr Feasrdd F a97 o
W AFTAT g oA anwr & fan wEa-
FIT AT 499 9% & FF% T4 9T @
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1T |

AW, ZE IAW H 47 7 A Fq
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AT AW F ART UF UG TERAT
A1FAT 937 ZIT | '

ATHT, g7 JFAAT F1 AT g BF G
T armrz,‘t T @nv i et fomd Z A
wzaw frar g 5 %= & wfa F 9wt

H, 417 3W | GHIAAIZT ATH F AN H AT
HIFRATET aTIF & THAT % FLAT T

AraifaF graear § aeET afasr &
19 AT GATZ-AEAT FIAT ATAT £ 98 I
H AT e & 24 § oF A999 9
20T 1 '

AT, IFTT T AT FT AT T
frar g @ sax @9 qea< &1 aurs &
ZATE 1T =9 ara F {7 awwieq
AE FIAT Irgar g & fasT wfaeg
qFar & AT SATN F AT H A 77 7eg-
FIM T ILEIA KT A9 77 |

AT, AT A A= afadt ¥ gar
¥ fAu, 4R Fsar F qow F fao e
JiAAIE FAA § AT AT FT SlE O®
Az g 1| Z |y afsaw e
F 25 gfqmd &qF A IeNEE *
fao gfeaa f‘ano A1 7% ZAE OF Az &
AZATY FIF Z, TAF ZT9T A T1aT 6}
STHAT F AT A T F=A1 T OF FFIL
TZTA FYA ST 7 2|

AT, QAT A T AT S GITA AT
moF AR QTR A AT FIHAT FYE
F fau azwie "azE A AT
T4/ JET FE0 7 997 I w7 aifaw
frafa 71 Z@ygnazagas s=d s fFr @
FIF &V SAFEAT XY ATT. AT fF aFT F F@r
war £ ¥, 93 @ ISEA F A1 AT GG
F1 AT Fe A | ZqE A7 AT W UA-
ArfaF, seAfrw 41 amfvg A7 qas
FT ATAATAT &1 ITF) AT F F15 fgm
AT 2T FifET )

]

\\I’ al o

GE
=i



191 Gen. Budget-—Gen. Dis.

[ =0 == wam fag]

A OR(T J AT F OATEAF A H
gz § Al |dify gaen E 6 GeR we
faizor & 791 =1 w2 A9F T fAwre
qF, A7 A1 AFAEANT g TZ FAATA 201
JTTT A ag Wl =AW A F U Sgi Aw
JFAT 31 AT TG T2 F4 T T
g s ¥ A9T | T TAMET &1 AW
afts v FIR 7Y ATFE T 2, a8 A0
JEAAT 47 AT 3 |

[ZT AT I, AT AR H 99 9=
arx A7 mmE g fagifer v [moaa
3w § FrEAfaw A9EE w7 FAMmAT 21
JHAT 1.

auwafa wgta @ 9T AT qIAT q19w
THIT T |

»{( & waw fag : 7 =fF 7a7 7%
2 wfAa &, T UF AFATT AR TET R
H ggar AEAT 1 =@EAA "wt| Ay
g=aaq d@ar fqgtew 5 2w 7 oy Aifs
FX ST FT TAT Z AT AWSAAIZ FU fRI0T
H UF agA 99gT FINET |

@A W, % 'ww 74 2, vF "gsAn
aa T faF F9AT AEAT 21 /AFTH
M AW K AR TAT TaAr 2 R e Aaw
AT 21 AT AT AW & 597 Afaw Iam
A 1Y AT AWM 9T FE AT | a7 A2
ASE AA | AAT F FE K AR ATAT
N1 ILFT T FF FI0 FATH T2 A7
T 32760 T Z2A00A 99T agT FAFEA
% ot frrga A FTR—sm  f Asy
A7 faarfaar #F iw F—zq97 S g
AT TAT Z {7 ANT F FZ FH 2 | AT
zaw gfz 1 I A1 Tw Zim, g =
F G TS v ediv ufaw T A

T | g 77 771 2 F o407 wifaw

JUNE 7, 1971

Gen. Budget—5Gen. Dis. 192

A7 § faquarel F1 qWIEG FIF & fau
F+Z 4T qSAT F FA Q7 F1 I AT T’
33A1 3 =17 3% "mafam s @aafas
97 TST § TR AT &7 & (AT dL
AT 31 A1 ZHIX ZW H &1 FJ9q0T
Ffaam g =aw =7 =1 7 garam far
ST

AZ ST AT Tl [ 3 TAHRT FTLT 977,
ATAFT F1 AT A 2 FL AL ST =
Y FAT 1 awe =wfex § sw=iF o
AN AE AT AFEAT X BT AHAT 5 | ATA-
wfas @7 7 S IAm g, o fawr 2w
TEEF T §, AT FHY AL
Ffv7 Sz ™ a1 SRH WE &1 0% 939
21 T80 32 1 zaw fAu qu gmea g fE
sEt A% g1 A% e 1 @
T |
CHRISATT AV 7IE 9% T AFAT ZU[4T 90

snfaar wfee,
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SHRI S.

Tores

RADHAKRISHNAN - Cudda-
The Finance Minister has presented
this budget which is really o socialist Trudaet,
I support the Budget ard the Demands.,

I want to placc before the THouse certain
major issurs o b cousidered by the Members.
I wish to draw the attention of AMfr. Baladhan-
dayutham from rhe beneher of th Communist
party. e was making a ghostly touch in
his budget spesch and he has made a ghostly
disappearance from the House. T remembey
that he wa saving that Hastings and  Clives ol
Indian capitalism have been impeached and
the ghosts of Tastings and Clives are occupying
the "Lreasury benches. What 1 say s that those
ghosts, are not occupied  onty in treasury
benehes but ghosts are thae in the Opposition
benches also, There ave chosts everywhere in all
partiss exen in the nim: of communism.
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In the last mid-term election people gave a
massive mandate and they have impeached
some of the ghosts from the Opposition
benches.

16.52 hrs.
[Surr K. N. TiwARY in the Chair}

I wish to place before the House certain
important issues to be considered by hon.
Members. This is about the dissatisfaction and
misapprehension prevailing in the States all
over the Country, in some States and parti-
cularly Tamil Nadu.

The Chief Minister of Tamil Nadu Mr.

Karunanidhi presented the Budget in the floor
of the Assembly during the month of March.

He cxpressed his dissatisfaction. He stated that
the Finance Commission and the Planning
body had been partial in making the allotment
to the State. This is found in the Budget
specch presented before the Assembly. The
Chief Minister made special attempts to say
that the Fifth Finance Commission and the
Planning Commission had been partial. He
has argued that ncar about Rs, 800 crores has
been given to other States under Special
Accommodation. He said : “I am not going to
argue whether this amount is given or not, but
in the interest of the national integration
I want from the Finance Minister a categorical
reply to remove away the suspicior that is
prevailing here.”” He has argued that calcu-
lating on the various commitments made, the
figure comes to roundabout Rs. 98.5 per head,
calculated on the basis of all-India, whercas,
if'it is worked out for Tamil Nadu alone, it
comes to Rs. 87.5 per head. In the First Five
year plan itsclf the allotment for Tamil Nadu
comes to 10.8 per cent whereas in the Fifth
Plan it comes to only 5.7 per cent, that is,
half of the total percentage given in the
First Plan. I want to say, in the intercst of
the natjon, that let the Finance Minister come
out and clear away the suspicion that is
prevailing.

The country has to be ruled as a total entity
and anything detrimental to national inte-
gration should be eschewed. The activities of
the Gentral Government and the budget that
they present should reflect  the aspirations of
the States. ‘The Central budget should be a
consolidated one reciprocating  the aspirations

JYATISTHA 17,
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and wishes of the States. Thatis the first
point that T would like to make out. ;

Regarding taxes, my hon. friend Shri Bala-
thandayutham and others have criticised th=m
and szid that they are a burden on the pzople.
No doubt, that is the usual criticism which is
made. As usual, our friends opposite call
themselves socialists and they think that they
are the only socialists in ths country, and,
therefore, they have availed of this opportunity
to make a best show of thcir performance as if
they are wedded to socialism. Qur Minister
of State in the Ministry of Finance, Shri K.R.
Ganesh has ably replied to my hon. friend
Shri Balathandayutham. The people of our
country have seen many of these socialists in
power in different States of India ; we have
seen many of our Opposition parties ruling in
different States under the banner of socialism
and with the word ‘socialism’ impriuted or
engraved in it. They have been given a chance
to rule in some parts of our country, as for
instance Kerala and West Bengal, and we
know how they ruled. They rule thosc parts
of the country and ultimately they were ruled
out of the country. The people have .given a
massive mandate to our party, and they have
expressed their faith in the causes of Shrimati
Indira Gandhi. So, our friends need not worry
about socialism and other things. Socialism
and other things arc safe in the hands of
Shrimati Indira Gandhi and her Govern-
ment.

SHRI M. M. JOSEPH (Pc=rmade) : Deficit
budgets have become a permanant feature of
the Indizn economy. This time, the Union
Minister has presented a deficit budget of Rs.
397 crores against which he has announced
fresh levies for Rs. 177 crores still leaving a
deficit of Rs. 220 crores. There is cevery likeli-
hood of the deficit being increaesd for the
year 1971-72. The budget provides for only
Rs. 60 crores for the rcfugees from Bangla
Desh, an amount which may have already
been spent. On  the Prime Minister’s own
calculation, Rs. 180 crores may be needed for
six months only. But in the budget, provision
is made for a sum of Rs. 60 crores, though he
expects no more than Rs. 20 crores by way of
foreign assistance. How can he be certain that
there will ke no further influx of refugees ? I
doubt whether the refugees will not swallow
much of the annual plan allocations for 1971-
72. So, the Central budget deficits will be
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considerably larger than what the Finance
Minister expects, and thus the gap between
income and expenditure will be larger.

It appears that Rs. 731 crores remained
uncollected during 1970-71. Government
would do well to collect the arrears first and
utilise it for the developmental works instead
of levying new taxes on consumer goods which
are necessities for the common man. The pity
is that most of the tax money will be invested
in the public sector industries which go on
incuiring losses year after year. Rs. 100 crores
was spent during 1970-71 for clearing the
heavy losses on Industries in the public sector.
If this is continued, the private management
may be forced to think why they should not
also be as bad as the public sector.

The Urion Finance Minister has succecded
in his revenue-raising exercise. His eye has
caught almost everything under the sun. He
has relied very heavily on indirect taxes. The
proposals will fetch Rs. 177 crores during the
remaining months of the financial year, out
of which more than Rs. 75 crores will be
through indirect taxes.

17.00 hrs.

Really, there are some redeeming features
in the present budget. Raising the exemption
limit of individual income-tax, encouraging
small savings, making special provision for the
cducated unemployed and fixing a salary
ceiling of Rs. 5000 pcr month are welcome
features. A sum of Rs. 25 crores is being set
aside for schemes specially designed to absorb
the educated unemployed ; I hope my State,
Kerala, which is in the forefront of the arena
of the unemployed, will stand to Lencfit con-
siderably.

The Finauce Minister said in his speech
that the Government have received from the
people a massive mandate for socialism. I do
appeciate it, but the Minister and Government
as a whole should think again whether this
budget lcads to socialism or not. The new
proposals would make the common man’s
bread, clothes and travel costlicr. Bread is the
cheap food of the poor ; bread and butter is
a common middle class breakfast, not the
privilege of the rich or of the higher income
groups, The increas: in the cxcise duty on
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maida is, no doubt, an anti-socialistic step.
We. the Christians, pray every day: ‘Give us
this day our’daily bread’. If the Government
do not come forward witha proposal with-
drawing the excise duiy on maida and bread,
the poor children of our nation will, I am
sure, begin to pray : ‘Oh, Mr. Chavan, allow
us not to chavan ; give us our daily biead ata

moderate cost’. Chavan in our language mcans
to ‘die’.

Similarly surprising is the statement that
readymade garments are mostly purchased by
the well-to-do. The additional excise burdens
on the cotton textile industry will have an
adverse effect, particularly at a time when
the industry is in such a bad shape, The over-
all effect of these duties will be to increase
the cost of living on the masses. The iucrease
in petrol prices would make travelling more
expensive. Three-wheelers and taxis are bound
to raise their fares because of the increase in
running cost. Every ncw levy will have a
chain reaction. The increase in the duty on
petrol will be reflected in higher cost of road
travel. With rail fares being increased, travel
by road 3s well by rail is going to be most
costly.

The 20 per cent tax on foreign travel will
affect our economy adversely. At least expor-
ters should be exempt from this tax. My
humble suggestion is that the Governm nt
should come forward with a proposal with-
drawing the excise duty on maida, bread,
coarse cloth. petrol and readymade garments.

st fragar aet (o) - gunfa
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g A 73 & faga ¥ ag foar 2
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X MY AT, FT AT qET AT
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AR TIawr g F FM oF T
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afgar 7 w1 st 1 gfear @y ¥ @
IR AT TG AV | Y & ST Y qur
f& a7 & & & | 9EF sax faa
faega 3% FT & 1 qg @A af g
A Y 1 IEA I A ag e
TFE G |\ SEd IWF awsT A6
AT ¥ AT F I@F wwET A eiw
AT ag gur fv sua faT 9z S o
FT AT 9T a8 ST 93 3 frr st ag
i W e ey 1ag QT i s FA
T, A Az g37 N @ o FgHE A
¥ | 39T FIT ART AL 3G, a9 THEE
AT, F31 Fai AR | ghear &Y oF 1<
T FAT | Agh W Ag ard | Har FY 9
d@d §, TEEUA A g A@y & A
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# a6 3@ § a1 FR gEd AT JEd
& a1 o g3 AAT AT {1 AT I A
aFel; wuegT uE@y @ o fmar t@E
A a6 QAT 9gar & | @ guaAar g 5
o WY gug § fF gramE o & aun
T IAR AR T 3| F7@ I | QI
A T TF T TF ard Far AF | S_E
FEr AT X T q@ q T 01 gAry
qE AT @ al g (AT AT THT
A gAY, WEr I g ) o S &
AT W § qg al AH FILT AT ATAY
13 W 238 WFHX AT FIAT AT
ar A AIT | afg AT qrIgE gL A
qq grfaedt R Fdat F1 fAaE & fag
fesd § g aG@w qa Y 39 AT FT
qUIAT & aFar g six afe sy e a
FiHT dY IAY 3T JUTAT FT AT A

AT AEI & |

3G QIR g9 ®1 =9 qfvqsy ¥ @A
arfgy 1

fag @t F1 @ faua ¥ sHFT A<
gaafad w0 § 5 agfra frmaa &
faqeafaar s asq & | @ fau o€ @
T | 9g suawdr &A1 Arfgu o fF gw
qF-3rgF A § fFead $&F o afa
FATAT | ST EFW THET 99T AT &, I
JgFT qGA FIA  fBT @ ISM A1fRY
g | e At fFwar sar, Qv ag R
feafq qmaa 7 s

# o e RS gae fad oad
g, @t agiey A4 Ifee § w@W, g wai
¥ 999 FT qFd o, g8 T T9a F4 AR
Fr 2w F Qg S FI9 Iz AMlEY, 9H
yIHAT F IS |

SHRI J. B. PATNAIK (CGuttack) : I risc to
support the Budget and to congratulate the
Finance Minister on doing the best of the
difficult job. The cconomy of the country is
poor. Itis 80 per cent rural and 85 per cent
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in private hands. So poverty here is not
only a problem to be solved, it is an impedi-
ment to the solution of the very problem. It
is therefore from this point of view that we
shall have to see this Budget. A challenge has
been thrown and the Tinance Minister has
taken up this challenge. In response to the
commitment of the party he bas rightly
discharged his duty to the nation.

There has been a lot of talk about the aboli-
tion of poverty. Some Members from the
opposition party have ridiculed the idea and
the party’s commitment to the abolition of
poverty. I say that if poverty is to Le abo-
lished from this country and if socialism is to
be brought about in this country, it is only this
party which can bring about socialism and
which can abolish poverty and not those
people who have monopolised socialism on the
opposition benchcs,

What is expected of a Finance Minister in the
Present circumstances is not to usher in socia-
lism only through one Budget or a few Budgets
and the Finance Minister has put this point
very ably in his speech, What is expectied of
the Finance Minister is to bring forth such
proposals which can lead to taking bold steps
towards the socialist goal. We shall have to
consider this Budget from that standpoint and
see whether the Finance Minister has been able
to take a bold step towards climination of the
f'cgional imbaiances and the disparities in
u}cumr:. He has taken the right step in this
dx‘r(ction. He has moved against concentration
ofwealth in a few hands, and for locating
unearned incomes and unaccounted  wealth.
He has heen able to give more opportunities to
those who are socially backward and econo-
mically retarded. He has taken a bold step
towards solving 1he problem of uncmployment
in the country and he has made a large pro-
vision for the quicker growth of the country’s
¢conomy. The Finance Minister has promised
legislation against benami holdings and under-
valuing of propertics. He has provided Rs. 75
crores for providing cmployment to people
both in the urban and rural arcas. He has
provided in actual teims of expenditure Rs,
300 crores morc in the Plan outlay for the
Centre than  what was donc in the previous
year,

‘There is much controversy regarding deficit
financing and indireet taxation. In a develop-
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ing economy, deficit financing to a reasonable
extent is allowed. I may quote here some of
the examples of history. The Soviet Union in
the decade 1929 to 1939 has multiplied its
industrial output by three times but the prices
have risen in that country by seven times.
Even then, this has not affected the economy
of that country, During the three decades
preceding the first Great War, Japan’s economy
also showed a rise in prices. The prices had
risen 200 per cent, but at the same time, there
has been a remarkable industiial growth and
there has Dbeen a remarkable agricultural
growth. So, deficit financing is not. always
bad. Deficit financing to a reasonable ecxtent
somewhat becomes inevitable ina developing
economy, and from that standpoint, we have
to judge the deficit financing in our budgets.

Then, there is a controversy regarding the
increased rate of indirect taxation. In fact,
as an inducement to save and as an induce-
ment to invest, a proportionate increase in
been  accepted

indircct taxation has as a

feature of modern economy.

With thesc words, T would now make a few
submissions to the Finance Minister. His state-
ment regarding elimination of regional dispa-
rities is welcome, but if we take the three Plans
into consideration, the rich States have be-
come richer and the poor States have become
poorer. The States which are at the bottom of
the economic ladder arc the States of Bihar
and Orissa. The per capita Central assistance
to these States during she Fourth Five Year
Plan is going to be Rs. 63 and Rs; 71 respec-
tivcly, whereas to some States it is going
to be between Rs. 157 to Rs. 382. If this be-
comes the attitude, how can we eliminate re-
gional imbalances in this country ?

What is needed to turn the corner is provi-
sion for rapid electrification and irrigation
facilities in this country. I propose that there
should be a countrywide plan for clectrification
and for cxtension of irrigation facilities to
cvery inch of land. There are now certain
States where clectrification facilities have been
provided to almost every village, from 60 per
cent to 100 per cent of the villages. There s,
on the other hand, a State like Orissa where
clectrification facilities have been provided only
to two per cent of the villages. So, this dispa-
rity in cleetrification in this country could be
removed if there is a plan on the basis of the
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whole country and not Statewise plans. I
would submit to the Finance Minister whether
it would not be possible to have a type of
Commission for both electrification and irriga-
tion for the whole of the country, ard for this,
the responsihility should be taken by the Cen-
tre and the States equally.

I would suggest two measures in the inte-
rests of augmentation of our Government’s
revenue. One is nationalisation of import and
export trade. This would give us a large in-
vestible surplus and secondly the arm of taxa-
tion should be extended to the rich peasantry
in the rural areas, The Finance Minister has
given au indication in that respect, ard I would
submit that if it is possible he should sce that
these peasants are brought under the arm of
taxation and concentration of wealth in the
rural areas could thus be prevented.

I propose that much stress should be given
to full utilisation of the machinery for indus-
trial production in the country. Now we have
a lot of idle machines and idle industries, and
that is not only a sheer wastage but there is
something wrong in our economy. There
should be a proper vigilance on our part and
attention should be paid that full utilisation is
made of our whole industrial capacity.

With these words, I support the budget pre-
sented by Finance Minister.

ot w=e tag () ¢ sewe Wiy,
AT AR TR @4 1971-72 FT aste
Ny gar § ag awe g fmF anr §
TZFY AT gFar g 5 gg guwEE F
T 9 fhe 9@ «ar & #ifs awe
T A AT AR gIEET FN TF JEAIL
gar & | T W UF QT 3w &) IS
fag ag a9z fee a8 s@r 2 wifF §
gar g fF fage 20 am @ gram
fwfaz awz amar =or amar § @R Ex
g &F9 9T 339 FIg T g | arfag
F FE AW FT THAE A AN ? T TW
A GHA TFF T, QI AT FHT SO
@ ST FAT Y ! TF gHIGGTEY IT—
qisftee gard 98 Y =ifay 5 svew
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goz 4 foad dwmi @1 g 649 @i
st fae Yagh 9T ot aste g A
T STH  FTHT SIS G@IT AT § AR
I 989 A7 aSg ¥ A @A & F Ay
¥ AR HHH qS G TS § | FEw
S @ A § TG ATEHY F AT IR
FHIR F aRA 9g @ aRg TA FT 40
foat fas @ &)1 faedy #1ad @ @@
gedl g I g W, ¥, WS g A
FH AT E | W W T FT AqHT FW
3 f frge oo o T 7 HAq FTH
fre € &1 S aHE g9 9 9w 1 T
¥ fuoar @1 @g e A9 €T A1 A
¥ & ) @for g Fifma ag gy
sifgr % @@ ZFg =WC | AT T
FATC AT 98 LAY € AT HIS TS0
aTq TGN & 1 gUR AW F ey 41 f gwa
Iq= W H T ¥ AEr 35 Y FAS Y
qoft AT <& g, afeaw dFET § @
4,000 U3 TA AT G § | A FTAH
Zq q@ W HEEr FT JT g1 91 |1
FUAT &TT FT WA g ATl g 99 6
sfwfac gar @13 @ & FAs ar 400
FAT FT & | g0 &0 & & w5 soEey
H FTHY HERT T 2, I g T TF
ag wEaT W & ofed guril St afsaw
NoFed § ITH FAST TE F TFA
g 2 ) g fad sraRmg §
AEw  sERE i dfed) swdarew
& ITH Y FEA QAT | ATSE ARG H
TET FEAT § | AfF J8 79 qfsas 32T
F T & q H JAMET, A9 AT FAR
afatdt St I <9 € 9g &1 ¥ FW
FT 1 FIHT FTAAT &Y aFar g | ofwd gx
@y &, Jgr A wF mwwA fafaeet
Y gmAnaRsy | Fgr oar, F agi ¥
(AW JAET AT g 1 AT § a7
AT ATH AT FTHL 98 @A ¢, I¢ G
ITUH FW g ST agf 9T FTH WA
Fdqqr 2, fgaq s@d@r g, Q) =[98
foadr #TH qFa@ AT | q PR
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TH I 19 2 {1 Ay Fg & ST 39
R A SF aw d w9 W FW@
gk gaF FW ¥ FW @ U@ TEE
g FT FAGT AEF 39 § Al AT I AT
Tt & fF ot ggr w@m W@, @AW
= g 5 A9gY 1% ag &F FH F3 |
fra |4fF a8 1% @ awa & A
Sar & gafag Sawr wiwr faw St @
AT gL & qFET IS gaT ¢ ey
gfwfae asie amar § ok fox Eam @
qed g 1 @1 WX gAik faw WA S ar
argq iRy R T s @
W dfsms IR AN s F a@iF
FEE AT A S Afuwrd waw F
e § ST @ aww fwEn sro Ay
AT ITH FART G AFHAT g FAMf g0 3@
g 5 g3z oy wrvw ¥ oY Sa o AT
g T Eat w3 € @9 o 2@ g 9k
T afqea aF w@ar 9@ w7 § ok
Teg FIS TAFH 23 T8N 3AT g2, FS
39 T AS @1 T A ITFAY
T ol 9 91T A7 § | AV 7 v Ag FEw
fF W agieg wF R wmA F AW
e g o 3% FEr wm ok e
1 Y 3= afeers NSFEE &1 Y ¥ sArgear
A @ i fwfas awe A8 g
A g TF faiiw gfea & a5 1 g |
A H JN et @ G FEARY
&I qZF v wiT FW &, T FANA
qzaT &, g & fag aw a1 daAr €,
JTEATE Gt T ST fHX gt waT awie
9T gzar §, e fwfae wreAtaT g @
Y FwR F1 qQFr FEr g fF S gAr
afsa® JaeT F MeE § WX WA § T
AFaeg & ww o Fgamar g &
AT faa W g9F AT AT N | 5
WY F gra oY Foe IR @1 g § S
UG FTGT E |

SHRI RAJA KULKARNI (Bombay-North

East) : Mr. Chairman, Sir, 1 welcome the
budget prese:ted by the Finance Minister and
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I congratulate him for bringing such a budget
at a time when the country is taking a turn
and a new direction on its onward march
towards creating conditions for the establish-
ment of a socialist society. The budget asa
whole, isall stimulant to the economy asit

stands, without being provocative to any section
of the society.

The parties which have made an attack on
the budget, both inside the Parliament and
outside,—probably these are the parties which
are now talking of the intcrests of the people
but during the elections they did not under-
stand the interests of the people, and the people
have rejected them. But now they talk about
understanding the people. But the budget
shows that it is only the Finance Minister and
the Government who have really understood
the interests of the people, and they have
brought these proposals here. These proposals
deserve whole-hearted support from all sections
of the pcople, whether in the
urban areas.

rural areas or

It is true that there have been certain taxes
because of which there have been atiacks on
the budget. But a proper evaluation of a
budget can be made, not on the 'basis of any
isolated proposal here and there incorporated
in the budget. The budget can be properly
evaluated by the context in which it is put up.
It is the edonomic context of the situation of
today that has given effectiveness to thebudget.

It is thc nationalisation of banks, it is the
nationalisation of insurance, it is the promise
which the Finance Minister has given about
the two Bills which are to be brought forward
—one about acquiring power to government
for purchasing property at prices recorded in
the sale deeds as well as the new Bill which has
been promised for discouraging the practice of
benami transactions in land and property—these
along with the already existing institutions
which have come for checking the monopoly
—have raised the creative value of the budget.

MR. CHAIRMAN : The hon. Member may
continue his speech tomorrow.  We have now
to take up the Half an Hour discussion.

17-30 hrs.
HALIF-AN-HOUR DISCUSSION
SETTING UP OoF THE MiLLs IN ORISSA AND
OTHER STATES

SHR1 SURENDRA MOHANTY (K ndra-
para) ; Mr, Chairman, on the 26th May there
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were two unstarred questions on the subject of
setting up jute millss in Orissa and some other
States in implementation of the recommenda-
tions of the committee that had been appointed
to go into this question. But I must confess,
the two written answers left me in the dark as
much as I was when I had drafted the ques-
tion. In that context I had requested for this
half-an-hour discussion and I am grateful to
all those because of whom this discussion has
been made possible.

It may be recalled thata commitiee had
been appointed in keeping with an assurance
which the hon. Minister had given on the floor
of the House. It may further be recalled that
just on the eve of the dissolution of thc last
Parliament. on 16th December, 1970, in course
of a discussion on a motion for setting up jute
mills in Orissa. The hon. Minister was more
than anxious to set up a committee which
would immediately go into the question of
setting up of jute millsin Orissa and some
other eastern States. I would quote {from the pro-
ceedings. The hon. Minister said :—

“It gocs without saying that Orissa’s plight
is very bad. Orissa as a jute-growing
State should have a mill and, therefore,
I propose to set up a committee very
shortly, tomorrow or the day after, to
make a quick survey of jute-growing
district of Orissa, Bihar and Assam
also.*

When Shri Ranga interven.d and asked,
“What about Visakhapatnam and Srikaku-
lam ?”’, the hon. Minister was so anxious to
receive this report that he said :—

“If youlike, Andhra Pradesh will also be
included, but it will take time. We want
to finish she survey in three months’
time so that I can do something about
i.”

My question is: Why that sense of urgency
is not reflected in the subsecquent proceedings
of the Government after they had received the
report 2 ‘The answers 1o the unstarred ques-
tions, to which I referred to carlier, reveal that
the report is still under consideration. "L'he
House is anxious to know from the hon. Minis-
ter what exactly are the issues which are
baffling the Government and why the Govern-
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ment is taking_so Jong a time to consider ?
How long wiil ﬁle Government take to examine
the report? These are some of the aspects
which this House will be interested to know,
because this committec had been appointed in
keeping with an assurance which the hon.
Minister had given to this House.

As T have said earlier, thc Minister is more
than convinced about the need for setting up
a jute mill in Orissa. I will give here certain
figures from which the House will consider for
itself the legitimacy or otherwise of the demand
of Orissa for a jute mill. Andhra’ produces
2,60.000 bales of jute and has four mills;
Assam produces 11 lakh bales of jute and has
got one mill ; Bihar produces 7,61,000 bales
of jute and has three mills; West Bengal
produces 36,99,000 bales of jute and has 64
mills ; Madhya Pradesh without producing
Jjute has got one mill and U. P also has three
mills without producing any jute, whereas
Orissa which produces nearly 6 per cent of the

total produce of jute, that means, 6 lakh bales,
has none.

In that context I would urge upon the hon.
Minister to consider that, in the absence of a

jute mill in the State, the jute growers do not

get even half the prize which the speculators
and the middlemen fetch in the Calcutta
market for Orissa jute. The State Govern-
ment in this context has been repeatedly urging
upon the Government of India for a jute mill
in the State. In 1970 the State Government's
recuest had been turned down under the plea
that there was no market for Indian jutc pro-
ducts. But in 1962 the jute committee, which
had becn appointed to go into this question,
had recommended inter alia in its report :—

“However, India’s output of jute goods has
not increased in proportion to the rise
in the world consumption of goods in
the last decadc. Whatever may have
been the circumstances which in the
past prevented a larger share of increa-
sed world market coming to the Indian
jute industry, it appears necessary to
tuke energetic measures now (o increase

exports and take the fullest possible
advantage of the increased world
demand.”

This demand has become all the more

imperative in the context of the present crisis
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in Bangla Desh  or East Bengal. Thercfore, I
would like to know from the hon, Minister
whether, in view of this recommendation, the
Covernment during the current Plan period
proposes to set up new units, pasticularly, in
Orissa. 1f the Government feels any  difficulty
in setting vp a jute mill in Orissa, we are
entitled to know the reasons. It can be said
and, perhaps, it will be said that in view of
the jute mills in West Bengal undergoing
difficultics in obtaining intcrnational market,
itwill serve no useful purpose il the jute mill
proposed to be set up in Orissa also produces
the same range of jute goods. The Orissa
Government  has already mentioned in their
feasibility report as to how Orissa’s market
can sustain not only one jute mill but two jute
mills in the State to mect the internal demand.
So, the plea that the jute ¢oods have got no
international market will have no bearing on
the subject. It is imperative that Orissa which
produces 6 per cent of the entire jute produced
in the country—when it is going without a
Jute mill, when the jute growers, the peasantry.
are not getting  even an cconemic price for
their jute—a jute mill is set up in Orissa with-
out avoidable dclay,

Lastly, the most important (uestion in this
regard is whether the jute mill is going to be
set up in private sector or in public  sector.
Twould wrge upon the Government not to
(jllluw the private sector 1o set up a jute mill
in Orissa because it is the very  private sector
which has  heen exploiting the  peasantry for
all these yeayy through their middlemen “and
I‘hr()u‘qh thair agents. Therefore ila jute mill
s allowed to e

sct up in the private sector,
the field of ¢

xploitation will shift front Calcutta
market ¢4 Orjssa, The Government of Orissa
have also submitted to the Central Gevernment
0 set up a jute mill in - the public scctor and.
failing that. i that is not found
the jute mill should be set up in the  coopera-
tive sccter and  the private sector will have
nothing 10 do with it.

possible,

I conclusion, T would like the hon. Minis-

Wr 1o state here categorically whedher in
k""l’i“.‘{ with the carlier assurances and in
Pursuance  of the  recommendations  of  the
Committee that had appointed,
mill s geing to he set up in Orissa during the

current Fourth Plan period.

been a jute

SHRI S. C.
would 1like

SAMANTA

to know

Clamluk; @ [

when the  Committee is
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going to submit its Rcport and I would like
the Government to sce that it is expedited. As
the hon. Minister and the Ministry are convin-
ced of the sctting up of some jute mills in
Orissa, why has the Committce been appoin-
ted ? What arc the difficulties ? Why should
a decision not be taken as carly as possikic ?

. SHRI INDRAJIT GUPTA (Alipore) : I
would like to know from the hon. Minister
whether, when  taking a final decision on the
cluestion of sctting up new jute mills, they are
going to bear in mind the recémmendations
of the Srivastava Committce Report which
has laid down in order of priority that the
first priority should be given to making exis-
ting uneconomic jute mills eccnomic and the
sccond priority should be that mills which are
running fairly well should be modernised and
macde more efficient,

The third priority should bc that mills
which are lying closed sheuld be opened.

The fourth priority should be starting of
new mills.

Iam not against opening in Orisa or
anywhere else ; please don’t misunderstand me.

I would like to
whether ig  this
thes:

know from the Minister
task of starting new mille
prioritics laid  down by  Srivastava
Committee are going to be  followed or not,
because, there is a
capacity in the industry as it exists at present,
and Ialso want to know whether any new
milis which will bLe sct up will be oriented
primarily to the local market for jute goods
and thirdly T want to know whether,—as
M. Mahanty sugeested,—wkether it will not
be in the private sector but cither be in the

good amount of idle

public scctor or in the co-operative sector.

THE MINISTER OF FOREIGN TRADLE
(SHR1 L.N. MISHRA): My, Chairman,
Sir, I am grateful to Mr. Mohanty for raising
this subject in the Heuse in this session.

You will rernember. Sir, that  sometime in
December, as Mre. Mohanty pointed  out, our
old colleague My, Surendra Nath Dwivedy
raised this very  question in the  House and 1
assured him that a Committee would be sct up.
AMr. Samanta wanted to know about the Com-
1 wish to tell him that this Committee

mittee.
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was appointed, the Committee  had made a
survey and submitted 2 Report and that the
Reportis presently under our examination.
‘Therc arec of course some problems about
which I will go into detait in a few
minutcs.

Mr. Indrajit Gupta raised some questions
about uncconomniic units being made cconomic
and ahout the Srivastava Committee. It is very
imporiant to consider all this, especially, since
we have very limited resources.  We  have wo
apply our mind to this aspect. \W¢ have num-
ber of mills in this country, especially in Bengal,
which are  out-dated, old, uncconomic, and
have to be modcraised,

We have a provision of Rs. 8 crores [or
modernisation of jute mills. Unfortunately this
has not been used by the jure mill ow:ers and
we have been persuading them, pressing them,
that they should modernise especially in the
present situation when we have boen facing
tough competition in the matter of jute pro-
ducts abroad. Of course, itisa fact that in
the Jast few weeks the situation has  improved
a Jittle bit because ol the sitnation in Bangla
Desh but if the jute industry has to survive, all
the old mills have 1o be modernised.

The products of jute are used  for  sacking,
hessian, packaging, jute carpoting and  {or
many other purposes. Iamglad to say thae
some good results have been achieved asa
result of vescarch work carried in the uses of
jute. Only two days back I was having a look
at some of the samples of jute products produ-
ced in the the Research Institute, It was
difficult for me o belicve that it was juwe
product ; it looked like raw  silk, very good
for tapestry or curtain cie. And, therefore, jute
has 1o serve these necds also. The basic point
which Mr, Mohanty raised is the  question of
backward Swates, like Bibar, Ovissa, Andhra,
Assam, cte, Orissa is backward ; there is no
doubt ubout it. If the jut: growers have to be
removed from exploitation it is necessary  thay
the State should come into the picture and do
something about it,

We have already set up a Jate  Corporaiion
for the marketing part  of raw  jute, Your
district and my districe produces jute,  Bengal
produces a farge quastity of juie. Bengal has
a number of mills, There 3s 1o question of
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want of urgency oa the part of the Govern-
ment. ‘Thce. gency is there.

I want to assurc the House about this, This
idca of having jute industry in other States, or
having diversified  industries, is with us in
principle. T agree with it. I am for it. I shall
sce to it that the backward States like Orissa
and Bihar and Assam and Tripura and Andhra
Pradesh too get som= new mills or modernised
mills. As you know, the investment in a ncw
mill is about Rs. 2} to 3 crores. That is the
investment required for setting up a new mill.
Therefore, it is not so casy as tosay thatwe
should go at it immediately.

The committee has made some recommenda-
tions. I shall not like to go into the details
because the recommendations are  under exa-
mination, and we do  not want to commit
oursclves to any of the recommendations made
by the committce. I would only assure hon,
Members that  the recommenda-
tions will be examined, and we hope that  the
detailed examination will he completed within

committed’s

three months™ time.

unavoidable.
AsTwould putit, there were many  factors
which had caused this delay. The situation in
Bangla Desh has also been one «f  the main
reasons. Our attention was diverted  to  that.
To be very fair tothe House, T would also
confess that I too had not much of time to
apply my mind to this problem. because of the
clections and the fact that after the clections
I had gone abroad. seized  of
the matter, and [ sholl assure the Iouse of this
much that I shall see to it that the idea of
setting up new mills in thes: backward  States
materialises,

To som~ extent, the delay was

S T am now

which

SHRI INDRAJIT GUPILA: In

scetor ?

SHRI T.. N. MISHRA: Shri Surendra
Nohanty wanted 1o know whether we were
going to hav: it during the Fourth Plan. I
would rot like to say anvthing auv this stage ;
But [ shall
that somethine is dons. The Fourth
Plan as icis taday does not contain any  provi-
sion for a now jute mill in Orissa or Bihar.
So, we shall have to make new  provision  for
icand  the Planning Commision and the
Finance Ministry will have 10 b persuaded

it depends on a number of factors,
oy o
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for that purpose, and especially the Finance
Ministry, because we need foreign exchange
also, and in fact, the foreign exchange content
for one mill is quite heavy. Therefore, these
things have to be sorted out. If we are able to
sort them out, there is no reason why Orissa
or Bihar or Assam or Tripura or even AndhLca
Pradesh should not have a new mill.

The other question is whether it would be
in the public sector or the co-operative sector
or the private sector. We shall prefer the co-
opaiative sector and will encourage pecopie to
come forward and set up new mills in the co-
operative sector. The co-operative sector is
our first preference. If for any reason the co-
operative sector does not succeed for the reason
that they have no finance etc., then I would
prefer the public sector. But suppose the co-
operative scctor and the public sector both do
not work ? I do not think they will not work ;
they will work ; in fact, why should they not
work ? The main idea is to give mills to these
backward States, so that the growers are bene-
fited, the workers get cmployment and the
people of the area get something out of the
new industry. So, I do not rule out completely
the private sector. I do not rule it out. But
conditions will be there, They must set up
new mills, and they must make their investment
and 50 on, But the privatc sector will bz the

\Rajﬁ) Ram Kumar Press, Luckn ;w—-7-7-5l—i010
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last choice. The first is the co-operative sector.
The second will be the putlic sector and the
third can be the private sector. I do not think
that I shall give it to the private sector, but I
am not ruling out the private sector. If both
thess other avenues fail, then we might allow
the private sector to come in.

.1 have nothing further to add. I would
only say that the urgency is there. I do under-
stand and appreciate the problem and the neced
for new mills. I am one of those who have
known this problem. I still feel hat it has
been very unfair that the jute industry has not
been diversified so far. 1t should have "been
diversified a long tim: ago, and the backward
States like Orissa, Bihar, Assam and Tripura
and Andhra pradesh, which grow jute should
get the benefit ; they grow jute, and, there-
fore, there is no reason why they should not
get the benefit of a new mill in  their area.
This idea is therefore there. The committee’s
report is before us. We will examine it, and as
1 stated earlier, we will come to some conclu-
sion within three months’ time.

17.50 hrs.

The Lok Sabha then adjourned till Eleven of the

Clock on Tuesday, June 8, 1971] Jyaistha 18,
1893 (Saka).
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